Summary of the Proceedings of State Level Committee as per the direction of Hon’ble NGT in
order dated 12.07.2019 Delhi in 0.A. No. 606 /2018 :-

latus of compliance of BIO-MEDICAL [Name  of | — T = | , 1
WM Rule, 2016, |WASTE State Number  of | Authoriz E‘H of | Qty. of BMW | No. of | No. of CBWTFs
lastic Waste M NAGEMENT | Health  care | ation w treated & | CBWTF | Captiv | installed
et o Facilities | details of | generated | dispased (in 0 OCEMS
ules, 2016 and Bio- RULES, 2016 (HCFs) HCFs E‘E/ }:g}?ﬂﬂ facilitie
edical Waste Manag, (Attsched  us diy] o
Rules, 2016 in their |Annexurc-A) "d*““h;
ipective areas, ' HCFs
Tharkhand 3 -1
Bedded: 1066 Applied: | 124186 5205 2 |17 7
[ TS
bedded: 492 Granted:
Total: 1558 L
Under
scrutinm: |
S. No. |  Tssues ' Proposed Action Points |

| Inventory of non-hedded HOFs such as | Invenlory of all HC Fs including non-bedded |
l. clinics, Path laboratories,  research | HOFs like climics, pathological laboratory,
institutes etc. is imcomplete, veterinary hospitals, research institutions
etc. in time bound manner

2. CBWTFs are nol upgraded 1o comply .Upgmi:ir:l:l and Complied.
with new emissionnomms.

1 OCEMS data not being transmitted by | Upgraded and Complied.
Ol nos. of CBWTF to ISPCB and
CPCB. \ r
4. Deep Bunal is allowed only in remote | Deep burial is not allowed, where there is
and rural areas. About 107 kg/day of bio | access of CEWTE. New CBWTFs are
medical waste is disposed through deep | required 5o as 1o discourage operation deep
burial. burial within hospital premises,

Inventory of Bio-Medical Waste generated in Ranchi District. Hm:d-lliding Cum Interactio
sessions were organized by JSPCH with vanous stakeholders on 25.06.2019, 22.08.2019
24.09.2019 and mext session is planned on 16.10.2019.




L]

Bar Coding 15 made mandatory for Health Care Facilities operating within the State I‘mm|
30.09.2019. '
The details of the action taken by the State towards Bio-medical Wasie Munagement Rules{
2016 along with their subsequent documents is annexed herewith as Annexure A
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Total number of towns/citics: - 42

Total number of ULBs: - 42

Total number of Municipalities:- 42

MNumber of class-1 & class-IT cities‘towns:- Jamshedpur, Ranchi, Dhanbad

Landfill sites identified — 35

Solid waste generation in the state (TPD) - 2052

Treated (TPD) - 1150 (Through decentralized composting & recvcling of dry waste
throughrecyvelers)

Good practices in citics/towns — Jamshedpur, Desghar & Giridih

House-to-house collection - Partly in mostcities

Segregation —~ Partly in most cities and 97.75% & TT.09% (wards) respectively in
Deoghar & Giridih.

Storage - Partly in most cities

Covered transporiation - Partly in mosteities.

The various actions taken agamst Solid Waste Management Rule, 2016 by the State is annexed
herewith and marked as Annexure B

Hand Holdmg Cum Interaction sessions were organized by JSPCB with various stakcholders|
on 22.08.2019 & 24.09.2019 and next session is planned om 16.10.2019,

Sta
-

tus of Plastic Waste Management Rules, 2016 in Jharkhand:

Estimated Plastic Waste peneration Tons Per Amum (TPA) - 15006.24
Implementation of thickness =50 pum carry bags [virgin/ recycled) as per Rule 4(c & d)-
Total Ban on plastic carry bag
Partial/Complete ban on use of Plastic carry bags (through Executive Order) - Complete
Ban by notification Letter No.3900Dated-15.00.2017,
Number of Municipal Authority or Gram Penchayat under jurisdiction - 42
The various actions taken against Plastic Wasie Management Rules-2016 by the State is
annexed herewith and marked as Annexure C

| Hand Holding Cum Interaction sessions were : orgamized by JSPCB with various stakeholders




on 22.08.2019 & 24.09.2019 and next session is planned on 16,10,

2019,

Satus  of
unctioning  of Status of functioning of Committees constituled by this order.
mmitlees

constituted, = The functioning of the 7 (Seven) member State Committee constituiad under the
Chairmanship of retired Justice R.K. Merathiva vide Notification No. 1741 dated 02.04.2019
may continue its proceedings further or may be disabled as per the direction taken by
Additional Chief Secretary, Govt. of Tharkhand. The Minutes of mecting held on 16,09 2019
under the chairmanship of the Chief Secretary, Jharkhand is attached as Annexure D

L. Amount

eollected  from Following are the status repOrs;

;T:Eh'iﬁl di Total amount collected from erring industrics on the hasis of *Polluter Pays® principle,

ihe basis o ¢ "Precautionary principle’ is INR 1,93,00,000.00. However, under ‘Polluter Pays" principle

‘Polluter Pays’ approx. 15 units have been asked to pay an Environmental Compensation of approx. Rs. 5 Cr.

principle,

‘Precautionary

principle’ and

details of

utilization  of

funds collected.




| . As per directions of Hon hle a] Following are the stalusreports:
GT order dated  19.02.2019in

ANO-59372017, status reportof it R
‘TPY/STPS/CETPs to be sent (o * The provision of ETPs is a mandatory condition in consents. The consents are only granted |

PCR. when the ETPs arc installed and for renewal of consents Efftucnt Quality Reports are
alsoconsidered.

* JSPCE has been continuonsly providing status reports on monthly baszis toCPCH.

= ISPCB had updated information 1ill August’ 19 regarding the status of STP, ETP and CETP
through online portal.

* Mz Dinesh Prasad Singh (Environment Engineer) had been appointed as the Nodal officer
and the details had been communicated to CPCRB vide Letter No. B415 dated 24.04.20 |9 The
copy is annexed as Annexure E

* As per the discussion with Chief Secretary. Govt, of Tharkhand, Industries Department will be
developing a website/portal for updating the status of CETPs and ETPs operaling within the
State. The Minutes of mecting held on 16.09.2019 under the chairmanship of the Chief
Secretary, Jharkhand is attached as Annexure F.

E. As per directions of Hon'ble Following are the statusreports:
NGT order dated 10.05.2019 in
O.A.  No. 3252015, the * UD&HD has submitted the detailed plan of water body restoration. The copy is attached as
Committee constituted under Annexure - . The Action Plan on restorstion of water bodies is under preparation.
Compliance of Municipal Solid
Waste Rules, 2016 in 0.A. No.
606 shall take appropriate
actions  lorrestoration of
water bedies in the Siate of

Jharkhand.

F. As per directions of Hon'ble Following are the compliances:
NGT order dated 07.05.2019 in ¢ The UD&HD has taken action in Sahebgan| and Rajmahal. The report is  altached as
OA. No. 34172018,  the Annexure - H

Commitiee constituted under
Compliance of Municipal Solid
Wasie Rules, 2016 in (LA, No.
| 606 shall take appropriate




[ actions to preveni dumping of
solid waste on the banks of
river.

G. The non-compliance of the Following are the compliances:

Hazardous  and Other
Wastes  (Management  and * The noncompliance of the Hazardous and Other Wastes {(Management and Trans-boundary
Trans-boundary  Movement) Movement) Rules, 2016 in Original Application No, 804/2017 1o CPCB vide Leiter NoB-
Rules, 20106 in Chriginal 1212 dated 04/10/2019, The report is aflached as Annexore — 1. The annual report 2018-2019
Application No. 8042017, The on Hazardous and Other Waste Generation and their Management, 20016 was sent to CPCH'
Chief Secretary may look into vide Letter No B-1202, dated 30/09/2019. The copy of the report is annexed as Annexure J,

the issue of capacity building
of the SPCBs/PCCs to deal
with the issue of compliance of |

_ the Rules. y : e 81 1]
H. As per directions of Hon’ble Following are the compliances:
NGT in order dated 27.11.2018 * The Revised Action Plan as per the direction issued by Hon’ble NGT on recommendation af
in OWA, No. 148/2018 Al states CPCB had been prepa:j:d h?' UDEHD and sent to {.‘PCB_ wide letter
and Union Territory ought fo iitﬁﬂjﬁﬂ?mjm“mmlmsq dated 13/08/2019. The report is ettached as
prepare and furnishtheir action * Action taken by Municipal Corporations for Utilization of treated sewape water from STP.
plans for utilization of treated (Annexure K 2)
water  im theirrespective
states/UTs within 3 months and
such  action  plansmay be
furnished toCPCR,
L As per directions of Hon'ble Following are the compliances:

NGT in order dated
12.03.201%in O.A. No. 710/2017 The revised compliance report had been sent by Healtbcare and Public Welfare Dept. The copy is

“All  the states may also anl:xv:dﬂshlﬂuure-L
preparetheirrespective  Action
plans for compliance of rules
| within onemonth andreportsin




terms of Rule-13.

I Original Application
Nol038/2018, News jitem
published in “The Asian Age"
Authored by Sanjay Kaw
Titled "CPCB to rank industrial
units on pollution levels”
dated 13.12.2018: wherein the
Tribunal directed preparation
of time bound Action Plans to
ensure that all industrial
clusters comply with the
parameters laid down in Air
(Prevention and Control of
Pollution) Act, 1981 and the

Water (Prevention  and
Control of Pollution) Act,
1974,

Following are the compliances:

s The Draft Action Plan for Severely Polluted cities of Tharkhand (Ramparh & Hazanbagh)
based on the revised CEP] Score as per the direction of Hon'ble NGT in O.A. No,
|O3B/2018, dated 10.07,.2019 has been prepared and the copy is annexed as Annexure M.
The Action Plan for Saraikela is under preparation.

= The polluting industries were identified znd violators are being directed to pay

Environmental Compensation, accordingly,

K. Status of functioning of
Committees constituted in
News Item Published in “The
Times of India® Authored by
Shri Vishwa Mohan Tited
“NCAP with Multiple timelines
to Clear Air in 102 Cities to be
released around Angust 15
dated 08.10.2018.

[.. Status of the Action Plan in

compliance vide order dated
20092008 in the News Item
published in  “The Hindu™
authored by Shri Jacob Koshy

The revised Action plan for impraoving air quality in Dhanbad has been submitted as per the
recommendations made by the 3 member committes constituted by the Hon'ble NGT is attached
as Anncxure — N,

Status of Action Plan in compliance to NGT order is sttached a5 Annexire <O




Titled *More river stretches are
now critically polluted: CPCB
(Original  Application N
6732018

M. Atleast three major cities,
and three major towns in the

State, and at-least three villages |

in every District of the State may
be notified on the website within
two weeks from today (if not
already  notified) as  model
villages which will be made Tully
compliant within the next six
months. Remaining cities, towns
and villages of the State may be
made fully compliani in respect
of environmental norms within

ane year.

Status of the identification and development of Model Cilies and Towns in the State in the first phase
hich can be replicated later for other cities and towns of the State,

= UD& HD had identified Deogarh, Gridih, Godda, & Chakuliva as model towns and the sam
had been notified vide Notification No. 1375, dated 02.08 2019 and the copy is annexed as
annexed as Annexure P

* Ruml Development had identified three (3 villages per Disirict as model village (Draft
Proposal) which will be made fully complied within next Six (6) months, The copy is
attached of Annexure

Adter successful completion, the model will be considered for implementation in other major cities of
theState.

N. The District Magistrates
may monitor the status of
compliance of environmental
norms, atleast once in two
weeks, The District Magistrates
or other Officers may be
imparted requisite training,

The District Magistrates arc monitaring the status of compliance of the environmental norms, once in
two weeks. Afler the Performance Audit they will be mparted with requisite training.




0. Estimate of wvalue of
environmental degradation and
cost of restoration be prepared
and compensation be planned
and recovered from polluters
for environmental restoration
and restitution on that basis.

Following are the compliances:

= JSPCB has floated Eol for empanelment of Environmental Auditors as third-party auditors to
estimate the degree of environmental degradstion and 1o determine the cost of restoration.

* JSPCB is organizing. meetings with Premier Institutes of Jharkhand for their empanelment
for the role of as Environment Auditor, and to access the Environmental Compensation based
on the damage done to the environment and restoration & remediation lechniques to be
adopted. The Minutes of Meeting held on 19.09.2019, 21.08.2019 and 03,07.201 7 under the
chuirmanship of Chairman, JSPCB is annexed as Anpexure R

. Performance aodit of
functioning of all regulatory
bodies may be got conducted
and remedial measures he
taken, within six monihs.

Following are the compliances:

* The Minutes of Meeting held on 16.049.2019 under the chairmanship of Chief Secretary is
aftached as Annexure S

Q). Introduction of a policy of
giving ranking, based on
performance on the subject of
covironment and giving of
rewards or other incentives on
that basis lo individual areas,
lacalitics, institutions or
individuals mav be considered.
This may alse include
encouraging students or other
cilizens significantly
contributing to the cause of

Following are the compliances:

* This has already been twken up by JSPCB under the Star Rating Program.




| environmeni. The hest
practices may be evolved, if
necessary, im  the light of
experiences on the subjeet. This
may help in cducating and
involving public at large which
may help in  enhancing of
environmental laws.

R. The Chiel Secretary may The Chief Secretary is personally monitoring the progress once in a month, with all the Dit:-tliu|
Magistrates.
personally monitor the

progress, at least once in a
month, with all the Distriet

Magistrates.

5. A quarterly report be
furnished by  ithe Chief *  The report will be submitted 1o NGT, accordingly,
Secretary, every three months.
First such report shall he
furnished by October, 10, 2019

Following are the compliances;




BIOMEDICAL WASTE MANAGEMENT

SL. | Specific Points As Per Rule
NO
17 To cnsure implementation of the rule in all

hiealth care facilitics or occupiers.

A i espongible For Compliance - Health and Fa 1
RuleNo | Compliance Status Current Status as
on 30% Sep, 2019

“Schedule T { rule
fand N3N

Heaith Care Facilitios of 11
Districks hawve mada
agreement with nearest
available CBWTF for
collection, transportation,
and disposal of Bio
Medical Waste. Rests
facilities have opted other
alternative options  like
disposal  through  deep
burial pit, Sharp pit,
disinfection with
Hypochlarite solution.

1. Two CIF at
LohardagaBRamgarh
is functioning.

2. Proposed CTF at
Adityapur (Kolhan
region) has applled for
CTO fram JSPCB.

3. Three pvL agency
has submitted
proposal to JSPCB lo
sel up: CTF in Santhal
and Palamu regiorn.

4. Within 5x months
of  availability of
authorized Common
Bia  Medical ‘Wasta
Treatment Facility




[18 [ To allocaie adequate fonds 1o govermcnt | Schedule I ( rule | Yes, Total fund of Rupees 1. Fund has been
Health Care Facilities for bin-medical wastc | 6 and 9(3)) 269.00 Lakh has been allotted to districts
IATAgement. made available to 24 and constructions of

diztricts, BMW storage center
Rs. 300.00 Lakh allotted in SOH/CHC is in
for consutruction of BMW process
storage center at DH & 2, The payment 1o
SOH/CHC level facilitles agency for giving the
services for collection
and disposal of
blomedical waste is
being done by district
authorithy,
3. Through NHM fund,
ROF 2019-20,

= i {Annexure-1)

19 To precure nnd allocate treatment Schedule 1 { rule Yas Through NHM Colour coded bins,
Equipments and make provision for 6 and 5(3)) Untied fund of three buckets system
consumubles IFD‘&"“""‘“"“:‘“" I—TTLI:: @ Hospital nan chiorinated bags
]".':::f::m" ST S Managemant etc are being procured

Soclety, iterns can | by districis.

- s be purchased.

20 T constitute Sute or Distnct Level Advisory | Schedule LI { rule Yis Constituted under | Last meeting of State
Cﬁtqrruttm under the District Magistrate or | 6 and 9(3)) the Chairmanship Advisary committee
.-\_ddmnf:ul Dhstrict Magistrate to oversee the of Secretary, Dept | held on 5®
hiomedical waste mansgement in (he i
Districts. of MEHE PW vide September, 2019,

Letter no 9/RCH-
234/2014-980 (3)
dated 10/8/2017

L' (Annexure-2)

71 To advise State Pollution Control Boards or | Schedule 1T { rale Yes Constituted under
Pollution Control  Coummitiees  on | & and 9(31 the Chalrmanship
implementation of these Rulss, of Deputy

Callector, vide

Letter no 9/RCH-

234/2014-979 (3)
dated 10/8/2017.




| {Annexure-3)

environment and health due 1o Bio-medical

22 To implement recommendstions of the | Schedule 11 { mue Yes Rate for collection | ISPCB has been
| Advisory Committee in all the health care | 6 and %3}) & disposal was advised to speed up
| Tacilities fixed by SAC. The | the process of
rate is Rs,7/=per selection of agency for
bed/day. establishing CTF far
rest of the Jharkhand,
And also take
MECESSary actions
_ against defaulters.

23 The Minisiry of Environmeni Forest and | Schedule I rule Yes EH:'Et.arr Health
1_:‘.Iin|1al.|= F:'MTE: u“fhﬂ-zﬂ W;W“' the | & and 9(3)) review the progress .
i emnEntalion T it the cosn :

o S o e Slats Taeein | ;f;:fﬁgmd i
Secrelarics  nnd  Chairman o Member .

Secretury of State Pollution Control Board

and Central Pollution Control Baord amd may

also mvite cxperts in the field of Bio medical

s Waste Management, if requised 1

24 To grant licerse to Health Care Facilities or | Schedule 111 { rule Yes Provisional license | This is being fellowed
nursing homes with 2 condition o obtain | & and %3] is being lssued
authorization from the prescribed wuthority with condition to
for Bio-medical Waste Management P A

- fram JSPCB, ]

25 | To Monitor, Refuse or Cancel license for | Schedule I (rale | Health care Fociities are | Within fog
Health Care Facilitics or nursing homes for | & and 9(3)) registered under clinlical | months of
ol of SR F ik o Establishment Action and | recommenda
B are being control under | tion of JSPCB

. the provision of the act.

26 To publish list of regisiered Health Care | Schedule Il (rule | Separate website for Bio By March, 2020 Separate Website for
Facilities with regard w0 Bio-medical Waste | 6 and 9(3)) Medical Waste Bio medical Waste
peneration, treatment and disposal Management is being Management has

developed and list will be been made and linked
uploaded in the same with

along with Annuzl report www.jrhms [harkhan
in prescribed format. d.gov.in

27 To undenake or suppor opertional rescarch | Schedule I { rule No Within one years
and assessment with reference to risks to | 6.and W3)) , in consultation




Waste and previously unknown disposabics
and wastes from new types of equipment

with ISPCB

28 To coordinate with State Pollution Control | Schedule TIT | rule Yiog Tqiniwrgjg heing
Bourds for orgunizing training programs o | 6 and %(3)) ofganized. Last
staff of Hﬂlql Cw_ Facilities and mumicipal training far al
workers on Bio-medical waste Management Hospital Manager vas

conducted on lE"TJuII;,
L0719, ISPCE has sent
. resources person,

29 Te Constitme Bxpent Commattees at National | Schedule 111 { rule Mo March, 2020 March, 2020
or Stal  level for overall review and | 6 and 93))
promtion of clean or pew technologics for
Big-medical Waste Munagement :

30 To orgemize or Sponsor tainings for the | Schedule ITT ( rule Yes Infection Training is belng
regulatory  authorities and  health care | 6 und %3)) Fund of Rs 4.95 Lakh has Management and | organized. Last
facilitics {'.“,E,hmw Wasie Managemens been also allotted under Environmental training for all
related activities e

Kayakalp Training for Plan training Hospital Manager was
improving the cleanliness module for Health | conducted on 1687
E infection control Lare services July, 2009, SPCA has
activities in health care providers. Rs Sent resources person,
facilities. Twenty thousand
are allotted per
district per batch.
» (Annexure-4) _

31 To Sponsor mass awareness campaigns in | Schedule I [ roke Yes Through Kayakalp | Through Kayakalp
electronic media and print media frand 9(3)) Program and Prograrm and

swachhata swachhata Pakwada,

Pakwada, Public
awarenass is being
Eenerated,

Public awareness is
being ganerated.




Progress report of NGT directions 0.A. No, 710-713 of 2017 dated 15.07.2019 on Bio

Medical Waste Management

MWeeting Scheduled on 16th September, 2015 at 10.30 AM at Conference Hall, Project Bhawan

Health Department Action plan for ensuring the compliance of Bio Medical Waste
Management Rules, 2016 has been prepared as per format provided by [SPCR (paint
poe 17 bo 31 s related to NHealth Dept) and submitted to |SPCB with approval of
Secretary, HME&FW. { Copy of the action plan is enclosed)
Instructions have been issued to all Civil Surgeon to obtain the Consent to Operate
(CTO] & Authorization from [harkhand State Pollution Control Board within 31%
July, Z019. Further follow up instruction has been issued to all Civil Surgeon to
obtain CTO & authorization and also to implement Bar code tracking system for
ensuring regular monitoring of Bio medical waste Management.

[Copy of Letter enclosed)
Fund has been allotted to all districts under Quality Assurance for payment to
agency of Common Treatment Facility for the services of transpartation, callaction
and disposal of Bio Medical Waste generated in Govt Health Care facilities.
Civil Surgeons of district Lohardaga;, Kuntii Gumla, Simdega , Chatra, Palamu,
Latehar. Garhwa and Ranchi has made agreement with CTF of M/S Medicare Env
Pvt Lid at Lohardga for collection, transportation & disposal of Bio-medical Waste.
(ne day Training on Infection Management % Environment Plan for Hospital
Managers, & District Consultant-QA was conducted by QA cell on 168 July, 20719.
Resources person fram [SPCB also took 2 hrs sesslons for filling the application for
Consént to Operate {CTO) and Authorization from |SPCE.
All 24 districts have initiated the process of obtaining the CTO & Authorization from
Iharkhand State Pollution control Board. All 23 District Hospitals has registered
online for obtaining the CT0 and Authorization from JSPCB. Applicable Fee has been
paid to ISPCB. Till date |SPCE has issued CTO to District Hospital Ranchi. [SPCEB is
doing the verification and CTO & authorization will be issued by |SPCB after
verification of documents.
Three new agencies has submitted proposal 1o |SPCB for establishing Common Bio
medical waste treatment Facility in the Santhal Pargans other part of the state The
agencies have been Instructed to get the Environment clearance [rom SEIAA.
Meeting of State Advisory Committee for Biomedical Waste Management was held
on 05,09,19, where |SPCB has been advised to speed up the process in selection of
new Agencies for setting up CTF in other Districts of [harkhand
Regarding Inventory of HCFs and Biomedical Waste Generation, 254 public health
facilities have registerad for CTO & Authorization, rest are in process.
Regarding implementation status of Barcode system, JSPCB has empanelled one
Agency for the state and health care facilities are in process of making agreement
with them




BIO-MEDICAL WASTE MANAGEMENT

ircatmenl facililes in U Sege.

TER i rude

8. No. Specilic Points As Per Rule Rule No. | Compliance Targeted Remarks
Stalus Dhate OF
Compliamce
1T Mok
Compliesd
Authority Responsible For Compliance - Jharkhand State Pollution Control Board
|u| = Invesiioruslion .___.ﬂ_nn_.._ﬂ-nﬂ wnd wata on hio=medical svoste penermation, roament & | Schedule
ilispeal il el
L ared 3]
- Copmpilaiion of dots ard submission of the sume in aomigl epen g Cotral | Schedule
Pollution Coniml Board wiitkin the siipulsied time period L rle: &
. IR—— ]
3 Corttt dnd rengwal, syspersion orefisil concelotion o ol awhsriantion ander hes: | Rule 7, 8
Tuihzg. w10
g, Mustiloring of _.._..__.—._—_.__..-_.-_ﬂn ol vamriinas _.__._..___._ma.__.__.ﬂ aml gonsliifims ol authori zngan, Scheduile
I § rsli s
el W3R
5 Awthon againal health care Racilities or commuon blomedival wosie teabment facilities | Hule |8
iow wiolaion-of these ik
B. Cipeinnicing tesiming, progorams e stall ol bealih core (wifiies ond common bie- | Schedule
ibellical waste reatmienl Gieilides and Stive Pollution Control Beands o Pollissen | 0 e &
Control  Commiltess Sidl on segrepstion,  coflection,  stornge, transpomation, | and %30
o breatieers o disgussl of bw-medice? wastes. " My
7 iedurtake oF support research or aperbional ressrsh negarding Fo medical wase | Schudule
T TTE T T el
il 31
B Amy alher fancedion usler thesd rules aialpred By Misisiey of Enviroinent, Foseil | Schoedule
amd O e Change ar Cemrad Pollution Contred Boand fom ibnee e dime, 1§ e f
anid W 310
9 Impdememation of recommendations of the Advisery Commitios. Schedule
i mibe
anid W31
10 Pl tha lisy of Regisiered or Awheeized (oF glve consent) ey elers. Shaoduile
LT rude 6
and Wi
11 indertabe and support third pury godits of the common  Bo-medical wisle | Scheduls




= 5 and Wi 31
12 The Miniadrs of Lavienment Fores and {Hmste 4 hange shall neview the | Schedule
_.._._._..__n_..__..._.__.._.__m_..__ ol the rules imothe coumiry mnce inoo vear theeagh the Seate Flealth | 1000 rullo
Secnaariey anid U krirmom or Méamber Secretary ol Stidie Pollitkon Controd Board apd | amd 9030
Clentml Pollution Contenl Board and moy abso inviee experts inothe Geld of Hio
maeedicml Wt ...._E._.mmnﬂn:r it EE_HE il
13 Pronvide or sllocnse sumlshle land lir development ol common hiosmodical waste Sehedule
ircaimend fasilities i thetr néspective juradicibons s per the guidelines of Central 10 rube i
Pedliitissi Coptnol Boord aned 91 3
14 Culleet nther solld wiste (ober fhan the bomedical waste) from the heshih care | Schesdule
Facilities as per the Sodid Waste Slanagement Relis, 2006 or o5 amended time o | (00 mle 6
firme and W1}
15 B —meadical wasie generabed in househilds dunmyg bealil cure aetivites shall be Schedute
segrepuied an per WiosMedical Waste Moanapemenl Rules 2016 and handed over in 00 ¢ ruile
sacfitilis g e cairiiers i e il weisie woblecivrs, v Local Bodies shall | amd 535
I e gy it e commos hio-medical wasie iresiment noad disposal Taciliy
plek this s frasm the Malerial Hecovery Facility (MEF) or from the hvuschald
dlrectly, for final disposal iy the monmer as prescribed
16 Any ather Tanctioe sipuladed under shese Bales Schedule
0 pule d
| and W3h




iy by pint

EET e

40 Py ganan AR AR AR 1 WL AR U RSN S [ RO S5 S i
WIH N YRy | sy, AOpMS Lt ks oyl pun spasidpnbeg wounenn age e puar s iy GT
SaAe)
fanag M2 HAS
T H e Jajuad
SHEI095 MNE
JO WO RS0
40} pagoq e
YHET O0°00E SH
[1-aenwauuy] TSP $T
.H-.ﬂ.um.__ﬂ.-..m mﬂm_-h-
‘DI-GIOT U Mg L g I pue
J00Y “puny DOgae sasdny W aps 11 ST N
WHN YHroy) §O pUny (B30 534 ANPMES | PIPIE-01G JOp S0 | AR [RA]| e o) spang gmbope mesywe ey | #T
U0pn|os
ayjapIdiy
Lpsia uoe s LiSp
‘nd dueys ‘ud peung
daag yandaiy
|esodsip a3y
SUD|JH0 B4 EuRG e
Jaylo pajdo
ARy sA}|je; 5159y
ASEM, [EDIPELY
Q1§ 40 |esods|p
w3 ueyioy Aioeq | pue ‘uaiepodsuel
[PUE MLLIEE 4 Juuneal] unaa e
TOIUES | S5E AN EIDI Y A0} 41 /A7
40 SRR 10} D UAULnTy S|IE|IEAR JEaiTay
A TAR SPELE pazpeEme [T ATETITRE e 13
a0 o 5 JLAED jo ANOEEAR | AP AKEY STHOS] (g Ty PuE
paziayine JO L TT SR8 | a1
oy Hig LA DFET] YIEIH PP waapel 00 S0 S e Arnn el (R e A sl o wopepisueydun S LT

AL Edag] A2 4y AJImE]




and=yfresy

@ ajed By
2ws Ag pany
se |Esodsip
9 woraaod
40y BREd

53

| A

(g-2anxavuy]

Tenoz/e/or
paeg (£
66-VT0T/PET
-‘HIH/E

QL aaay

ApIA B0 e
landag go
diySue Yy
A1 aapiun
pajrisuoD

sa3)

11 iy e
RN

smes]
S IR S| [0 U AR Y SRy SN 10 SudEpEILLIa) oawdu o |

L

11 e
e} gl

gy

T[T gL I w s dus)
L SRR ) QTR LN 0 g O MUY SRS AT L)

£

(z-eunxoury)
LTOL/BA0T
patep (g}
086-FTOL/VED
HIH /6

ou Japa
APA MITHIWN
40 pdayg
hriamag jo
diySuBWLIELY]
#1 Japun
PAmsua]

caj,

£ rum
b s Ll B
AP

iR 1 0 S isa T
MU [P S SG ) SPE) R L] (P 0 sy
AL M dapsEin Saanninmcsy O APy [aAR ] DRI 0 X EL Sangsmnd o |

ae

‘pEspping
a0 uEa

By Aanosg
Juawaloueyy

|eapds oy




H2dS YLm
UOEHNuoI

1 3 e puadinba jo SadA] ol WU STsEn JUE SH)Ereoda g Unouyun
it Sapak oo § gl | CEmeiand poe SR RUPO-O[E 01 NP QRS PUR RISWUGIALS O] 4551
S0 UL o ATPAYSS | 0 AOURIERAL Y JUMISISESYE R aarae e ikamdo eeddnd o apesapun o L
. JELLG; poqiaTaad . .
) 1eodad genuy
Limn Fuoope Juses
ALl uj papeajdn
S e BS)| pu
padojanap Juag
§ uawadeuspy
S, {1 i
[e2ps Ol og oA o ISt P LA D L
0E0Z ‘ynew Ag Arsgam meedag AN | [Py o) PR s SR am) g pusrsiE e s gsged o az
e
ay1 o umysianed ay)
Japin joauoy Buag
ade puE Uojoy
TUALLLS s
H245( 0 U ey
IEQUALILINGEL | Japn paalsiiag {€ i pum
jo siuow RIE S50 PETVRR ] S ) AIPUN CUNNEEATE T 0TI LSO 0 SUBIIPLOD [0 Suiin i)
DAA} UREHM am yyeay e e B B e e L e N s e B A B4
THDST WDy
LIk J 2 oy gm
el
O WO P03
il {14 pam (TETTIREE Y
Builaq st asuaal) G )il | PEAL EoipamedRg ) AUOITE pAQIOYARD 1 GEL UGN U
[ELIDISEADLIY Sl NPT [ o e 0ol S Ui s s Ay ey o sy el o T
R, i o e, 1261 st il e [ TSR AT A (SR il
J0 PIALL AUh U SLRdNe MEAul OS8R ST PU Punep] [AILDCY IOEjg RS pum
CUE by POT | PUROE [EUIKE S UOIE[U] A |0 ARIOET SIS &) URULITT] ) PO SLRI0EA,
G U || ) Ates A g Enough A TOug 2000 ST Y G sapna gk b ao g
Sa SApAES | Ay a3 (geys AR ] Siranpy o poE Ao el jo. sy ey ET

“Arpfpag




paresauad

fusan
51 SEAUATRME
qnd
‘BpEsYE4
EIEYYIEMS
pue wieddoud (1§ I
djenehey TERE
.._.u.zn_..r_.._. Sk T TR mpas .__.u.r_.n.__:._"__...._._.u.—ﬂ_._.. MEICLEAA]D UL “..._._m.ﬂ__.._E:u A E RS Jasods o IE
(f -BinEBuy)
“yranq
Jad 3P
Jad panio)E
a2k puEsnOY
Auiass g ‘S| Ry A
o ‘Ssapinogd LR L) SaAnaEe
sanjhias 00U O35
D )EAY T SSaL|LEa
10§ S[nEow a4y Bujaoaduy oy
Bunijes ve)d Augupey djeyedey
[EIUBLWILCIIALY s3pun payoje
puE 06 U= S0 LyE] i iy po
luawadeuey G55 0 puny i3 SRALA Pbiijal (DAY 2T A EIPPSU-DE] U )] 1]
I3y Sk APl | S gapvey pan sanuogine Qomnda qg) sy sSuumn seiody o acuniie o] 313
i Wy o
TELTRAT PRIy AN TP 00 SEH IR A U 0 b
(FaE e on AL [ PR N3G A 0 [3AR] MRS K [ERCINR] T SIL 0 ] Sy O | LT
5 W, o TEITE S ST T
G| i I [T i P S g Aty I 0 (s o) AL
SAR APy | Aunoen Fuprpmie i) doR0g] ey Goinpy| SRS Yl SIEdree a BT




LRI LR

.....

el [HAPALIOIG 0 £330 sy |

Gy | AU OG0 SRITHME C|GUBAOTY LRANpIh] WG G UOnEUE 0 tr
= 1L Iy poam
Qami bl Sy ) L) U ES0-) R v
iy | Ay Sg o g e ey 15w e Pk v s EpEnd ardad o] It
PRI | RS ST g, (Aol
AR JO PIEG S o1 S STLAL) S ATEL U OB [OUDT WO ey
(LE I pou | oo qUimssng) (O, RIS (] UG |00 AHETR i EURIEIEY JOr BRMLINE Y DL SA0AI08E
g 1 | g s mp yREncug) el v e saun Spmas agy oy e sl o ap g
JNpSIETs | M WAL IS SO ST R RSN BUSUmIGOpAET] p0 (e gy ) ot
(E by pum
R LR T
Afnpeie BipaE Juid pEE e Mnnaa uk S eduen ssaunmne seews arsudy o | (13
ALE by prum i
:h”_.__ ] SN AIEIR PR ERETUTY DR A, (R U0 )
apnpays | ey poe sapsgnr Seqendao sy s Silnn sesseds e seedae o) BE
0 b pu
9o | | USSR 158, (RN PATE -] 10 Ay AL S ) )0 ol sl
anpag | R AR [T JT [RT] AR A0 [FRHAIE Sy el gy o LE
ﬁ.rdxﬂ."_..! u:uﬁiﬁj
G (] | A RAEAGU-HER UG SO AIOPUTTIL PO SSIEIDE] AR IR o, e o
apnpagay | sadoud Fuie AupeoneiTio sy eperog) Eaiey DG A5 gL Y 0PI B g€
1465 pom murindiitha jo Al suii o) walsEs, Qe s dspp
Qoapnd b ) | wsouyue fEnopsaad pue ST APSW-OEE AN NP QLRI PO RIS AUD )
BpRpAGa | SWEL 00 FIAIEA M WEITESISEr PUR s reinnado pisddng e symispeat o | SE
115 1
g ) (1) sy U RESILE] “UONIEIMIIR
ajpae|ay | AR (RILPAL- G O PAETAL (ai SS01 1N IR IESL] pasISET g0 1Y s pgnd a ) tE
11— - 1 I pem Y Rl N
A g | s o g LU O SLI R o ST K ST TS ST
oy | i sl i o SSnp|arg ATy iU D0f SRR [S04TE ) J SRt ROy O | EE
LI pan TR TTUE Y T, (R -EH 40
gpajm b | S pagqarsd gl o) sEESLOUII ST 0] GOIEPSILT T I SIS
sinpagpas [ Simuass g esiuisg B om0 SAEpoY] A gEm OF sl el o) HM.




TR A A0 paETY

6 S|MY | S doaang] Sl A peoiisdi e iy giregg Jopuon pue nadue) g 2
— i A pniny | aanag
A0 e o | sl iy ) PO IS0 TTUSWGOIAGE jo SASINIEY O SUO[IERGU S11 10
GANLE ) | T panda mngen 0 Gunp a6 Uy deEeeang) pajdun ggns pee s [ pe)
ONELE | 00 00 SPUTEE] U0y SOpiT ] 3T &1 LG RTINS aTgY U LD SO A B ] i
15 iy, ot
ane .ﬂ_u_E_u:E e
AMPAE | PR AR [P U PRI S0 ] AN s dogieoan o st o) St
(LN, o
LR ELRR]] ALy g
IR | EOE] MO R RPN WAL SIS eSS By TR baop ] o) o
T (I P
40 pestslsp pan miasuiean ) snEgRoeds squesnad pum (£ D[ AT (I
LAY | o Jo presdsip pun g o) @Boepe] wa lo) spmpurs waop G o) v
i b pum il MR
0 i ASEM
AffpEigos | EHpIE-opg 0 UL i TR SO Lo o) Siod SUwmL e o EF

i1t hy pue




a8 Lefter ro 3304 jpg

@ 0| =

ANETE TDN
wemE T TR e e
wreen ot v v oftam s s,
B
s 9/RCHIHE L8 — 3384( Rew) s 20 .00 17
o Tio 79
a frama FR
AEd v TIve HeEET S
HvmETE ¥
A
T

ey ISPCR # TTO 73 Autharization &9 3 Bog & #aw 4
9O Letterno-719(MD] date 17,07 2019
HETIE F HETAT

T are Bers wew # e BB oworen W S OEEEE e Consent To
Dperate (CT0) Application DH, SDH. CHC PHC T UCHC/UPHC @ B g so v ges 4
WE W wmeE ¥ & Al 31 August 2019 21 B orce0m @ WEE A HE S|UY B
g () ofifiad & fv oot wvare e fmgw @ s ofEee wew o e @ Pt e
fofam war v foren d s w5 A

e § HEvEm o0 sopre § CTF wwriea B s wo—1s0 km oft oftfe @ amflue
v ST o= DM, S0oH, CHE, PHC 78 UCHC/UPHS & MOU CTF &t M@ &3 @
T | MU & B £ 7 QR Code tracking #1 #) fraws wvm e e |

WA g HfEn i e Pres ano weR MOU R AR ot of Tagfa q aw
Cowrt FHF W TH W S T S a1 ﬂﬁ?ﬁfﬁ'ﬁ’f‘?qﬂm FTTE BT

T MfTTTETTE HHE @Y
HTETE  Seatus report of application for CTO/payment as per |SPCB

Ml
T 1]
Hige marEed e I ST
g, T
4 ‘E:':;ﬂ'ufﬁi”_) fras ?:I ﬂil 1?
s syfeofnegn wowe Rmmr s, 0 o gl

1
2 o Prdwm yRoyRoT, wreETs, T A R
1 [ews mam, s Ao, seeve a0 e /Ll 9
mﬁrhlé?;f'r“
Sraa sEftETd, T e AT

g, @Y |

fetps: mal googie samimall W27 Teg bt Fidiogoas Do GPY mbD a2 Ssmie TROV projecior=18messagsFanid=0.10

1M



Draft Bylaw for Solid Waste Management in areas under the Jurisdiction of Panchayat Ra]
Institutions

Part:1

General

1

10.

1%

The jurisdiction of the bylaw is limited to Solid Waste management of the villages
and tolas within the Gram Panchayats.

These bylaws are prepared keeping in view the solid waste management rules 2016
issued by the ministry of environment, forest and climate change.

These bylaws are prepared keeping in view the constitution of India (Article
2436,243H,243 | and 280) article 75,76 and 77 of Iharkhand Panchayat Raj Act 2001
and the guidelines of Swachch Bharat Mission (G) for solid waste management in
rural areas.

The Health, Education and Environment, standing committee is hereby appainted
Executive Authority to plan, collect, treat and dispose kitchen waste and other
domestic waste generated by the households, shops and other establishments
within the boundaries of the Panchayats.

. The standing committee shall put in place a proper system for SWM for the Gram

Panchayat. It shall fix terms and rates under which waste generated by residents
shall be collected and disposed in a manner that is healthy and averall cleanliness of
the villages shall be maintained.. The terms and rates shall be approved by the Gram
Sabha of the Gram Panchayat.

Solid waste generated by households, shops and establishments, and marriage halls
within the jurisdiction of the GP shall be handled by a team of sanitation workers
trained and approinted by the GP with the approval of the GP executive commitiee.
Differentials rates will be applicable to different category of residents such as
households, tea stalls, haats, bazaars, eataries, marriage hailis, schools and offices if
any.

The rates fived by this bylaw are hereby imposed on all category of waste generators
in the villages and the rates shall be levied and collected In accordance with the tariff
fixed.

 The rates shall be revised once in a year ta reflect changes in the cost incurred in

SWM services.

The revenue collected for providing the SWM services shall be used only for the
purpose of operations and manaintenance aof the said services including workers’
salary, employed additionally for this purpose.

Any person breaches of this bylaw shall be liable to a fine as stipulated in this bylaw.



Part-11

1.

The Gram Panchayat shall conduct a survey and sort out residents under different
category. There will be a series of community education programmes conducted
with the help of SHGs of NRLM, Block coordinators under Jharkhand Swasashan
parishad on sanitation and waste management issues.

Residents, shops and various other vendors involved in different activities in the
Gram Panchayat shall be Intimated which category they fall under for the purpose of
payment of service charges for SWM.

User Category

S g B e R e

Households

Tea stalls

Village Dhabas

Haat bazaar vendors
Marriage Halls

Butcher house

Grocery shops

Religious places

Schools and Offices if any

It is at the discretion of the Gram Panchayat that a destitute woman or aged person above
63 years running small petty shop with an investment of less than Rs. 1000 may be
exempted from paying service charge, provided she/he pays as ahousehold. This shall not
be applicable to others such as those who run a village eatery, vegetable vending, and
butcher shops (with no proper disposal of wastes),

Technical Stipulations

1.

The panchayat shall pass a resolution banning the use of, use and throw carry bags
and use and throw tea cups and seek the cooperation of community te carry
reusable cloth bags, and insist on petty shopkeepers to use only biodegradable
alternatives in order to help the buyers who forget to bring cloth bags.

Gram panchayats under 14" FC funds shall provide each household with two
coloured baskets- one for WET Waste and other for DRY Waste, SHGs of NRLM will
educate the households on using of baskets.

Primary segregation shall take place at SWM shed of the GP.

Special arrangements shall be made for cleanliness during temple festivals and local
festivals.



inspection

1. Respective ward members of panchayats along with the members of Standing
committee and also VWSC shall pay inspection visits to make sure that the
community mambers, shopkeepers and others keep their surroundings clean.

2. Every ward member shall be responsible for promoting SWM practices In his/her
tola‘hamlet. All SHG members of each hamiet/tola/ward shall discuss the issue of
SWM in its meeting.

No mpllance

1. Where some households/shopkeepers are found not abiding by the Panchayat
norms and are dumping waste on the street corners shall be liable to pay penalty as
decided by the GP.

2. In the event of a household's/shopkeepers persistent non-cooperation, the
panchayat may take strict action,

Payment of Services

The tariffs set for the SWM services with respect to different category of users are listed
below. Gram panchayat may use the suggestion or may work out a budget of likely
expenditure to be incurred on SWM and accordingly work out the service charges for each
category of user. This user charge will serve as own source of revenue and will also help in
meeting the expenditure.

Suggestive tariff for different users:

1. The service charges for SWM shall be payable to the member of standing committee.
Each ward member who is also member of the standing committee shall be
responsible to collect the service charge from the households/ vendors in his/her
ward before 5™ of every month,

1, Alternatively, households may also pay the user charge In GP secretariat.

3. Gram panchayat shall furnish receipt to the household/vendor on payment of user
fee.

4. Waste baskets given for SWM purpose shall not be put to any other use,
causingSWM to suffer. In such case of occurance the amount spent on the basket
shall be recovered at double the price.

5. Households/vendors not willing to involve themselves in primary segregation can do
s0. Provided they are agreed to pay Rs 150/pm instead of Rs 50/pm.

B, Those found dumping waste at the streets shall be liable to pay penalty of Rs 500.

5.No | Category of user Service charge Remark
1 Household Rs 50/- and Rs 100/- | Payable rmanthly
(Type A If | (Type A)
= segregation done at | If primary




primary level) | segregation Is not |
[Type B: If | done by household
segregation not done | then opt for Rs 100/ |
L atprimarylevel) | (Typeb) |
F Tea Stalls Rz 50 monthly
3 Village dhabas or small eataries | Rs100/- Payable monthly
(Thellas)
4 Marriage halls Rs 500/- Payable in advance
i.e. before marriage
5 Vegetable haats/bazaars Rs. 100/- On every day of
Rs 50/- haat/bazaar if it is
weekly (Type A)
| Monthly payable
- (Type B)
6 | Butcher Shops Rs 300/- Monthly payable
7 Grocery shops/ration shops Rs 100/- Payable monthly
g Schools/affices if in GP premises Rg 500/- Payable monthly
g Religious places Rs 100/- Payable monthly
10 Dispensaries or clinics if in GP | Rs 500/- Payable monthly
premises
Penal

1. Anyone wilfully or negligently throwing waste on the street shall be considered to
have violated and shall be punished with a fine of Rs. 500 in the case of households
and shops; and Rs 2000 in the case of marriage hall.

2, GP executive committee may also decide differential penalties in the case of one
time violation and repeated non-compliance/negligence

Responsibilities of households/waste generators

1. Each household shall segregate waste Into wet and dry waste and put in the bin
given specifically for each purpose. This is called primary segregation which shall
take place at the household/shopkeeper level. Those who do not want to segregate
waste can do so on extra payment as prescribed by the GP,

2. As far as possible leftover food items such as fish bones, mutton and chicken bones
may be given to pet cats/dogs, If avallable at the household level else may be
wrapped in a paper and handed to the sanitation worker (preferably with a green X
(Cross) so that it can be identified.

3. Vegetable peels, fruit peels egg shells used tea leaves, leftover cooked vegetables
may be put in wet waste bin,



4. Certain items such as used sanitary pads, children diapers, condoms shall be securely
picked from every household wrapped in newspaper or some other paper before itis
handed to sanitation worker.

5. The sanitary worker shall collect waste from every household with a cart/tri-cycle
and a ring bell. It is the responsibility of each household to give waste regularly.

B. Mo waste generator shall throw, burn or burry the solid waste generated by him/her
on streets, open public spaces, in drains or water bodies.

7. All waste generators shall pay such user fee for SWM as specified in the by-laws of
the local bodies.

B. Every street vendor/eataries shall keep suitable containers for storage of waste
generated during the course of his activity such as food waste, disposable plates,
Cups, cans etc

9. All households and vendors shall within ane manth from the date of notification of
these rules and in partnership with the local body ensure segregation of waste at the
source by the generators as prescribed in these rules, facilitate collection of
segregated waste in separate streams.

10. The complaints if any from the residents may be written or informed in GP
secretariat office.

Responsibilities of the sanitation worker:

1, The sanitation worker shall collect waste primarily segregated at the household level
and after reaching the segregated shed allotted shall involve secondary segregation,
where they segregate recyclable items from the items that must go for composting
T

2. Households making direct payment of service charges at GP secrétariat is to be
premoted as a system. Where some shopkeepers feel uncomfortable, the sanitation

worker shall collect service charges from such households and give account to the
panchavat secretary to keep accounts.

Responsibilities of Health, Education and Environment and Sanitation standing
committee/Gram Panchayat

1. Arrange door to door collection of segregated solid waste from all households
including slums and informal settlements, commercial, institutional and other
non-residential premises and ensuring hygienic conditions.

2. Collect separately waste from seeping of streets, lanes and by-lanes daily, or on
alternate days or twice a week depending on the population coverage,
commercial activity and local conditions.

3. Transport segregated bio degradable waste to the processing facllities like
compost plant.

4. Educate and aware the waste generators not to litter/dump waste in open and to
segregate the waste at the source as prescribed under these rules,

5



"

Arrange for composting of wet waste and alse arrange segregation and sale of
recyclable wastes.

Identify waste deposition centres for domestic hazardous waste and give
direction for waste generators to deposit hazardous waste at this centre for its
safe disposal.

Provide training on SWM to waste pickers and waste collectors.

Involve communities in waste management and promotion of home composting,
bin gas generation, decentralised processing of waste at community level
subjects to odour control and maintenance of hygienic conditions around the
Facility.

9. Procurement of suitable sites for setting up solid waste processing facility and
sanitary landfill facilities.

=,

oo

Wha cl in e Survey?

[
i

Source of watte (Household, hotel/dabhas, haat/bazaars)

Type of waste generated?

Amount of waste generated type wise (Wet/Dry and Hazardous)
Identify vulnerable spots/infamous spots- for dumping sites
Existing disposal practice- at household level and market place,
How do institutions like schools, ICDS, local clinics dispose waste?
What Is the capacity of the GP to Implement an SWM Plan?

N e W

Report format from waste survey

S.No Name of | Waste Generated per day in GP Total
Area Wet Dy Harardous | Road KGs
{ SWEEpIng

1 |Wardl | slusgds solil Ralley |

2. | Ward2 {

3. AWC

4, | Schools

5 Ration |
Shop

B. Haats |

T Grocery |

. shops ity

8. | Religious
places

9. | Misc

Detailed Project Report (DPR)

e Mame of the GP



Block:
District:
Population
Households
Fopulations:
Total: HHs:
Mo of wards:

MName of Tola/Hamlet No
Households

No of shops and | Approx vol of
other solid waste
establishments | generated.




List of Gram Panchayais and Villages for Filoting Solid Waste Management and Treatment Process in Rural

Areas
51 No. District Block Gram Panchayat Revenue Villege
Kanke Cagi Ciag
Ranchi Ratu Futkal Toli Thiri
Namkum Dugri Dugri
bt Singhani Singhani
Hazaribagh Oriva Oriya
Katkamdag Kud Rewali
Tel Goan Tel Goan
Gumla Gumla sadar Pugu Pugu
Dumardih Dumardih
Paradih Babne
Chatra chatra Sadar Dara Pakariya
Dewariya Dewariya
karma karma
Koderma
koderma lokai lokai
Domchanch Domchanch Purvi chainpur
kuchiya soli Balibagh
East Singbhum chakuliva Bhatkunda Bhatkunda
Barmara Barmara
Jori lori
Lohardga Lohardga Sadar Nimni Nimni
Manho Manho
K hamrbendi Khamrbendi
Hokaro Chas Kandra Kandra
Narayanpur Marayanpur
Rapcha Rapcha
Saraikela Gamhariya Burudih Burudih
Dumra Dumra




Jamtara Sadar Hewa Bewa
I Jamtara Jamtara Sadar Uidalbani udalbani
Jamtara Sadar Duladih Duladih
Thethaitangar Tukupani pirwripani
11 Simdega meromedka Tapudega
Simdega Garja Lrarja
Patratu Masmohana Masmohana
12 Ramghar Ramghar Sadar Barlong barlong
Chitarpur Borobin Borobin
diliyamarcha Aachu
13 | West Singbhum Chaibasa Sadar
Nawada Nawada
14 Garhwa Garhwa Sadar Achala Achala
kalyanpur kalvanpur
Deoghar Sadar Gidhani Gidbani
15 Deoghar Mohanpur Sarasani Pandevtari
Sarwan Baijukura Parsodih
bhatdiha bhatdiha'sarkanda
& Godda Oudida Sadar pairadih kandih gaon
kanwara Kanwara
Ganga prasad purab sohanpur bhatta
17 Sahebganj sahebganj sadar (janga prasad madhya mazhadevgani
Cianga prasad west chotti kodarjanna
Maheshlundi Maheshlundi
18 Giridih Ciridih Sadar Patrodih Patrodih
Sihodih shankrachak
Dhankara Baajkum
19 Latehar Latehar sadar Parsahi Talta
Pandepura kinamaadh




Jamune Pokhrakala
20 Palamu Sadar Medininagar Chiyaki Chiyaki
Rajwadih Rajwadih
Purana Dumka Purana Dumka
21 Dumka Dumka sadar Sarua Sarua
Lakhikundi Lakhikundi
Kolajoda Kolajoda
22 Pakur Pakur Maalpahadi Bishunpur
Kalidapur Kalidaspur
Nawadih Nawadih
3 Dhanbad Dhanbad Sadar Sivalgudri Sivalgudri
Diamudarpur Damodarpur
Khunti block Tirla Tirla
24 K hunti Murhu Kunjla Kunjla
Hassa Hassa




COMPLIANCE REPORT IN RESPONSE NATIONAL GREEN TRIBUNAL REPORT
DEPARTMENT OF RURAL DEVELOPMENT (PANCHAYAT ILILI'I

Rule Specific Points As per Rule | compliance [ Timeline STATUS AS ON 1" OCT'2019
(Rule 7 | PLASTIC WASTE =
Clausea | Ensuring segregation, collection, 1: Under the capacity building 20" July to 10™ Sept Total 160 Master trainers oriented on
| transportation, Plastic waste and and training project supported 2019 SWM . Total 5982 Elected
channelization of recyclable plastic by Ministry of Culture Total GP ERs 1o be representatives of Gram panchayats
| waste fraction to recyclers having valid | Government of India trained: 21815 oriented in SWh.
registration, ensuring that no damage | “Orientation of Gram Panchayat
is caused to the environment during Standing Committee member
the process i on Swachch Bharat Abhiyan and
Clause b | Creating awareness among all role of Panchayats in addressing
stakeholders about their the sanitation issue” - Sessions
rasponsibilities of SWM and waste
management incorporated. 2-
TOT of 60 MTs done at state
level. Cascade training in Gram
Panchayat commences from
20" uly'2019 to 10" Sept'2019. = i 0 -
Clause ¢ | Ensuring that open buming of plastic Rural Waste Management Rules | Draft will be prepared by | Draft of Plastic waste management By-
waste does not take place. will be prepared as per the roles | 30™ Sept’2019 Laws In process.
Enforcement of the provisions of these | and functions of PRIs mentioned Will be completed by 30™ Oct’ 2019
rules relating o waste management in Jharkhand Panchayat Raj Act
by the waste generators, use of 2001 and 5WHN Model Rules
plastics carry bags, plastic sheets or 2016
like , cover made of plastic sheet and
| multi layered packaging in the rural
areas of the state.
Rule Biomedical Waste _ -
Schedule | Provide or allocate suitable land for ZF will be gwen directions | 207 July'2015 Letter Issued to ZP and CEO ZP for
I (Rule | development of common bio-medical | through notification/Letter 1o identification af land for treatment of
6and 9) | waste treatment facilities in their identify land  under  its Bio medical waste.
(3} respective jurisdiction as per the jurisdiction [Rural) for treatment
guidelines of Central Pollution Control | facilities of Biomedical waste
Board and SWM treatment plant. »
Collect other solid waste [other than




‘biomedical waste) fram the health

care facilities as per the SWM rules
2016

Rule

Solid Waste Managemant

Rule 15,
Sub Rule
a

The local Autharities will prepare a
SWM plan as per state policy withimn six
months

1. Elected Representatives
of 760 Villages {khunti)
under Deen dayal Gram
Swawalamban  Yojana
will be trained on SWM
and suggested 1o take
SWM awarenass
generation/Treatment of
waste Svermi
composting a5
community scheme in
Gram Panchayat Vikas
Yojana 2020-11

Rule 15
Sub rule

SWM Rules for Rural Local Bodies :

SWM rules will cover all the sub
rule of Rule 15:

1. Armange door to door
waste  collection  of
segregated solid waste;
integrate rag
pickers/informal  waste
collectors in SWH.

2, Orlentation of Rag
pickers/waste collectors

3. Promote setting up of
decentralised compost
plant at suitable bocation
in the market vicinity,

4. Invole commuonities in
waste management and
promotion of home
composting, bio  gas

___generation,

September-
October 2013

The program has been initiated on pilot
basis In 760 villages of Khunti , In last
one month 40 Villages covered. 2 5HG
members tralned as MTs and ward
members oriented on SWM .

SOV Rural Rules-
MNov'2019

. Solid Waste Managerment By-Laws

drafted for Gram Panchayats.
Document also shared with Jharkhand
state pollution controd borad | File in
process for approval, (Copy enclosed)

List of 71 Villages identified for SWhi
treatment plants uploaded on:

Wniﬁ!@ﬂﬂﬂﬂnlﬂﬁ!ﬂ-ihﬂ rkhand
Copy enclosed.

Draft af Rural Sandtation Palicy
prepared and also shared with
Jharkhand State Pollution Control
Board.




decentralised processing
of waste at community
level subject to control

af odour and
maintenance

Educate WOIKErs
inciuding coniract

workers and supervisors
for door to door
collection of segregated
waste and transporting
the unmixed waste.
Ensure thal provisions
for setting up of centres
for collections,
segregation and storape
of segregated wastes are
incorporated in building
plan  while  granting
approval of building plan
of a pgroup housing
sochety or  market
facility.

Bye-taws and prescribe
criteria  for lewying of
spol fine for persons
who litters or fails to
comply with the
provisions of these rules
and delegate powers to
officers or local bodies
to levy spot fines.

, Create public awareness

an SW

—_— e




Government of Jharkhand
Deparunem of Rural Development (Panchayat Raj)

Circular no: .. ... Ranchi, Date:......

Subject: Jharkhand State Rural Sanitation Policy — 2019

Brief Name & Implementation:

I.  This Policy will be called as “Jharkhand State Rural Sanitation Policy — 2018™
Il.  This Policy will be with effective from the date of notification.
Il This Policy will be applicable for all Rural Local Bodies of the Jharkhand State,

CHAPTER 1

NEED FOR RURAL SANITATION POLICY

1.1 Introduction
The Central Rural Sanitation Programme. which was started in 1986, was one of India’s first
effort to provide safe sanitation in rural areas, This programme focused mainly on providing
subsidies to people to construct sanitation facilitics, Later with lime through various subsidies and
ohservation reports it was concluded that it is more important to raise awareness about sanitation

Inadequate sanitation causes India considerabie economic losses, equivalent to 6.4 per cent of
India’s GDP in 2006 at US$53.8 billion (Rs.2.4 wrillion), according to The Economic Impacts of
Inadequate Sanitation in India, a report from the Water and Sanitation Program, The study
analyzed the evidence on the adverse economic impacts of inadequate sanitation, which include
costs associated with death and disease, accessing and treating water, and losses in educaticn,
productivity, time, and tourism. The findings are based on 2006 figures, although a similar
magnitude of losses is likely in later years,

Initiatives by Indian Government

The importance of the State Sanitation Policy may be understood with the faw of the steps taken
by the Central Government for the last 10 years. Jharkhand government do realizes the
importance of sanitation at all the levels and therefore it is committed to have healthy sanitation
practices in both the rural and the urban srea,

Presently, in its new avatar “Swachch Bharat Mission™ is an ambitious initiative of Government

of India and is being taken at war foot level, The situation of rural sanitation is graver than the

urban sanitation. In this context, the role of Lacal Sell Government (LSG) becomes important,

The sitwation in rural sanitation can only be addressed by the L8Gs when they are praperly and
1




rightly informed and they work under proper sanitation policy.
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The First major step was taken on 2nd October 2014, when the Government of India launched the
Swachh Bharat Mission (SBM) in urban and rural areas of India with a vision to ensure hygiene,
waste management and sanitation across the nation. In his address to both houses of Parliament in
May 2014, the Hon'ble President of India stated that “Swachhata is an ariicle of faith for my
povernment, Swachhata will have an overarching impact on the quality of life and wellbeing of a
person, particularly the poor. Swachh Bharat Mission has been launched to achieve a Clean and
Open Defecation Free India and scientifically managed municipal solid waste by October 2019,

The second step by the government was taken in September 2015 when India became signatory to
the Sustainable Development Goals (5DGs). Goal 6 demanded universal access o clean water
and sanitation. Within this, Target 6.2 aimed at achieving access to adequate and equitable
sanitation and hygiene for all and end apen defecation, paying special attension 1o the needs of
vilnerable situations, The SDGs arc g follow-up 0 the
Millennium Development Goals (MDGs), which aimed a1 extending improved sanitation
coverage to the un- served houscholds. The difference between the SDGs and the MDGs is that
where the latler focused on household-level infrastructure provision within an understanding of
“improved sanimtion”, the SDGs covers the whole sanitation service chain, infrastructure and
service provision, and aim o mit] gate the adverse effects of public health due to poor sanitation,
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The targets of MDGs with respect o sanitation had to be schieved by 2015. Only 17 states in the
country were able to achieve the targets. With the curren; trends, Jharkhand will be able to achieve
the target by 2067. There is also a wide £ap in rural and urban coverage in staie,

Mumber of howssholds ang parcentige practicing opan defecation in imdia, 2011
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its formation. Drinking water and sanitation initiative
has always been prime agenda in the action plans of
the state yet the indicators have not improved, |
Observations and  studies by UN and other
development agencies indicate that there is a need to
change the strategy of interventions, Focus has o be
shifted from quantity to quality or behavior change.
Here the role of L8Gs becomes vital,




Finally to summarize it may be stated that while sewerage has been the traditional response to
household and Rural- based sanitation needs, there iz a growing realization that depending on it as
the only solution for senitation negates the existing non-networked, on-site sanitation prevalent in the
state, and for which strategics need to be devised,

Rural Tocal Self Governmerits jic. Panchayat Raj Institutions under the 73" Amendment of the
constitutions have been enshrined with powers and mandated with developing their own
development plans for their social and economic development. Under the 11" schedule, Panchayats
have 29 subjects under its Jurisdiction and sanitation is one of them. In consonance with 119
schedule of the constitution, provisions under Section 75, 76 and 77 of Jharkhand Panchayat Raj Act
2001, Gram panchayats, Panchayat Samities and Zila Parishad have been given various powers to
function for the development of rural areas under their jurisdiction.

The recent robust initiatives have prompted the State Government to develop a State Rural Sanitation
policy in line with the national goals, both for infrastructure and services provision, as well as
behavior change and capacity development of Rural Areas for samitation service delivery and
scientific management of Solid Waste.

1.2 Profile of Rural Local Self Governance

With a tolal population of 329.66 million. Jharkhand comprises 1.72% of the country's total
population. The 2011 census recorded Rural Population of 2.50 Cr. The first Panchayvat
Elections took place in the year 2010 after & long gap of 32 years. At present, Jharkhand has 74
Zila Parishads, 263 Panchayat Samitics and 4367 Cram Panchayats.

1.3 Service level In Jharkhand

With rapidly increasing population, Jharkhand's Rura] Areas face vast challenges in managing

services (o meet the growing demands, There is relatively poor level of access 1o basie services,

A summary of the status of basic infrastructure in Panchayats is as follows:

i) Sanitation: 83.75% of households have individual toilets in Rural Areas. Most Rural
Households depend on septic tanks,

(i}  Waste Water Use: Presently the waste water reuse is very limited in Rursl Jharkhand.

(i) Solid Waste Management {(SWM): The coverage and quality of SWM in rural areas of
Jharkhand is not managed. Waste transport from secondary storage sites is yel to be
started,

In the year 2014, Total Rural Sanitation coverage in the state was 16.25 % With the launch of
SBM (G) in new avatar in 2014 total [HHT constructed in 2018-19 increased to §3.75% (3466624
toilets constructed). Though all the 24 districts in the state, 4367 GPs and 29564 villages have
been declared ODF yet the situation of waste managemen! is a grave issue.

1.4 The full sanitation value chain needs to be coverad

If the full sanitation value chain is examined, then the Jack of safe containment, transportation
4



and treatment or disposal also become significant factors in the poor sanitation autcomes af the
state. The figure below is a sludge flow diagram (SFD). In the Rural sreas treatment facilities for
wasle water and septage, even from sanitary latrines, is negligible. The practice of constructing
soakpits and connecting it to open drains is rampant and most of the soakpits are reportedly
poorly constructed.

SANITATION VALUE CHAIN

Of more concern is the method of sludge disposal, which is generally dumped into an unsecured
pil in a designated open area. With the Erowing number of toilets now being constructed and a
lack of available land, sludge disposal is & major issue of concern, The staze is concerned that it is
constructing facilities and infrastructure without paying much paying attention to appropriate low
cost technalogies.
1.5 A clear policy for Feacal Sludge Management ( FSM) / Septage management in addition to
conventional underground sewerage systems is needed for Rural Areas

Data from Census 2011 on types of latrines, indicates that es rural area sizes decreases, the
dependence on on-site sanitation and open defecation increases. This underlines the importance
of going beyond traditional sewerage solutions, and moving towards faseal sludge management
{F5M) / scptage management. The policy, however must place this action within a wider policy of
scplage management across rural areas of Jharkhand, Keeping the above in mind Government of
Jharkhand came out the Fascal Waste and Septage Management Policy to address the issue of
sanitation.

Presently, the collection of Solid Wasie (MSW) from kaats and community bins, street sweeping,
bush cutting and drain cleaning, transportation and disposal at the dump yard is negligible in
Panchayat areas. Scientific disposal of wasle is a distant dream yet to oceur, There is no mechanism
in rural areas, so the waste is dumped at the dump vard withowt Processing or treatment; the dump
yard is nol scientifically designed. This has led to environmenial degradation and air pollution,
ground water table pollution and poses grave health hazands,

The MSW Rules 2016 and directions of National Green Tribunal, designates the Rural Local

Govemanes bodies as solely responsible for managing solid waste in their ares and states that

“within the territorial ares of the panchayats, are responsible for the implementation of the
a2




provisions of these rules, and for any infrastructure development for collection, storage,
segregation, transportation, processing and disposal of municipal solid wastes” However, the
Panchayats in Jharkhand are yet 10 comply with SWM rules 2016,

1.7 Site Authorization for SWM Projects

Like the Urban local bodies, the State Government may allocate land to Panchayats to gradually
implement the SWM projects involving processing of bio-degradable waste and scientific disposal
of processed and inert non-recyclable waste. After land allocation Panchayats have to apply for
authorization from Pollution Control Board for setting up processing plant and construction of
sanitary land fill. Gram Panchayats may set up the processing and treatment unit under 14 Finance
Commission.

1.8 basin abatem |

Map below shows the river basins in Jharkhand. A sizeable percent of rural areas in Jharkhand
directly affect rivers in the state with the open discharge of raw sewage into the rivers through the
drains. Therefore, the sanitation policy will take into consideration the river basins passing through
the villages,

List of major rivers flowing in the stae is:

Damodar
Baitarani
Ganga
Barakar

Ajay N

Son River
South Kocl
Subarnarekha
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capacity building of institutions

The privary institwlion for goverance in rura] areas is the Panchayat Raj Institutions in Tharkhand
which comprise Zila Parighads, Panchayat Samitis and Gram Panchayats. The Panchaynt Raj
Instinstions are Governed by the JTharkhand Panchayat Raj Act 2001. Besides the local bodies, there
are other state department sub-divisions which are responsible for the water and sanitation in all
Rural Areas. The Water Resource department is responsible for allotment of water to different
sectors like drinking water, wrigation, hydropower, industry, ete,, flood control and drainage, and
maintenance of water quality, The Drinking Water and Sanitation Department (DWSD), are
respansible for water supply and sewerage services in all panchayats. The Jharkhand Pollution
Control Board (JPCB) is responsible to ensure standards and guidelines produced under the CPCR
are followed in the state,

1.10 Capacities of Panchayat Raj instit utions in Iharkhand to manage an nding need for sa n
and FSM

The capacity constraints of Panchayat Raj Institutions include a lack of clanty in roles and
responsibilities of various stakeholders and institutions, the overarching responsibilities and
functions, and the mixed system of personnel deployment followed in the state: the shortage of
skilled stall for adequate coverage as well as enforcement; and hoth technical and financial
shortfalls that do not allow for corrective infrastructural OF management interventions.

There is a shortfall of technical manpower and other support staff in the PRIs. Recently a cadre of
Panchayat Volunteers has been created in each Ciram Panchayat for assisting the daily work of GP
Secretariat. This cadre, of voluntcers need to be organized and trained to deliver faecal sludge /
Scplage management services at the Panchayat level base on the policy made.

There are also issues related to a lack of adequate data for better planning and management, across
the sanitation cycle; to ensuring access to the un-served rural poor and the floating population;
the lack of awareness amongst communities, service providers and city managers on the
consequence of poor sanitation; to the need for enhanced community participation and sbove all
buildings. Adequate capacitics of all stakeholders, especially the PRIs: and to the need for Hn
inlegrated approach and adequate and sustained investments for both asset and facility creation as
well as O&M. PRIs are especially constrained by “inadequate personal and systemic capacities” for
social mobilization and implementing user-participatory programs. Finally, the PRIz almost
complete dependence on government grants and schemes prevents them from developing their own
capacities for planning and management as the funds da not make adequate provisions for sustained
capacity building of this kind.

Currently capacity building is limited to departmental trainings on various thematic and functional
issues through the Rural Development Department (Panchayati Raj) and its training partners,
which also includes water and sanitation interventions. The capacity building interventions are
limited to structured trainings and exposure visits within the framework of programs like RGSA on
the lines of the guidelines provided by Government of India,



CHAPTER 2

VISION, GOALS & PRINCIPLES OF THE POLICY

2.1 Vision

To make Villages and Panchayats in Jharkhand totally clean, sanitized, healthy (safe). pollution
free, having rzero wasle, good quality of life and ensuring good public health and healthy
environment to all its citizens in line with the Sanitation Policy of Government of [ndia

2.2 Goals

To ensure Rural Areas in Jharkhand become totally clean, sanitized, healthy (safe), pollution free,
having zero waste, having good quality of life and ensuring good public health and healthy
environment to all its citizens.

2.3 Principles of th (="
The policy will be based on the following principles:

|. Sanitation will be treated as a basic service: The slate government shall create basic
infrastructure and opportunities and provide necessary support through which, all citizens can
have access 1o sanitation services as their hasic entitlement,

Equity and safety of access and use, particularly to the vulnerable and un-served
populations; The state shall endeavour 1o ensure that no rural citizen, irrespective of socio-
economic status, caste, gender, age, or legal status of land/etatus of migration is denied access
to and the use of sanitation services in Tharkhand's rural areas. In the case of families with no
tenure scourity, the state will make effort to resolve tenure issues in providing individual
household sanitation facilities or community sanitation facilities. However, where sanitation
services are provided in areas without tenure security, the provision of these services will pot
entitle the individual/household any legal right to the land. In addition w this, the stete and PRIs
will ensure that access to such facilities (especially community and public) are maintained with
an adequate level of cleanliness, and safety of access, especially for women. Adequate
arrangements for access for the differently sbled will also be made a1 these facilities (new [/

upgraded facilities).

2 Increased awareness and ensuring belter participation of the roral community for
achieving the collective goal of sanitised villages and panchayats, recycle and reuse of
waste water and scientifically managed municipal solid waste: The causal linkages of
sanitation and solid waste with public and environmenial health need to be made more explicit
to citizens, communities and institutions, In addition to the provision of facilities, sustained
improvements in the quality of life are possible when supplemented by hygiene and behavior
change. The state will aim to generate demand for safe sanitation, and scientifically managed
solid waste especially among the un-served households/families, Citizens, communities,

B



institutions, and Panchayats as a whale will be encouraged to play an active role in bath
behaviour change towards safe sanitation, and ensuring the adoption and use of safe technology
o protect the environment. To achieve the goal the government will make all efforts 10 increase
the participation of the citizens for better sanitation facilities.

progressive articulation in policy and law followed-up by operations that are in line with the
spirit of the 73" Constitutional Amendment Act, 1992, Devolution of functions, funds and
functionarics will need to be progressively ensured 1o the panchavats with adequate support for
building planning, and management capacities.

Emphasis on operations and maintenance of sanitation and solid waste management
infrastructure: One of the key reasons for poor sanitation infrastructure gs well as high capital
expenditure on sanitation is the lack of operations and maintenance of existing sanitation
nfrastructure. PRIs will be responsible 1o ensure that existing sanitation infrastructure is
maintained at adequate operational levels, either through official funds or in partnership with
the private secior. The applicable user charges to be collected from the people using the services
for collection, transportation and collection. Penalty to be imposed in the households where
houscholds, establishment, institutions ctc, don’t adhere to the norms.

Integrating broader environmental coneerns in the provision of urban sanitation and solid
waste management service delivery: The environment (land, air, and water resources) must bhe
considered in all developmem activities for sanilation provision and management. All planning
and implementation will seek to ensure that adverse risks to public health and the environment
are adequately minimized at all stages in the sanitation chain and solid waste management, In
sanitation the containment, collection, transportation or conveyance, treatment and re-use or
disposal of septage/scwerage and waste water will be worked on and in solid waste
management the entire chain of collection, Iransportation, processing and disposal will
scientifically managed. Appropriate protection of the environment shall he applied, including
prosecution under the law os required. The state government: will prioritize those Panchayats
that directly or indirecily affect rivers or river basing in the state due to discharge of untreated
domestic wastewater for setting up pollution abatement systems.

Choosing technology and solutions appropriate to the context: Under the policy, the choice
of technology and salutions wil] be contingent upon the needs of that context. For example, if,
in the course of evaluation, decentralizad and on-site technologies and selutions are context
appropriate, then those should be chosen as opposed to blindly applying the choice of
networked sewerage systems.




CHAFPTER 3

3.1 OUTCOMES

Under the policy, over the next 10 years, the poliey will concentrate on achieving the
following 10outcomes:

L o

Rural areas are Open-defecation fiee {ODF) and open discharge free(ODF)

Solid waste is safely managed, processed & scientifically treated

Use the principal of 5 R, reduce, reuse, recyele, refurbish and recover in waste management
Sewage, septage ( faecal sludge and liquid waste is safely managed, treated, recycled

anddisposed
3 Safety standards and guidelines are followed in the physical handling and managemert
ofwaste

b =

Women and girls have access to safe mensirual hygiene management
Villages/Panchayats do net discharge untreated waste (water and faecal waste) into the

water bodies of Jharkhand,

& Efficient processing and scientific management of solid waste in the panchavats

9. Scientific handling, processing and menagement of Hazardous waste, Bio-medical/ hospital
waste, plastic waste and e-waste.

Wl Proper handling, processing and use of construction and demolition waste.

SECTION 1 - SANITATION

3.20utcomes of the policy

3.2.1 Rural Areas are o tion fi isch free

This shall be a key outcome of the sanitation policy. In addition to infrastructure provision, this
outcome requirea behavior change at the Individual, household, community, institutional and
village levels, It is therefore the most crucial and challenging to achieve.

Open defecation free under this policy is understood as the termination of faccal- oral
transmission determined by:
A. No observed open defecation:

B.
C.

D.

E.
F.

All families have access to and use of househald, commumnity, and/or public latrines;

There is adequate access and use of latrines in all Gram Panchayat institutions, Academic
institutes, religious bodies etc;

All insanitary latrines (including single pit latrines) are converted to sanitary latrines, and no
incidence of Manual Scavenging is practised

All village community are engaged in safe hygiene practices, including handwashing;

All the latrines have access o piped water

In addition, open discharge free, under this policy shall be understood to mean an environment free
from human waste which shall he determined as follaws:
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A. There is no open discharge of faccal and liquid waste, or raw sewage into the open drains or
environment

B. There is safe containment, collection, transportation, treatment, recycle and disposal of
sewage, seplage, and waste watgr,

it 15 safely confined, regularly colleeted, safely transported, and disposed after adequate treatment;
Mﬁdmmb@thndmmmﬂﬁnuj,mmiﬂsmﬂmmuﬂmgsmmminm
process. In Jharkhand, where the majority of households and institutions have access 1o or-site
um‘mim,ihefmminmemmingymufﬂupuﬁnywiﬂhemwmmdgz
management (FSM).

Under this outcome, the entire sanitation chain will be covered as per the state palicy.

toilet | Regular de- | The Only approved | This involves

Here :
construction sludging of | wansportatio | and designated |  trestment of
technologies septic tanks | n of this | treatment solid sludge
will ensure | and other | sludge to the | facilities by for reuse by
safe on-site treatment panchayats composting,
containment systems will | site shall be | shall be used. |  with the final
of human | be undertaken This may be | effluent
faeces from | undertaken t | either at an| discharged
the inasafeand | o approved | existing into  surface
environment scientific treatment Sewage walgr, or re-
manner sites Treatment used for
designated Plant (STP) gardening or
by designated for agricultural
Panchayats treatment of purposes
sewage ' and after due
| sludge. processing

ThEb:-'j'nhjmﬁwufﬂrﬁﬂﬂ?nlhyismmtl:efunt:x:.priu-rlﬁm.nnddimnﬁnn for, and to
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facilitate, state-wide implementation of FSSM services in all panchayats such that safe and
sustainable sanitation becomes a reality for all in each and every household, street, town and city,
More specifically, the Policy will:

L. Mainstream FSSM by the year 2019, and ensure that all benefits of wide access o safe
sanitation accruc to all citizens across the sanitation value chain from containment,
cxiraction, transportation, treatment, and disposal / re-use of all Faecal sludge, septage and
other liquid waste and their by-products and end-products,

. Suggest and identify ways and means, including the methods and resources, towards creation
of an enabling environment for realising safe and sustainable FSSM in Tharkhand

iii. Define the roles and responsibilitics of various government entities and agencies, and of other
key stakcholders such as the private sector, civil society orgamsations and citizens for
cifective implementation of FSSM services,

iv.  Enable and support synergies among relevant Central and State Government programs such
as SBM (G), NELM, PMAY-R and Namami Gange o realise safe and sustainable sanitation
for all at the earliest, possibly by the vear 2020,

v..  Adopt an appropriate, affordable and incremental approach towards achieving laid out
environmental standards for FSSM.,

Unless otherwise specified, the scope of this Policy extends to all the projects, programs and
schemes of the Jharkhand Government that facilitate and support sanitation services, rural
development and improved delivery of services in rural areas and any other approved program or
scheme by the private sector. It also covers the initiatives undertaken and/or supported by all the
Ministries, Departments, Apencies, Authorities and Public Sector Undertakings in the State that have
a bearing on sanitation services in rural ares. F urther, the Palicy applies to every rural local body,

Policy implementation roles and responsibilities

Responsibility for Establishing Basic Regulatory Requirements for Faecal Sludge Management resis
with PRIs. Jharkhand Swasashan Parishad (J5P) will maintain an oversight role and will Integrate
and interpret the requircments of the several applicable Federal laws and issue repulations and
guidance 10 ensure that they are applied consistent]y toward sludge management in PRI areas,

Establish regulatory requirements that promote beneficial studge use:

1. Provide standards that establish contaminant levels and management practices for acceptable
municipal sludge use and disposal:

2. Establish minimum requirements for Jharkhand State sludge Management programs
providing sufficient discretionary authority for States 1o tailar their programs and actions to
local variation:

3. Enforce adherence to Federal requirements where not enforced by PRIs:

4. Provide guidance and information on sludge treatment technologies and practices and direct
technical assistance to States and local LOVErnments:

5. Support research and development, and encourage the demonstration of projects to facilitate
the advancement and use of new or improved technologies.

12



Responsibility te Operate and Maintain Appropriate Sludge Management Systems Rests with
Panchayat Raj Insitutions,

L. Panchayats are responsible for operating and maintaining studge management systems which
comply with applicable Federal and State regulatory requirements.

ii. Panchayats are responsible for maimaining sludge use and disposal capacily sufficient to meel the
needs of their wastewater treatment systerms,

lii. Panchayats are responsible for controlling the discharge of contaminants into their sewerape

systems so that sludge quality is suitable fior meeting regulatory requirements and local
managemen|

he ifically endorses the followi re principles:
i. To protect public health
ii. To protect the environment and the State's water resources
::ii. Treatment of sewage and sludge is required prior to discharge into the environment
iv. Promoting recyvele & reuse of treated sewage'septage for non-portable applications.
V. To make Sewerage/septage project economical and environmentally sustainable.
vi. Inclusive and participatory decision making.

vii. Transparent decision making processes to achieve socio-environmental as well as econumic
financial objectives

viil, Capaeity building for enhanced institutional ability to govern the sectar cifectively.
%, Public Private Partnership (PPP) in the most dppropriite manner,
xi. Public outrcach for environmental and health related outcomes.

xiii. Establishment of an efficient, effective, affordable and tecountable system for managing urban
sewerage and seplage management

3.4 5afe ndards and guidelin foll
waste

The Prohibition of Employment as Manual Scavengers and their Rehabilitation Act was passed by

the Union Government on 1oth September 2013 (MSA 2013). While the list of definitions is

exhaustive under the MSA 2013, the following definitions are important for the current Policy and

have been reproduced belaw for ready reference:

*  “manual scavenger” means a person engaged or employed, at the commencement of this Act or
at any time thereafier, by an individual o g local authority or an Agency or a contractor, for
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3.5

manually cleaning, carrying, disposing of, or otherwise handling in any manner, human excreta
in an insanitary latrine or in an open drain or pit into which the human excreta from the
insanitary latrines is disposed of, or on a railway track or in such other spaces or premises, as
the Central Government or a State Government may notify, before the excreta fully decomposes
in such manner as may be prescribed, and the expression “manual scavenging” shall be
construed accordingly

“hazardons cleaning” means cleaning by an employee, in relation o a sewer or seplic
tank, means its manual cleaning by such employee without the employer fulfilling his
obligationsto provide protective gear and other cleaning devices and ensuring observance
of safety precautions, as may be prescribed or provided in any ether law, for the time being
in force or rules made there under

“insanitary latrine” means a latrine which requires human excreta to be cleansd or
otherwise handied manually, either in situ, or in an open drain or pit into which the excreta
are discharged or flushed out, before the excreta fully decomposes in such manner as may
be prescribed. Provided that a water flush latrine in a railway passenger coach, when
cleaned by an employee with the help of such devices and using such protective gear, as
the Central Government may notify in this behalf, shall not be desmed to be an in sanitary
latrine.

Women an h to safe menstrual hyg entiMHM

In 2012, the Joint Monitoring Programme (JMP) of the WHO and UNICEF defined Menstrual
Hygiene Management as follows: “Women and adolescent girls are using a clean menstrial
managemeni maierial to absorb or collect mensirual blood, that can be changed in privacy as
often as mecessary for the duration of a menstrual period, using soap and water for washing
the body as required, and having access fo safe and convenient facilities fo dispose of used
menstrual management materials. They wnderstand the basic facts linked to the menstrual
cycle and how to manage it with dignity and without discomfort or fear™,

The key challenges Faced hy women and girls during their periods of menstruation
inelude:

. A lack of sanitary protection materials leading to embarrassment and stress due to leakage

andmalodour,

A lack of menstrual hygiene-friendly facilittes in the home, workplace, and
common/community areas, which results in a number of women being unable to change
materials in dignity and safety. This results in absence from work and schools.

- A fear of using the latrine due to staining, the lack of privacy, insdequate disposal facilities, or

unsafe location of latrine facilities.
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The aim of this outcome is the elimination of pollutants — septage / faecal sludge, and solid
waste — inle the rivers and river basins of the state and thus ensuring the protection,
conservation restoration, regeneration and integrated development of river sand river basins in
Jharkhand.

At present, disposal of septage /sludge is directly discharged into water bodies, either though
non-functional drains, natural drains, or through epen defecation. This is compounded by solid
wasie being disposed into riversiriver basins. Under this outcome, focus will be on a
combination of strengthening the constructed drainage systems, strong FSM / septage
management, andor underground sewerage networks where relevant (including treatment
plants), and interception, diversion, and treatment of seplage and waste water flowing through
natural drains

3.7Waste Water Recycling and Reuse

(n Resource Development

Wastewater is a perennial water source and shall form an integral part of renewable water
resources and the State water budget. All local governance bodies will make panchayat wastewater
reuse plan for a period of 10 years considering future development.

Treatment of wastewater shall be targeted towards producing an effluent fit for reuse in
irrigation or horticulture. Coordination shall be maintained with the official bodies in charge of rural
development to account for the treatment and disposal of their liquid wastes. Treatment plants shall
be built to serve areas, and collection of wasiewater can be made initially through trucking until
collection systems are justified. Specifications and minimum standards as stipulated by Central
Public Health and Engineering Department {CPHEEC(Y) shall be applicable for the use of septic tanks
in rural areas. Particular attention shall be paid to the protection of underlying aquifers,

On Wastewater Collection and Treatment

Panchayat Plan A proper and updated panchayat plan is an essential pre-requisite for proper
planning and design of all utilities and more so for the Sewerage Systems and water recycled from
houses. The State shall endeavor to have proper digital panchayat maps showing the levels prepared
through modem available technology. The digital panchayat maps should clearly show the city
feature over ground and underground including all utilitics. Geographical Information System (GIS),
Ground Penetrating Radar (GPR), Total station etc, tools may be used for preparation of panchayat
map. The panchayat maps should be updated for every 5 vears. An effective and comprehensive GIS
based data base and Management Information System correctly mapping the assets, user hase and
status of operations shall be established.

Design Period: Every panchayat has to prepare a Wastewater Recycling Plan for next 10 years along
with § year short term plan. The plan for the panchayat should take into account the likely changes in
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the panchayat in next 10 vears and plan for them and will be according to city Master plan. The
Detailed Project Report (DPR) for recycling should be in accordance to waste water recycling plan.

On Reuse of Treated Effluent and Sludge

i, Treated wastewater effluent is considered a waler resource and is added 10 the water stock for
reuse.

ii.  Blending of treated wastewater with fresh water shall be made to improve quality where
passible,

iii. Crop nutrient requirements shall be determined taking into consideration the prevailing
effluent quality. Overuse of nutrients shall be avoided.

iv. Accumulation of heavy metals and salinity shall be monitored, managed and mitigated.
Leaching of soils shall be advoeated by the irrigation authorities,

v.  Treated effluent quality should be monitored and users alerted to any emergency causing
deterioration of the quality so that they will not use such water unless corrective measures are
taken,

vi.  Smdies should be conducted and projects designed and implemented to store the excess
treated wastewater in surface reservoirs but artificial recharge is not permitted. Due attention
shall be given to the quality of treated and eroundwater and the characteristics of the strata.

Re-use Options: The following options or re-use of effiuent have been identified: In general, public
health concern is the major issue in any type of reuse of wastewater, be it for irrigation or non-
irrigation utilization, especially long-term impact of reuse practices, It is difficult to delineate
acceplable health risks and is a matter that is still debated. Potential reuse of wastowater depends on
the hydraulic and biochemical characteristios of wastewater, which determine the methods and
degree of treatment required. While agricultural irrigation reuses, in general, require lower quality
levels of treatment, domestic reuse options (direct or indirect potable and non-potable) reuses need
the highest trcatment level, Level of treatment for other reuse options lie between these two
extremes. The reuse options may be (artificial recharge of aquifers is not permitted):

1. Irrigation (a) Agriculture, horticulture and forestry (b) Landscaping

ii. Fish — i

ii. Industry

iv. Non-potable Domestic Reuse:

The detailed project report should clearly define the best reyse option particular to town and strategy
o obtain it. Action plan with clarity should be the part of Detailed Project Report (DPR). while
preparing sewerage Projects. Before deciding the reuse of treated waste water authority must fill fl]
the water quality norms and its legal implications.

Governing local body may sell the treated wasie water and digested sludge to generate the revenue.
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CHAPTER 4
SECTION II -SOLID WASTE MANAGEMENT

4.0 Solid Waste is safely managed and treated

Between March and April 2016, the Ministry of Environment, Forest and Climate Change,
Government of India notified the following rules:

i.  Solid Waste Management Rules, 2016:
i, E- Waste (Management) Rules, 2016:
ili.  Plastic Waste Management Rules, 2016;
iv.  Construction and Demolition Waste Management Rules, 2016;
v. Bio-Medical Waste Management Rules, 2016; and

vi.  Hazardous and Other Wastes (Management and Transhoundary Movement) Rules, 2016
and

vii.  Batteries (Management and Handling) Rules 2001

4.1 Solid Waste

According to the SWM Rules 2016, solid waste includes solid or semi-solid domestic waste,
sanitary waste, commercial waste, institutional waste, catering and market waste, and other non-
residential waste, street sweeping, silt removed or collected from surface drains, horticultural waste,
agriculture and dairy waste, treated bio-medical waste. This excludes industrial hazardous waste,
untreated bio-medical waste and e-waste, banery waste, and radic-active waste. Municipal Solid
Waste Management (MSWM) refers 1o a syslematic process that comprises of waste segregation
and storage at source, primary collection, secondary storage, transportation, resource Fecovery,
processing, treatment, and final disposal of solid waste,

4.1 Approaches for Solid Waste Management

4.1.1Decentralized and Centralized approach
4.1.2 Management of Multiple Solid Waste streams

4.1.3 Hierarchy of Waste Management — 5 Rs (Reduce - waste generator, Reuse — waste generator’
companies/ government, Recycle/ Refurbish - waste generator! NGOs/ companies, Recover -
company and Remove — NGO/ company/ government).

4.1.4 Strategy and Service outcomes:

The overall stratepy is to ensure 100% compliance to the SWM Rules 2016 and related legislations
and judgement of NGT w.rt to solid waste in all the cities, towns and rural areas through multi
stakeholder parmership approach,

% The specific strategy are: 100% Door to Door collection and Source Segregation
% Efficient collection and safe and segregated transportation of wastes generated in the cities
100%
% treatment and scientific disposal facility & cost TecOvery
% Better awareness among the rural pepulation and community mobilization participation
17



% Capacity Enhancement and Optimization of the human resources in SWM
% Strengthen the exisling bye-laws for better regulation and user charges
% Encourage PPP in developing integrated treatment and disposal in seientific & safe manner

4.3 Key Issues of Solid Waste M anagement:

# Panchayats lack resources, systems and capacity for development of treatment and disposal
of solid waste,

Lack of substantial capital and O&M expenses without comresponding and matching revenues
Lack of support in financial, technical and project development at state level 1o Panchayats in
identifying right technologies, processes, structuring projects and implementation. The role of
the technical and advisory agencies.

Lack of awareness about the importance of pood SWM practices especially about waste
segregation

Lack of technical expertise and institational amangements Inadequate equipment and
inappropriate technology choices

Lack of willingness 1o charge user fees provisions in Panchayat Act for levy of user charges
Lack of Capacity in Panchayats with reference lo the processing technologies and scientific
landfills even after a decade.

# Invelving rag pickers and SHG in the waste management.

¥ Y

¥ W ¥

4.4 Strategic Interventions
The proposed Strategy employs the eleven {11) main elements:
. Providing land for the setling up processing plant and Seientific Landfill facility
II.  Segregation of waste at source
[l.  Door to Door Collection of Wasie generated
IV, Waste minimization and promotion of recycling of waste
Y.  Engaging stakeholders in implementation
VL.  Promotion of in-house composting facilities
VII.  Promotion of reuse of plastic waste
VIL  Processing, Treatment and Disposal of Waste
IX.  Strengthening the capacities of the Panchayats
X.  State Level Institutional arrangements & Program suppart
XL Funding of the SWh{ projects

4.5 Future Plan;

Department of Rugral Development (Panchavati Raj) will initiate the process of
preparation of an action plan to provide efficient management of Solid Waste Management. The
cluster approach is viable for the all panchayats of the state for processing and landfilling site,

Considering the facts that the operation and maintenance of the SWM projects require
considerable skill and marketing of by products, the Uovernment may decided to execute these
projects on PPP mode on the basis of Design, Built, Operate and Transfer” on a concession period
of minimum 20 vears,

4.6 Technology Approach and Initiatives:

All the treatment strategies for Solid Waste (MSW) are directed towards reducing the amount
of MSW that needs be land filled as well as utilizing the materials present in the waste as a TESOUrGes
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to the largest possible extent. Study as 1o be done on characteristic and quantity of the waste

generated in Rural areas. Based on the study, DPRs may be prepared hased on Waste to Composting
Technology.

Capacity building of the Functionaries and ERs of panchayats are being organised regularly,
To enhance and success of SWM projects intensive IEC and other awareness programs and activitics
has been planned 1o create awdreness among the citizens mainly about source scgregation, use of
dusthins etc. Thercfore, with a combination of IEC and enforcement drive like Service Charges for
Solid waste collection from door to door (Annexure — 1) the level of segregation is expected 1o
increase,

Jharkhand will follow a policy whereby minimal amount of waste ig sent to landfills by
following the 5 (five), namely reduce, reuse, refurbish, recyele and recover. The ultimate goal
will be to create value out of waste and produce a paradigm shift from garbage as ‘disposablc’
o ‘renewable resource’,

The aim of this policy is to ensure cleaner streets and reighborhoods, improved quality of life
by reducing health and hazard risks (such as vector-bome diseases like dengue and malaria)
associated with parbage piles, and ensure segregation of waste and doorstep collection at
affordable rates. In order 1o effect this, the rural areas in siate will, in the next 10 years aim to
drastically improve the efficiency of waste processed, and eventually move io a decentralized
system for processing waste..
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Minutes of Meeting held on 16.09.2019 in the Conference Hall of

Chief Secretary Office, Project Bhawan, Ranchi.

A wiesting under the Chairmanship of Dr. DX, Tiwari, IAS, Chief Secretary, Gaovt, af
Jharkhand on the compliance of direction order dated 12.07.201% of Hon"ble NGT, Principel
Bench, Mew Delhi in O A No. 606 of 2018 held on 16.09.2019 in the conference hall of Chief
Secretary, Govt. of Jharkhand. The attendance sheet is annexed as Annexure 1.

The new issues as per the direction of Hon'ble NGT in order dated 12.07.2019 Delhi in
0.A. No. 606 /2018 in which the Chief Secretary needs to address during his personal
appearance are as follows;:-

a)

b}

c)

d)
)

Atleast three major cities, and three major towns in the Stale, and atleast three villages
in every District of the State may be notified on the website within two wecks from
today{if not already notified) as model villages which will be mede fully complian
within the next six months. Remaining cities, wowns and villages of the Siate may be
made fully compliant in respect of environmenial norms within ene year.

A quarterly report be furnished in every three months, First such report shall be
fumished by October, 10, 2019,

The District Magistrates may monilor the ststus of compliance of environmental
norms, atleast once in two weeks. The District Magistrates or other Officers may be
imparted requisite training.

The District Magistrates or other Officers may be impared requisite training.

Estimate of value of environmental degradation and cost of restoration be propared
and compensation be planned and recovered from polluters for emvironmental
restoration and restitution on that basis,

Performance audit of functioning of all regulatory bodies may be got conducted and
remedial measures be talen, within gix months. :

Introduction of a policy of giving ranking, based on performance on the subject of
environment and giving of rewards or other incentives on that basis 1o individual
areps, localities, institutions or individuals may be considered. This may also inclade
encouraging students or other citizens significantly contributing to the cause of
ervironment. The best practices may be evolved, if necessary, In the light of
experiences on the subject. This may help in educating and involving public at iarge
which may help in enhancing of environmental laws.

After deliberation and subscquent discussion, Chiel Secretary has given the following
directions:- '

1.

Government will ban certain single use plastic prodects from all government and
sttachad offices from 2™ Oct, 2019. Government will also issue instructions for



migimum use of some other Single Use Plastic products in all government and
amached offices fram 2 October, 2019,

Secretary, Urban Development and Housing Deperiment shall identify two more
towns {apart from 3 cities which have been already notified and uploaded on their
websile) 1o be made fully compliant,

The concerned departments will submit their revised updeted reports o JSPCB wort,
Solid Waste Management Rules, 2016; Plastic Waste Munagement Rules, 2016; Bin.
Medical Waste Management Rules, 2016 & Construction & Demaolition Waste, 2016
by J0/092019 1o JSPCB.

 Secretary, Panchayati Raj will identify 3 villages from each district (which shall be

notified and upload the same on their websiic) to be made fully compliant.

Secrctary, Industries Department will get a website developed and upload the details
of §TFs, ETPs, CETPs on the Website and link it to the website of ISPCB also,
Secretary, Department of Health and Family Welfure will issue notices 1o thoss
healtheare units wha have not applicd for Consent/AuthorizationBar Code il
31.09.2019,

Adr Quality Action Plan for the non-anainment city, Dhanbad will be sent to CPCB by
30.09.2019 after addressing the queries raised by CPCB,

Updated timeframe and budgeary provisions will be given for the non-attainment city
by the Director, SUDA, Transport Commissioner and Director Industries.

Details on total sewage generation and budgetary provisions for treatment of sewage
will be furnished for all the river stretches by the Secretary, Urben Dwth:lﬂml: and
Housing Depanment.

- Secretary, Water Resource Department will provide Information about action taken

with respect to the E-Flow of the seven-polluted river stretches.

- Secretaries of Water Resource Depariment: Agriculiure, Animal Husbandry and Co-

Uperative; Panchayti Raj Depariment and Urban Development and Housing
Department shall provide to JSPCB by 27.09.2019 the necessary information required
o prepare the action plan on restoration of water bodies in compliance of the
directions as mentioned by Hon'ble NGT in O.A. No.- 325015,

I2. Additional Chief Secretary, Govt. of Jharkhand, may take decision whether the
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Regional Monitoring committee constituted earlier in compliance of the Hon'ble NGT
order In O.A. 606/2018 should continue its proceedings further or should be disablad.

< JSPCB will prepare a format for District Environment Plan based on the Rules for g

district end the same chall serve as & model for the other districts of the State,



14. UDD will prepare & proposul in co-ordinmtion with the Industries Department for
utilization‘reuse of treated sewage water by the thermal power plants or other
industries operating in Adityapur [ndustrial Cluster,

| 5. Secretary, Lirban Development and Housing Department will sign a Mol with Patratu
Thermal Power Plant (NTPC) afier approval from the cabinet, to reuse the treated
sewage water from all the STPs aperating within 50 Kms. of Renchi,

l6. A single comminee will be constituted at the District Level to look inte all matters
pertaining to O.A. No, 606/2018,

17, ISPCB will appoint an agency or may itself conduct an Environmental Performance
Audit of all the local bodies of Jharkhand.

|8, All concened departments will submil reports by 30.09.2019 to JSPCB, so that the
data can be reviewed and compiled,

The mesting ended with & vote of thanks 1o the Chief Secretary, Jharkhand,

L
D.K. Tiwari
{Chief Secretary)
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JHARKHAND STATE POLLUTION CONTROL BOARD

Gy
W T.A DIVISION BUILDING (GROUND FLOOR), HEC., DHURWA, RANCHI -234004
106e,.2 401 ; peD6S 1- 2400850, Wb Site — wrarw fspch. nic in
Pl 1
Ref No:- B-+1% Ranchi, Dated:- 4dU.o0y.2og
From,
Rajeev Lochan Bakshi,
Member Secretary
To,
Member Secretary,

Central Pollution Control Board,
Parivesh Bhawan, Karkarduma,
Delhi- 110032

Sub:- Nomination of Sri Dinesh Prasad Singh, Environmental Engincer as Nodal Officer for
compliance of the Hon'ble NGT order dated 03.08.2018 in the matter of Paryavaran
Suraksha Samiti & Anr. V/S Union of India & Ors, (OA NO, 593/2017) -regarding.

Ref: Letter No.B-2901 2/TPC-VI/2019-20/667 dated 11.04.2019.
air,

With reference to above it is to inform you that Sri Dinesh Prased Singh, Environmental
Engineer, Mobile NO- 8987790069, 9431371137, ¢ mail id- ranchijspch@gmail.com is hereby

nominated as Nodal Officer for compliance of the Hon'ble NGT order dated 03.08.2018 in the matter
of Paryavaran Suraksha Ssmiti & Anr. V/S Union of India & Ors. (OA No. 593/2017),

It is for your kind information and necessary action

Yours faithfully,
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_smer=  JHARKHAND STATE POLLUTION CONTROL BOARD

W TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851/ 2400852/2401847/2400975/2400139

Ref. No [~ 104 Ranchi, Dated 501 00| 2043

Rajeev Lochan Bakshi,
Member Seoretary

To,
The Member Secretary,
Central Pollution Control Board,
Parvesh Bhawan, East Arjun Nagar,
Delhi-1 10032,

Sub: - Annual Inventory Report of Hazardous and Other Waste Generation and their
Managemen! for year 2018-2019 - regarding.

Sir,
With reference to the above subject, this is to inform that the annual inventory report of
Hazardous and Other Waste Generation and their Management [or year 2018-2019 arc enclosed
for your nesdiul action

Thanking ¥ ouw.

Encl:- Afa
Yours E.Ln-:nrel:f.

{R.aj.ew
ﬂ{:mb

KMB/TS f::','ll -



Submission of Annual Inventory on Hazardous and Other Waste Management

Marne of 5PCE/PCC: Jharkhand State Pollution Contrel Basrd, Raneh| Woenr: 2018-2018
Al Dietalls on Mazardous Waste Generalicn
Mumber [Sember| Aot ol Qeemiley of Harerdeas Winkc {Moiric ppaniy of azsrdaas Wasle genersicd s per Lemusl Uhziails an lmipert aml Expert af
Toal | Mumber | af Ui | of 1% Tannsj Hrtumm @itk ihe Sk T (Meiric Teone) Hasardms Wasie
Puarbsii | af Uails | exempte | Units
|Marne af vhe! of HW | gerssesshn | o frem | submiti Tt rusnlity Tl aunidy i
S| District |Generwiin] g [ehiaiie| et Quasity Quamtity
0 g - S g Ulteahte T Urtiassle mpstted| 2| i | TP o
idustry | tom [ Autiaris| reoee | Landiiliabe | Incioeraiie] Recyelabie Lol | i _Ei: [T, qH._._.__._-.n B
s Ll Uit yviar e ¥ ear
1 b | 3 @ £ i .1 7 H # 1 I 11 12 i
i bast il Wil [l ] k[i] 17TCRD 5 147 sl IGRERST et L | HIMD 14 AET. 76 5052 FHTATD AWEIT AL Ml ] Ml il
== .mi?rrhn..il:
5 5 i Hal
2 — i il EA LI ] 4nsr 37 IR fi51.04 LAl Mil (.025 b BAAT Mil | 1 il
3 _nu!_ i B & 2 a5 | ax 54287 Mass | 176KE 0T | 00 | 13ees | 1ea6R 84572 Ml | ma Wil | il
% | Banche | a3 | a1 | 7wz | 10 25 7 20142 0 3918 25 2 3iad q 319 Ml |t | Ml | il
5 | Palamu. ] 3 | 5w | 2 _ [0 126 0__ 166 1 e EL i Tif o T T T
h i s ¥ i i? il 1] il 1 L 1 o & | a 1 it il il Ml
7| Laschar. 3 3 (L] ] n L1 ] L1 3 o 8 ] [ 3 kil K il ) ol
B |Lohendnga| 3 i i34 i i 0 E il B 0 [ i [T B N Nd il Mil
i Hiitalemi 4 a 3] [ 0 L] 03 i a3 o & L3 a ¥ Ml Ml il il
i Ciumriln 5 ] fid] il 1] i 14 il e | 8] L] 2 i 4 Bl i ] il il
11 Ehunti 1 ] ii it il 0.2 i 0.2 e - S SR S h2 il 0.2 il Ml | Wil § Bl
12 105 @1 ] 75 [ LR 4 48T Huﬁ_ﬁ 2192574 IR0 IRT i, 35K 27518 L5 85A26 24.21477 410571 il Mil il Hil |
13 | Bokam | W M 0 75 | ZEw2973 | 1195925 | 110165007 | S5B6bes | 60098279 240751425 | 116200 | 2053872338 | 43050.808 | so0a5 fuqsuR | mal 1 Md 1 Nil | il
14 | hridih FIl Nl k6 1 0k = SURR4 17832 .78 (L] Bl Bhi Hil il
15 | Remgarh 33 Nl M2 ] : M7 0REAL B0, | 242 1634 15250 L7645 il il Kil il
14 Chiirs fi Wil il il |t hES rr i L. G il il il Hil
17 |iiseseibagh| 15 M| i s 50 1.4 37434
IR | Koderma | 9 W | w96 | 0 1438 & BT EF
0 | Jumaem | Nl il Wil | il il Nil Nil il Hil Nil il Nil il il Ni Hil Nl | mil
0 | Godda | Wil Mi | mil | il il il Nil Ml il Hil il Nil mil Ml Hi Ml | m@ | Wil
21 Pakur Ml bt | Ml Mil Hil Mil il Mil il il il il Ml oy |1 =il il Ml Hil
22 | Deoghar | Wil hull} Wil | Mil Hit il Nil Hil mil il il Hil Hil Hil il il ME | il
i3 Draimis mil Wi il Hil Hil il M il Bil il il Ml N N Mil il Mi Hil
24 | Sk il K Kl il il il Hii il Mil Ml Bl Bl Hil [ Nil Nl Mil il
Testal 40 I1BS | 4570 | 306 | 1RGAIS.4942 | J4ns.un23 | 343008857 | 4612000306 | 2604429018 116036843 [ 1986.615 | 14TTLEISE | e00E6. 5434 | 459229.902% it # [ i




A2 Details on Inter-state Movement of Hazardous Waste for Recycling/ Utilisation/ Disposal
Hazardous Waste received from other State/UT Hazardous Waste sent to
! Mame of
nti
: e : i State/UT Cuantity
5. No. Hazardous Waste MName of State/UT from which waste received received
(MT) where waste | sent (MT)
sent (MT)
14 15 16 17
1 For disposal at common secured landfill L o - o
2 For disposal at common Incinerator il il il Hil
Bihar U.P Assam Uttarakhand, New
Delhi;Rajasthan,Orrisa, Maharastra Haryana, Himachal
Pradesh, Punjab,Gujrat, W.B 1712 W.E, 1735.56
. Gujrat 39.98
3 F | by Scheduls IV |
il e i b s il Maharashtra | 217.098
Haryana 118.58
Punjab 145.59
U.P, 20,721
4 For utilization in co-processing (cement
plants) (Ml Nil il il
5 For non-captive _.__ﬂ.n_.mm“hmn_.. based on CPCBs Nil Wil Wil il
5




A3  Details on Hazardous Waste Recycled and Utilized
Recycling/Utilization of hamrdous
ion
Recycling/Utifization of hazardous waste (generated within the State/UT] " b athhar ScabaUT]
Cuantity of waste
Recycled (listed under Quantity Liilized |BAT) Quantity of | Quantity Utilized (MT)
S No. Marme of the District schedule-V Hatardous wasta
Wastes| [MT) . et capth Recyelad
£ _ i R Captive utilization of {listed under Ca Mo~
ain
T I S e I bl ol g o
d with d within |1 . al
within stage | 'MFOTET [ € BEEE i s mPorted | Sophasnotbeen | wastes) (MT) | Cement | based an
prepared by CPCE plant |OPCEs S0P
18 19 M 1 2 23 24 25 26 27
94,13 |Bolbum
5. kharsawan 18368 Ml Wil il il Hil Bl & Jamshedpur Mil Hil
1 Lubricant
2 E. Singhbhum 9450,53 il il Kl il il Nil il il i
3 W. Singhbhum 86.65 il 12E4 Nl nil Ml Nil il il Nii
s d Dhanbad 194, 75465 il Nil nil il il 48 6ETI20 il N il
5 Bokaro 2085 855088 il Hil Bl il Ml 43359.52 il il Wil
(] Hanchi 4L B023.798 il il il Ml Mil 1712 MT il Ml
T Palarmu, 15.6 Rl Wil Hil Al il il INA il Nil
F: Garhwa 1 Mk il Wil i il il A il Ml
2 Latehar. 3 Mil il Hil il il nil MA Mil Al
10 Lohardaga B il rl hil Hil Mil Hil M Ml il
11 Simdega 03 [ Mil Nil Hil Ml il M, il Hil
12 Gumla 24 il Mil il hil il il M il il
13 Khunti 0.2 il Mil il hil il il [0 M il
14 Em_.m__ﬂ 16 il il il Hil Mil Ml il Mil il
1% Girldih 649758 il il Ml il Nl Mil il il
16 Ramgarh B0.1242 il Wil Ml Hil Ml Mil Hil Rl il
i¥ Chatra 16.6864 Ml Mil il mil il Ml Hil il il
18 Hazaribagh 367 434 il Ml Ml il Mil it Hil il Wil
14 Koderma G245 il il Hil Hil Hil Hil Hil Hil kil
Total 15502 75454 | 6023792 3284 0 0 0 43384 20723 1] L] 0




A4 Details on Hazardous Waste Disposed
Disposal of
Disposal of hazardous waste [generated within harardous waste
the State fUT) (received from other
State/UT)
5.MNo. Mame of the District .
Quantity Disposed in .ﬁ,“._“:“ “_wﬂ- Quantity Disposed in
Secured Landfill [MT) (M) comman [MT)
Common Captive | Common | Captive SLF _:HE”EE
18 &2 an 31 32 i3
1 5. Kharsawan 539 304 il il Al Hil Wil
2 E. Simghbbwum il il Ml Ml nil Mil
3 W, Singhbhum il il Ml 168 il Ml
4 Dhanbad Nil 1.0568 Mil 275983 ] il
5 Bokaro Mil 2497.51 Mil 1182 il kil
B Jamtara Mil hil il il Nil Hil
7 Godda Ml il il il il Nil
B Pakur Mil il Mil Ml Mil Hil
| Deoghar Hil il Mil il (o 11 Hil
10 Ranchi o 2.5 0 2 P A
11 Palamu. 0 1 (] ] MA A
12 Garhwa o o 0 0 Ma MNA
13 Latehar, 0 o 0 0 NA NA
14 Lohardaga 0 0 (1] 0 M MA
15 Simdega 0 0 0 0 MNA MNA
16 Gumla 0 0 o ] MA MA
17 Khunti 0 0 0 0 NA& WA
18 Giridih 0.942 il 1]
19 mw:..mu__._.. il 94532 il il il Ml
20 Chatra il Ml Ml il il Mil
21 Hazaribagh il 184 il il
22 kaoderma Mil 4,807 il il
Total 539.304 2519509 0 1627.983 0 1]




A5  Details on Hazardous Waste Stored at Occupier Premises

Total Quantity of HW stored at Decupler
premises at the beginning of the financial year

i.e. 1 April (MT)

Total Quantity of HW stored at Occupier premises at the end of
financial year i.e. 31" March [MT)

“_1. al |_. I = b 4 | Incinerabl _ m._u.n__-_n__n.___“__ _ i llrahls u__..H......__.___w—“___ Incinerabl _ Rerypclahln ._ 1] zakle
Mame ol the Lstnicd | a C | g | i
34l i85 | s
: L. JiNgNonG . .F.....;u;.._.. akl.oa 213627 . L.aa . BHUL, 1D | 38776 I....u___.w..__.mﬁ...—l-|.|uﬂm._._...h_.u
== o 5. Kharsawan 215.04 3373 | 2918 | 434 | 20036 | 139.68 183,58 il
I=-4 1] W. Singhbhum 1873 | 2695 | 5518 | oS nil | 0025 B6.65 il
4| Dhanbad 00052 0.8331 | 817867 | 0.5281 | 02987 | Wil 2.84831 0.055641
5 | ~ Bokaro il M | 4759807 | 20296 | coos2s | Wil 44359795 2.3356
=08 Godda il il Nil Nl | mil Nil Nl NIl
7 Pakur Nil il Nil Nl Nil il il Nil
[ ~ Jamtara Hil il Nl il Mil il nil Nil
g ~ Deoghar Nl Nil Nil Nil Nil Nil il il
10 Ranchi 2.5 2 17492 ] 2.5 2 2914.5 0
11 Palamu. 1 0 b 0 1 4] 15.6 4]
12 _mm_&u__.ﬂ. 0 0 1 1] [ 0 1 0
13 A Latehar. 0 0 3 0 D 0 3 0
14 Lohardaga 0 0 B 0 0 0 8 0
15 Simdega ] 0 0.3 1] o 0 0.3 1]
16 Gumla ] 0 2.4 0 0 0 2.4 o
17 Khunti ] 0 0.2 0 3] 0 0.2 0
18 Giridih . H
19 Ramgarh 50.884 2
20 Chatra 16684
21 Hazaribagh 365.594 0.5
22 Koderma 2.438 1
Total 17506.7152 | 336.7131 | 4591.297 | B. 2477 | 9105.324 | 529.365 13549.30626 38708585912




A6 Details on management of Other Waste (Domestically generated and Imported)
Number of units authorized for| Authorized capacity Quantity of other Cuantity of other
Ouantity
s Quantity Other of HW
of other
oL of other waste nn:n_..mﬁn s iba
Other Dther Other Wumaaad waste Bimestic sentfor | during beghnning at the end
. Name of the Other Waste Waste Waste Waste ficm exported impdrtad ally disposal |recycling/ of the af
Distriet Schedule ll-Part B | Schedule | Schedule | Scheduls sthar ta other PR to utilization foandal financial
Hi-Part O ll-Part B | Nl-Part D country country Common | of other you year
(MAT) TSDF (MT)| waste
(M)
(MT)
4z 43 4 45 46 a7 43 49 50 51 a2 53
1|Godda Nil Nil Nii il Nil Wil Nl Nil Nil it Nil il
2|Pakur Nil il il Nil Nil il Nil il Nil Nil il Nil |
3l Jamtara Mil il Nil Wil il il Hil Mil il Ml Al il
A{Deaghar Ml Pl il il il il il Nil il Ml Mil il
S|Ranchi Mil N il Ml il Pl il Nil Ml Ml il il
b{Palamu. NIl Nil il Nil Nil Mil Nil Nil Mil Nil Mil Nil
7| Garhwa Mil Mil il Mil il il Hil Mil il Nil il il
B|Latehar. il Mil il Mil Pl il il Mil il il Nil Mil
9|Lohardaga Nil il Mil il Mil il il Mil Ml il il Mil
10 mmEnmmm Mil Ml ] Mil 1] il Rl 11} hil il Hil il
11|Gumlia il Mil Mil Ml Rl il il Nil il Ml Hii il
12| Khunti MK Mil il il il Mil il Wil Nil il Hil Al
Total




AT-A Details of Domestic
£.Mao. Mame of the District Name and Address| Authorized ; Qunatity of Quantity of hazardous waste stored at
of doposition capacity (MT) __.......E_m...._q.ﬂ—._____.ﬂn domestic HW deposition centres (MT)
centres authorized e ?m___..__ i sent to at the
far collection _ : commean T50F | beginning
depasition i d
during the afthe | at the end of financial yeari.e. 31
centres during !
_ yearApril- | financial March
April-March -
(M) Mareh (MT) | year i.e.
_ | e
54 55 56 57 58 54
Mil Ml Hil Hil Nil Ml
5. Kharsawan Mil Mil il Hil il PH
{East Singhixhum Mil il Mil Hil Mil il
West Singhbhum . Nil Mil Ml Hil Mil il
Dhanbad Hil il il Hil Mil Mil
Bokaro Mil il il Hil il Wil
Godda Nil il Mil Hil Hil Ml
Pakur Mil Mil il Nil il Mil
Jamtara il il Ml Kil Wil Ml
Deoghar Nil Mil il Hil Nl Mil
Total

*plagse refor section 3,1.4 of the guidelines for preparation of inventory on hazardous waste management




AT-B |Details of Fluorescent and Other Mercury containing lamps* resulting from Enforcement of Other Regulation
I Quantity of hazardous waste stored
A oy st | Qi o |yt | s
Name of the District collection centres s collection centres T50F during the FICMESIING | PIEMISEE M She
5.MNo. : capacity (MT) : beginning of the | end of financial
autharized for during the year year April-March firaircial year 1.4 _ %
collection April-March (MT) [T} st B s Bl
1 April March
&0 61 62 63 64 65
il il Nil il L] Mil
5. Kharsawan Hil il il Ml Mil il
East Singhbhum Mil il Mil il Mil il
West Singhbhum il il Nil Nl Mil Nil
Dhanbad Kl il pil il Mil Mil
Bakaro Ml il Pl Nil il Mil
Total

*Please refer section 3.1 4 of the guldelines for preparation of inventory on hazardous waste management




B8 Annual Inventory on Recycling / Utilization/Pre-processing/Co-Processing of
Hazardous and Other Waste
Mame of SPCB/PCOC: Jharkhand State Pollution Control Board, Year: 2018-19
Mo af
Fariigipy
awthorized
For Totsl i msivy Beeyclesf
recycling [ ot UsiBred) Pre-
o Typa of Rucyding Facilives uumjdm EerooaEeed) Co:
Pri- A processed (BAT) during
processing’ 1P s
o
PrOCETEINE
of HW (M)
TE i 78
A [Commonly e H'®
i llrasa Diras rail Pl il
F Linc Boaring Wasted 1 16 3.6
k] Lopper Boanng Waibte Rl K ]
4 Sgant b containing mickel, cadmium, Ting copper, arsanic, winsdium and obakt Nl Nl il
] |I-wd hearing wasie including bamery weste 1 000 Aetunn ned s beniined
& |Ewase Hil | [
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Litiisatior of Loent Calaipel - dn recoegy - Pitisgm, Iidkes, Oeskim, Paladiee, Rhodem,
| il i PR B il Ml
2 ||J|I!l-'al=r='|'1nrt Hy¥0; generaned form Picaling oparatinng fer ma st uring Frrmus S dphats i o= =
§ LhFlawdon of S Acd Loy Wil ysoimneT Bq'nmlqld fFom 1|mt|m=:fqrm;u h
Raiyhdanum Triguitle by bt s Nit hE
ll-rH e fgr utimetion of azardious and other washes adl proslds Falsut Setais remired undiey - N
ihi N‘SEME ] LT ik . .
Tartal
4 Eﬂlnummﬂmwmﬂ"mﬂmmmhuﬂhuwhﬂﬂ
k|
]
i rowe Tor wilization ol harardous ol sther wated and privide relevant detadls required unasn
BN rEligl Ve cokuming Hil bl | i
Toul
&) Fra af hazardsus and ke M o | i
i
)
Aad row for ualiization of hamandous @ aEner waatis and pemnade seleusnt detalls wouned uno]
Lhe rumsariive culamns
Total
E__|Coprecaningin Cement Plancs - s L
L
2
Acrd roa dor urEamion of hazaedous B oLy wasbes il proviie reicmnd Seiais seguired wnger
I riimiRctee oo ]
Tiatad




(s« List of Authorized Recyclers / Utikzers /Pre-processors( Co-processors of Hazardous Waste

Nam= of m:rﬂl‘ﬂ Year: I0L8-19
Wimeand Addressof | Typeof Marardous Weste  [Runhorises Recyciisg / Utitestion | mﬂw
5.Mo the Fagily sutheriied far recycling Co-Procawsing Capacity [WMTR] T}
] = u =
e Ol & Whante O 3312 MT & A65E MT lip1 a4
5 K Bodbym
Petrabeum, Sod-phase,
did, 5. Eharprwan
M/ M rahadinr T & Waste ol LT 30,58
| Lubrizant, ih-pha,
a5 10
s, Trigent  Weisl 3030 ApR1ym not ssbmbead
y  [Eeny e L
A+PT Harhara, Qivt-
Bk Luad smahal Trams serap Batieries
WG Anman] AgrTeT
& | iepui P vid, Jasidn Ting Baarng Wees Wud 18 T 15 Tk
Dieaghgr
RECyCiNE Capacny
AT :1'.1“ e L P——
Rafricaenta Pk LI, Al s L Wiasts Ol TR anrom BTEE | et i
S meochiBmot Road, 1 i raT, ;“a::"uu;nwm
::'m;z: NAEIITETNN SaTEEDE D0 T annum. [Appncs)
201 5048]1(Reg WOSHIND, dated
— L0 OE 20
Wi Tingel Charicah ey e Aty P s Tise B Ihe Avh Powder srd
W e i, AP by dine Dhacs 1.6TP iR B
Mahitsng, Dist -Ranchi, TOOMTYannum

Procewed Lred acsd hatterie- 1LE

Processed Lead acid

s Podkder Agrovsch, |1 Processed Lewd scie batienes [T L-di.ml _Ti'a_;.l.-r
7 AR -Tu podlord 2. g Ass Lexd Bah - 50T i fram
Intuarial Ares, Po- 3, Lingad Mwtal Inom Sorags Bastery [ Lesd Sletsl frem Sorap Datbery - Bttty - GOOTIOLI:
Hatia, Dist-Aaschi. |500 TI02.0 TR o)
Tarad
B Uk of fstorived Usikaen Jundes Buls %) of harardeus and othes waes
3 M [ ]
|
Tokw
C o Atnorived UaiEasri [wndar cpthe utifzaton] of Aacordoss and other wastes
1 ha L) [ 11 f!
3
Taeaul
o el AaAhaticed Pra seary of hazardous ansd otber wadbi
1 Hil il il ]
i
b L
E List ol Authorzed Co-presessor of hazardous and oser wastes
En-proceming ol d8Merest H.W, TAS00 T 384
Co-proceiing 4750 MT Eloved |




D1-A Details on disposal of Hazardous Waste in Common TSDF(s)

Name of SPCB/PiJSPCB Year; 2018-19
MName |Quantity in Stock at *Quantity of Cuantity of Cuantity in Stock at| Cumulative HW Capacity
and B}
Fo
Gno | Address |Landiills [incinerab| For _.,___..._i“- il For ﬂ%.....nﬂ-” Landfilla (Incinerabl _ iacinerato| Incinerat | Incinerat | Landfill
p of the ble lx landfill 5 tandfill it e (] r or (T/H) | or [Kcal)| (MT/A)
TSOF
B3 B4 825 B B7 B8 89 90 a1 o2 83 a4 85 5h
Adityapu| 3412 i ] 154155 | 245,59 | 1941.55 il il 251486 | 1944 96 Nil oA NA 17404)
r \Waste
Manage

* Inchuding wastes recelned from other State/UT

D1-B Details on disposal of Other Waste in Common TSDF(s)

r~ame of SPCB/PC(JSPCB Year: 2018-19
Norsa Quantity in Stock at| *Cuantity of Other | Quantity of Other _Euﬂ.n__q in Stock at| Cumulative other Capacity
i For |Quantity | Quanti
Address | Landfilla [Incinerab For ; - iy S Landfilla |Incinerab incinerato | Incinerat | Landfill
5.No Incinerati| Landfille | Incinerat SLF
of the ble le landfill ble 13 r or [T/H) | (MT/SA)
on  |d directly ed
TSOF
a7 a8 99 100 101 102 103 104 105 106 107 108 109
Adityapu
rWaste | Nil Nil Nil il Nil il Nil Nil il Nil
Manage

* Including wastes received from other State/UT



DZ  Details on Captive TSDF (s)
Name of SPCB/PCC: I5PCB Year: 201B-19
T - Capacity HW disposed Cumubative HW
Mame and Address of of ety lncinérat
’ (landfillable/ Incinerable/ Landfill Incinerat Incinerat
5. Mo, Captive facility both) or (MT/A) SLF i SLF =
[MT/H]
110 111 112 113 114 mm 115 muu
1 h/s Tata Motors Lid,
lamshedpur, East Incinerable 0250 T/h|  NA. MA | 168MT | 0.31 | 84.43
E:mr_u-.c.....
Tatal
03  Details on Common T3DF(s) involeed in disposal of Domestic Hazardous Waste and Fluorescent and Other Mercury containing lamps
Name of SPCBSPCC: JSPCB ¥ear: 2018-19
Naira Name Quantity of Quantity of waste stored (MT)
and Quantity and Cuantity of waste | Fluorescent and ather
Name and Address of el 17l ek ZH”.... at at atthe [at the end of
the TSDFs involved in of |fluoresee| of s Dooupier | Occupler EHH.____., financial
dizposal of domestic depositio] ntand | collectio Premises |premises | g year
S.No Hazardous waste and s __._M_— ot JY n center | other | ncentre | Domestic " ___._n. atthe | financial
/ Fluorescent and other from |mercury | from | Hw [T |Deginnin| endof | year
mercury containing where |containin| where ¥ in gofthe | financisl
lamps such | glamps | such e Wianch | ywar
waste | recelved | waste ! Y
recelved recehied _
118 119 120 121 122 123 124 125 126 127 178
Adityapur Waste
Management Pui Lid, Mil Nil Mil Mil il Mi Nil Nil Mil Nil
Dugni, % Kharsawan
Teatal




AMEX RE - YA

lmaNa:MMNGTfHEUEE‘IﬂIMﬁ'Fﬂ e

Govt. of Tharkhand
a evel ent & Hous Department

From,
Ajoy Kumar Singh, 1AS
Secretary to Gowt.

Shri 5.P.5. Paribar, 1AS
Chalirman,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
New Delhi-110032
Ranchi/Date.] 366115
Sub: Regarding submission of revised Action Plan for “Utilization of treated waste
water from the STPs™,
Ref: Hon'ble NGT Case QA No, 14872016 (MA no. 6B6/201 T) matter of Mahesh
Chandra Saxene Versus South Delhj Municipal Corporation & Ors. arder dated
10.05.2019,

As per the order of Hon'ble NGT dated 10.05.2019, para-5, Hon'ble Court has
observed 4 short comings in the sction plan submitted by the State.

The revised Action plan complying the short comings observed by the Hon'ble Court
is hereby enclosed for vour reference and necessary action please.

Enclasure:
i. Honhle NGT order dated 10.05.201%.

il. Revised Action Plan ef the State,
Yours faithfully,

( oy Hﬂﬂlﬂgﬁ}

Secretary to Gowvt.
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1. Agricultural

Reuse:

&, ailability of suitable irrigation fisids in the vicinity of the SMLD and TMILD capacity
plants,

Survey of the agncultural ares and crops ‘o be irrigated,

Comstruction of reservoir for the storage of treated water,

supply of Water 10 agricultural Afea through drain/pipeline ftankars

Brior 1o sliocation of treated water for irrigation pUrpOses in any area, soil hydraalic
tests for those arpas, water requiremaents for the crops/vegetation in the respective
area and water qualty of lrrigation water to be used in those respective areas
according to these tesls should be computed. [Treoted Water parometers attoched]

2. Enwironmental/fecreational Reuse:

fid.

The treated water shall be used by Sahibgan| ULA for the foilowing applications in
their uministrative boundaries

Maintenance of parks, gardens and developing landscaping. (Ganga Vihar Park and
Sk Kanu Stadium),

Aejuvenation of ponds anc straand for recharging ground water during lean
SEASHNE,

Water Supply for ermergency purposed like Fire Brigade etc

3, Construction Purposes:

Sahibganj ULB may propose 1o use the treated water for the loliowing construction
acthities

Supply of treated water to the new construction sites/develaping area through
tankers agamst a fixed predetermingd charge,

Location for satting up filling statians for treated water in tankery/lories shall be
developed after assessment of the demand at local level,

Laying ol special supply Ine jar treated water in developing areas/mew localities W
faund teasitile.

stop supply of fresh water ance the above infrastructure i functignal and found
satisfactory by the user

4. Dual Water Supply System in Hminfnrﬂ:ﬂfhﬂmw

prevision of dual water pipeling; indepandent of each other, one for potable watet
supply and anather for supphying treated water, '
Treatod water shall be used for flushing and watenng the tawns/gardens,

Lozal ULB shall make and endeavor o create conveyance network for SUppiying
treated water to inSHTuNONS! aFESS, TULINESS districts of areas having lamge rumibiers
of such users to cater Lo their mad.




PROPOSED USES OF TREATED WATER IN SAHIBGAN/

sahebgan| is the only distries in

Iharkhand through
The National Thermal po rough which River Ganges flow,

e/ | Wer Coporation{NTPC) Ltd. plant at Kshalgaon was
identified for using the Treated Waste Water, however the plant Is located more
than 50 Kms away from the Sahabgan; town hance was not viable,

It has been ﬂaﬂnfd bry the state government to use the treated water for the below
identified areas:

Railway Junction: Sahibganj is an the Sanlbgan] Loop of Eastern Railway.[6) This loop
line branches off the main line from Howrah at khana Junction, goes through Belper
" (Shantiniketan), Rampurhat, Pakur, Sahibganj, Bhagalpur, Jamaipur before meeting:
tha main line again at Kiul Junction. It has been planned to re-use the treated water
for the water requirments such as washing flushing, maintenance of the railway

junction

Crusher Units~Sahebganj and its periphery has many stone crushers, The treated
water shall be used against the water raquirements of theses crusher such as

sprinkling of the dust in the trusher

Urban Local Bodies(ULBs): A large portion of the treated water is pianned to be used
for against the water raquirements of the ULBs, The treated water shall be used for
Solid Waste Management(SWii| piant, horticulture, maintenance of parks, public

roilet flushing and other construction activities in the town.
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TRACTEBEL st Fortrightly Report @ mn*muf

~ Biver Front Development (RFD] - Sahibganj
Mamme of the Agency/Contractor BASS Sri Bam Frtemene
Agreemet Mo At mi, FA0-UEE O] Datrd 25 0418
COMTao Vil Es 10.12.EL.OF7F |
Date of stan of work 21 04 2015
Dats o Cormpletion of work 30.0% 3009 [EOT upag | 5th Jure 20119
Physicsl progres HH.09%
Hnzncial progret TLA1K [7.43 O Jupto RAR O3
. Totad Fhyslcal | Curm. Physical
5. M| Mama ol Sub-wark SLokun Remarky
Progei (N | Progres (4]
R i Azriphasman path Lo B4.86%
'] weorks = 18 8% 14 5%
b | Wiskwasm Schal o EEN 1500 -
E [ Motk bock weo m 16660 15.50m kota stone and hnuhing workin .
d |Charging Roam P Lh 5% 15 0% it g
g | Planter | 16 B 15 501
i I-r:h.l:nn LB 6% IR
2 |Cremation Ghat Lo .
. works vt In L 15 Remoseation of exicting souctunk woik. |
d  |Mliveeilanecay works ke e TN | 50% i oo
3 kutﬂu 100w, N
B | MORD strecture 100 95.5% Mo Hanesows wareg m ”:"!I-l i




TRALTEBEL '
] — 1st Fartnightly Report @ July - HltJ
River Front Development (RFD) - Rajmahal
Mame of the Agency/'Cantractor M5 57 Bam Enterprises
Agreement No FTT-IIOCT
Wik iReq, 35, 48,010
Datz of 1an o work 16 0%, 2018
Date af Campletlen of work 15,04 3019 (EOT upte 1565 lune 018§
Physical progress ECE R
Fancia progress TTRIEN (7,31 O, )upto AAR 08
EET TR
1.4 Hame ol Sob-wark Stitan REmAars
Progress (| | Pregres (%)
i Flhll-hiﬂm Compiptad 10 100
b
[ ] Hr
T |Toe wall Cormpleted.
0O |Micefsnecus
£ |Manter
2 |Ferry Ghat = | limprogre 1007k $9.54 work in progress
A  |BOROD | iy f 5% isgelmnecus wirks =1 progres
'l MMM Cormglated 100%. 100
A [Torwsl
B |Wascebmneouy
| Pianhe |
Lormphapi.




Detalled Project Fepar! o1 S e oge Sy em Iq-rhhh:t HMagesr Purishaed

TABLE 1.5
AAITHM ATICAL PROGAESSON METHOD
e —
Year | Populstion  Morement Total Ingresss
! lneement | Per Decsds
R Sk b el
1981 114249 |
| 18F1 dagd) 2
1981 451EL B51d
1801 48257 4103 sE8a%5 11381
2001 I BOYES 36T
2011 | meme | e0s0
|
. FCTAL _{____E“ﬂi
2815 | SETEA [
| 2025 { 1per1n |
fooso | oeean | ,
p20as ] 1pdaw | 0 | e

= ekl — e I == "
POREULATION PROECTHON 1
(ARITHM ATIC PROGRESSON METHOO)
et 1542 H
| 1388417
T (5F Mebeod 39363 il 104800
b dep ]
é 1o
S
u —e —
g Finric 2004 2048 |
TE&R 3 __J
= e W=

1.3.2.2 Geomelirical Progrossion Method
I Lhis migslind, peroeel age wormass is gesumod 10 po the rate of growth and average
of parceniage irErsREn o ta Hind ol futurd incremant in e papulation

P Piji=rgl

.-.
FLEN o
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Dekaliod Project Report 1or Sewerage System for Sanibgen| Mager Parished

Charscbria ics of Trealeda Db

This |".J‘1'-'i£'|nl ot e 1 | rmd el wlfl it W dole BE govam ae under
Tulobe-L11

e Caracieritics o1 Trested Bfiuent
| SNo | Parameiers Treatad Efivant Susiity
= ermdi s PRI RSl EUAE LR T S,
| 1 Suspenaed Solids [mg'h) w30

-_2' Iz Bﬁlﬁﬂqﬂ-i‘ E_[:‘E'D rl'l-Ih.ﬂ'lE. . <[ TR -ﬂn
: 3 Foacml Codifgem 82 PR 100 mil 1000
Disposal of Treated Efluen

The treated sfthant from Sewage Treslmant Man mﬂl Ba wiilized i irdig@ion and
BICRTE Wanld DR dacnargen inte tRe Garga Aver. During monsaan sntine guantiiyof
B EGE |11 8a18d BT LiNtrealea) sl e gachurged Info the Sengo Fiver Decause of
lLition O s aje

Lite Cycle Com Analysis ior Gifierent Technologies ol Treatment of Waste

E‘qu Trearmem Pant shail be provdeg as per | he ignd eeallabdily ai {ha ﬂd’dj:-:l
sile, Sahipgany ang would be Cased pn (he Uie Oyocle Cost snslysls of varicus
irestmen] opthans to aoneve The dearad recull and (he mosi econo mic one.

Tha tndinwing sirerastives of ‘Sasiew ol er Trasimen? shall be oormcersd lor
evalunibom:

al Woaal o ot ablizstion pand (Araeroblie Pond 1ollowed by Pecultsd ive Pond)
bl Aeagled Legoon wilh maluradon goena

& A S ik 3!4#- elfal=-1 1]

) Ext grvcdimd @di i

i Lig fiow Anaer obec SHoope Biomes [LIASEIHro oAl

I Fairull =i lva &srans | agmien

o SeEgquent s Balch FEas o

| M owing Bed So Flm Beactar’ Jidizss darnbie Ged Reactor (FAR

Brigl Desoriptvan of various Sewage Tregiment Processes has Desn described in he
BubSEJuURN DETaE

J Ansesobic Pands

Anaerobic pands are comeaaly 2% m doep and retsve Sich RN SEQENEC
Iovaring (wsuakiy = 100 g BODYmd d) sousvalen] (o 3000 kp' ha. 4 for & depin of 3
fin.J that they centmn no dimalved paoypen and ng sgas. Thay functkon much We
ppen septic TAnk and (helr pramary function 5800 ramoisl. Anasrobic pond
woikswaijenely well nowam dimas & proparky dedgned and nol sgnilcantly

M

fr e



elhdled Frojed Fepart for Sewoarage Sestem for Sehibgan] Nagar Parishied

147  Design of Sewage Trestmerd Pant 5.0 W L0-Zone -1 (Ghormara STF

1.

F

Design Aow
dpiage Bew 101 Lhe plan! =5.0 MLL
Sy =5 1 W LD=SI00 m' day (5787 LPY
Paak low «1 1260 m d (130,21 UPS
Lean tiow =] BnENO0=0800 bl d 28,94 LPS
Sewage Characterislics
8. Faw Sewage Ciallly
aH wf=f 9
B0 =1 30300 migll
v ] =450 mg'l
il & groagze =70 mgl
55 w308 Mol
Conlorm sount =10° 10" W PN/ 100m!
b Treatpd Efuent Quaity
BH =78
BOD |mss 1 han @8 mght
55 bess i migdl
Sil §-Geme =10

L

Treatman] Scheme
T proposed schimms e s o bassd o0 alldhed grewih mowng bed hological
rancinr W BB 1ypd Boliveled sludge gfcioms Della KRown B8 Fuldiped Asroblc
Bad{FAS and consmls of Toflgwing meEn arnils

i. Scrasn chamoe

ii. Gl enamber and propaiiional wesr
i, Asralion symem compriging clt Moving bed biological reacior (FAE) and

== UL

te. Sudge nengling sy em compriaing ol suaps thiokene: and sludge dryng bads
v, Tecbmary freatmen| in the @apa of sand fiitration

T mad allyic SroCesy e biesst an Al schiond GrEwl R o Brgbndd on EFE ileb e e
I tnis progess, seape aite sresning end de-grilfing |3 laken in fiuldesy bed
raRciors providss in senen Baln ressiors are Tlbed wilh gesved qQuantities of
plagic meda speisily desgnsd ang manulssieed for (his ssewoe. Al b5 inecded
tram the botiam ol fhe reécior and sl bubblss Il Thea medis and keep in
suspansan od bohoges grew it Aller prawih ol bacierla up 1o cartain leval. the
madia oBcoman hasyy ard @ TE0as to s=lledawn. Oracusly [he lays on this
surtace pils gl ano goes au MLSSE Due 10 loss o arlached growih mabenal; the
FIVECH A B TS RIS @G ) s u e B o with mr e i oway ol madie remain
Iay ciraulalisn. Al auies bacs @ s mees grgamc matier by malabokem and
brologecal process (& muon fame aed uibeate dudgs from fhese reaciorn 8@
mad g ard of abHisd




Detmied Pojed Repoit for B:w.uﬂt Syalam (o Sunbgan; Magar Panshad

345 Design of Sewage Trestmeni Plant 7.0 mid -Zone -2 (Kabootar Khopi)

1. Dasign Rlow
Averape tiow o) Vhe plem =i O MLE
S =7 0 MLD=T000 m’ day 81.02 UFS
Ponk flow VETSO m ‘d [180.28 LPE
Lean e o 5270003500 m'rd (40.51 LPS

2. Swwage Characisrislics 3
R Sow afpe Sy .

rH wr-7 5 2
B =1 50-200 m | .
Ofl & gresem =78 kgl

5 =500 Mg

Cedifgrm couni =10" 10" M PN/ 10|

Treal ad Bfluen Ouakly

A B

BOD lmas Than? 0 mg'l

EE . Imas | Fan 30 mgil

Cil & Greoss e ]

3 Treatmen Soheme
The proposes scheama hars (s tussd on §finched growth moving bed biclogcal '
rascloriMBER (ype Bctivaled sisige process, belted knawr &S Auldized Serobk
BapiFAR) ard oy al 10w ing midn gnits

p -

Sreen chirnbel
i Gril chambes and proporianal welr
WL Asration spstem comprising of Meving bed biclegical reactar (FAB) and

o il

w,  Smgdge handiing sysem comprisng of sudge ihickenar nd cudgs srying
pach

¥ TRTiAy raElnanl oINS WGACE o7 | aEE SATT s mlegn

The aerobic propess i Daked on a2t schas growlh & aorghed on mspanded rmedia In
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1. Introduction

Urbanization in Jharkhand has picked up pace since its formation in yvear 2000,
due to migration and associated economic activities in the urban areas. As seen in other
growing cconomics, the state has expericnced a comresponding increase in urbanization.
While the 2001 census recorded an urban population of 5.9 million, corresponding to
22,24 percent of the total state population of 26.9 million; the 2011 ¢ensus recorded an
urban population of 7.9 million, corresponding to 24,05 percent of the total population
of 32.9 million. Considering these projections, urhanization in the state ¢an be expected
to continue, and increasingly contribute to the state's GSDP.

Due to the rapid economic growth, urbanization and population growth,
Tharkhand, like other states of India, faces serious environmental issues. These include
pollution in urban and industrial areas and resource constraints with respect to water,
land, forests and encrgy. Growing water scarcity and water poliution are the most scvere
environmental problems in the country. In addition to these, inadequate rainfall due to
climate change has had a compounding effect on these resources. Erratic and
unfavourable monscon conditions have led to over-explolation of ground water
resources, Less than normal precipitation has resulted in less accumulation of fresh
water. The low level of water inflow coupled with increased exploitation has resulted
in depleting water levels in reservoirs and rivers.

Wastewater generation has increased along with the increase in waler
consumption and the quantity ol untreated waslewater discharged into local water
bodies have resulted in their becoming polluted and unattractive for most beneficial
uses. The State has several nvers and river basins and the increased pollution has tumed
maost of the rivers into o ‘dead” waterway with high BOD coneentrations (about 100
mg/L} and no dissolved oxygen.

Despite polluted conditions: farmers and communities in the downstream
cantinue to use the River water as raw water source for various purposes such as
agricultural, imrigation #nd for drinking as well. The strain on water resources has led to
the excessive pumping of proundwater and groundwater levels are dropping fast. The
ever-increasing urban population coupled with poor sanitation facilities has put a severe
strain on India’s freshwater resources, such as rivers, lakes and aquifers.

Industrialization and economic growth has increased the demand for fresh water
while inadequate management and treatmeni of industrial and domestic wastewaler has
polluted such water sources. The combined effect of these has not only resulted in scarce
and dwindling resources but has also made it difficult for cities to meet their increasing
water needs, As a result, cities are adopting unsustainable practices, such as bringing



water from distant places thereby increasing pumping stages (which increase the cost
of landed water) and over-exploitation of groundwater resources,

1. Background

Water recyeling is reusing treated wastewater for beneficial purposes such as
agricultural and landscape irrigation. industrial peocesses, toilet flushing, and
replenishing a ground water basin (referred to as ground water recharge)l. Water
recycling offers resource and financial savings. Wastewater treatment can be tailored to
meet the water quality requirements of a planned reuse. Recyeled water for landscape
irrigation required less treatment than recycled water for drinking water, A common
type of recycled water is water that has been reclaimed from municipal wastewater, or
sewage. The term water recyveling is generally used synonymously with water
reclamation and water reuse. Gray water is reusable waste water for residential,
commercial and industrial bathroom sinks, bath tub shower drains, and clothes washing
equipment drains. Gray water is reused onsite, typically for landscape irripation.

Through the natural water cycle, the earth has recyeled and recused water for
millions of years. Water recycling though, generally refers to projects that use
technelegy to speed up these natural processes. Water recycling is often characterized
as "unplanned” or *Planned™.

3. Why Water Recveling

Recyeled water can satisfy most water demands, as long as it is adequately
treated (o ensure water quality appropriate for the use.

4. Uses for Recyeled Water

The recycled water can be used in various ways, the major among them are listed
below. The recycled water can also be used for drinking purposes.

a. Landscaping

b. Public parks

c. Cooling water for power plants and vil refineries
d. Processing water for mills, plants

¢. Toilet flushing



I, DPust control

g Construction activitics

h. Concrete mixing

i. Artificial lakes

j. Car, Cloth & floor washing

k. Garden and irfigation using a hose spray or drip irrigation,
l. Construction activitics

m. Artificial Lakes

Although most water recyeling projects have been developed to meet non-potable
water demands. a number of projects use recyeled water indirectly for potable purposes.
These projects include recharging ground water aquifers and augmenting surface water
reservoirs with recyeled water, In ground water recharge projects, recycled water can
be spread or injected inte ground water aquifers to augment ground water supplies, and
to prevent saltwater intrusion.

5. Environmental Beneflits of Water Recyeling

In addition to providing a dependable, locally-controlled water supply, water
recycling provides tremendous environmental benefits. By providing an additional
source of walter, water recycling can help us find ways to decrease the diversion of water
from sensitive ecosystems. Other benefits include decrensing wastewater discharges
and reducing and preventing pollution, Recyeled water can also be used to create or
enhance wetlands and riparian habitats.

Recycling Water Can Save Energy

As the demand for water grows, more water is extracied, treated, and transported
sometimes over great distances which can require a lot of encrgy. If the local source of
water is ground water. the level of ground water becomes lower as more water is
removed, and this increases the energy required to pump the water to the surface.
Recycling water on site or ngarby reduces the energy necded to move water longer
distances or pump water from deep within an aquifer. Tailoring water quality 1o a
specific water use also reduces the energy necded to treat water. The water quality
required to [Tush a toilet is less stringent than the water quality needed for drinking water
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and requires less energy Lo achieve. Using recycled water that is of lower guality for
uses that don't require high guality water saves energy and money by reducing treatment
requirements.

6. Jharkhand Waste Water Policy, 2017

The main purpose of the work is to strengthen’ promote reuse of wastewater in
the wake of increase in demand for water from increased urbanization, climate change
among others. The sector needs to be guided and regulated effectively so that it can
meet the overall objective.

Accordingly, Urban Development & Housing Depaniment, Govemment of
Tharkhand has framed ‘THARKHAND WASTE WATER POLICY, 2017". Attached

hereto as Annexure-1.

The Vision of *Jharkhand Waster Water Policy 2017 is “All Jharkhand
cities and towns achieve the water recyeling capability from STPs. household,
commercial and industrial areas in a sustainable manner and reduce the fresh
water demand to a sizeable extent™,

7. Goal of the Jharkhand Waste Water Policy, 2017

This policy is to ensure increase use of recveled water for other purposes apart from
drinking, through the provision of appropriate technologics for water recycling and
protection of environment.

The policy specifically will endorse the following core principles:
= To protect the environment and the ULBACity waler resounces,

¢ Topromote proper functioning of network based sewerage svatems and ensure
conneclions of household so as to prevent dry weather flow in drains & streets.

® Treatment of sewage, sludge and grey water and recycle it for other uses.

» Promoting recycle & reuse of household, commercial and industrial grey water.
= To make waste water project economical and environmentally sustainable.

e Inclusive and participatory decision making in waste water reeycling.

* Transparent decision making processes to achieve socio-environmental as well
as economic financial objectives.

o Capacity building for enhanced institutional ability 1o govern the sector
cflectively.



Ensuring, protecting and optimizing investments.
Public Private Parmership (PPP) in the most appropriate manner.
Public outreach for environmental and health related outcomes.

Establishment of an efficient. effective, affordable and accountable system for
managing the water recycling form urban sewerage and Septage management.

8. Objectives of the Jharkhand Waste Water Policy, 2017

The objective of making this policy is to overcome the shortage of water by

recycling and using it for different purposes so that the use of potable water should
mosily be for drinking purposes. The re-use of water in a sizeable quantity up to a
cerfain quality afler proper wreaiment of water for non-drinking purpose and for
scientific disposal of the remaining wastewater is the main object behind formulating
this policy.

To ensure 100 percent wastewater recycling in cities /towns.

l'o improve wastewater supply service focusing on customer satisfaction,
coverape, frequency and reliability,

Supply of potable water that incurs large amount of money to be reduced and
waste water 1o be used in non-drinking purposes.

Promoting and augmenting waste water used for ensuring environmental
sustainability by reducing burden on already stressed basin and agquifers and
preventing their depletion.

Pronoting wastewater reuse lrom sewage discharge leading to reduction in
environmental costs and health hazards.

Wastewater reuse by ensuring resources conservation & preservation of sensitive
eco-system and reducing pollutant loading,

All cities and towns of Jharkhand become totally sanitized, healthy and ensure
sustain good public health and environmental outcomes for all their citizens with
a special focus on hygienic and affordable sewerage facilities for the urban poor
and women. All urban dwellers will have access o and use safe and hygienic
sewerage or sludge facilites and arrangements,



9. }Eastcwutg; Reuse and Opportunities
Lrbhan Reuse

While there are several major categories of water reuse, urban water reuse
is only now emerging in India. Some imporiant components of the reclaimed
water portfolio of many emerging urban reuse plans are:

* Landscape irrigation
* Fire protection and toilet flushing
» Recreational opportunities without human contact

Urban reuse is often divided into the following categories:

¥ Unrestricted: The use of reclaimed water for non-potable applications in
municipal settings where public access is not restricted.

v Restricted: The use of reclaimed water for non-potable applications in
municipal scttings where public access is controlled or restricted by physical
or institutional barriers, such as fences or timings of application of the reuse
water or temporal access restriction,

When treated, wastewaler is used to imigate residential areas, public parks
and related sports ete. or is used for toilet flushing and washing, it has to receive
significant treatment and high-level disintection so as to be not considered g
threat to public health,

Agricultural Reuse

Use of wastewater in agriculture has a long history and currently
represents a significant percentage of use worldwide, especially in emerging
economies such as India, With increasing population and sanitation, more treated
wastewater is available. The cost of treating wastewater o secondary (and
sometimes even higher) standards is generally lower than the cost of pumping
potable water from distant sources or for producing it from unconventional water
sources (e.g.. desalination).

The option of allocating treated wastewater to irrigation is often the
preferred and least expensive alternative for municipalities, Irrigation of crops
(both food and non-food) with untreated wastewater is widely practiced in many
parts of the developing world with accompanying adverse public heaith
outcomes. Nonetheless, this practice represents an economic necessity for many
farming communities and for the rapidly expanding population at large, much of
which is dependent on locally grown crops.



The WHO guidelines (WHO, 2006) for irmigation with treated wastewater
have been successfully applied o Irrigation reuse applications throughout the
world.

Environmental/Recreational Reuse

Envirenmental reuse primarily includes the use of treated wastewater to
support wetlands and to supplement stream and river flows, Aquifer recharge
also may be considered environmential reuse, but because this practice is integral
to management of many complex issues it is recommended as an area of future
study.

Industrial Reuse

The indusirial vse of trested wastewater has grown in a variety of
industries ranging from electronics 1o process industries, food processing, as well
as a broader adoption by the power-generation industry. Over the past few vears,
thess industries have embraced the use of such water for purposes mnging from
process waler, botler leed waler, and cooling tower. Since industry can control
water quality within their processes, specific standards for industrial use are not
being provided here.

Reuse by Construction Industry

The construction industry is the newest entrant to the industrial category
and many urban utilities are now supplying treated wastewater for construction
activities,

Ground Water Recharge

Groundwater recharge to aquifers not used for potable water, has been
practived for many vears but has oflen been viewed as a disposal method for
treated wastewater effluent. In addition to providing a method of treated effluent
disposal, groundwater recharge of treated wastewaler can provide a number of
other benefits, including the following:

o  Recovery of treated water for subsequent reuse or discharge

& Recharge of adjacent surface stréams

= Seasonal storage of treated water beneath the site with seasonal recovery for
agriculture,

In many cases, groundwater can be recharged in a manner that also
utilizes the soil or aquifer system where such water is applied as an additional
treatment step to improve the quality.



10. Actions ta 0 be taken by the State of Jharkhand

Urban Development and Houwsing Department, Government of
Tharkhand, considering the substantial need to bridge the gap of demand and supply
of fresh water and resource conservation & preservation of sensitive eco-system,
plans to re-use the wastewater by setting up treatment plants across the ULBs of the
State, Govemment of Jharkhand is conumitled (o ensure 100 percent wasie water
recycling in cities / towns. Currently 4 Municipal Waste Water Projects and 4
Mumicipal Sepiage Management Projects are under implementation in the State and
city wise re-use of the weated water of these towns will be planned based on the
Jharkhand Water Water Policy, 2017 and the best suited option for the town will
be implementad.

10.1 Time line of various on-going Municipal Sewerage Project in different
ULBs of Jharkhand.

Sr. | Name of Unit | Total STP | Stage (Under  Scheme | Target date
No. | Project Capacity | Construction/ | under of
(ML) Completed) which Completion
! STPs are
' proposed -
1 Sewerage 1 37 Under State 31.03.2020
scheme for  Consiruction
Zone 1, Ranchi
under Ranchi |
Municipal '
Corporation | g
2, Sewerage 3 36 Under AMRLUT 20.05 2020
scheme for Construction
Adityapur under
| Adityapur ,
Municipal '
Corporation _
3. | Sewerage 2 12 Construction Namami Completed
scheme for completed under | Gange
Sahibgan) under trial stage.
Sahibganj Nagar ,
Parishad !
4. Sewerage 3.5 Under Namami 30.06.2020
scheme for Construction Gange
Rajmahal under
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Panchayat

Rajmahal Nagar |

_,_
!

10.2 Time line of various on-going Municipal Septage Management Project in
different ULBs of Jharkhand.

Sr.  Name of Project | Septage | Design Stage (Under | Scheme Target date
No. Treatment | year of Construction | under of
Plant S5eTP { Completed) which :i Completion
Capacity SeTP are
(5eTP) proposed
(KLD)
1 Septage 89 2032 Under AMRUT | June, 2020
Management Construction
Scheme for Chas
Municipal
___| Corporation |
2. | Septage 101 2032 | Under AMRUT | March,
Management | Construction 2020
Scheme for
Deoghar I
Municipal
Corporation .
3. | Septage 6 2032 Under AMRUT | April, 2020
Management Construction
Scheme for
Hazaribagh
Municipal
Corporation 3
4. | Septage 32 2032 Under CAMRUT | August,
Management ' Construction | 2020
Scheme for |
Giridih Municipal
Corporation

10.3 Sewerage scheme for Zone 1, Ranchi under Ranchi Municipal
Corporation

Ranchi is the capital of the State of Jharkhand and one of the largest cities of the
State. Ranchi has been divided into 4 zones for implementation of the sewerage project.
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The Ranchi Sewerage project (Zone 1) was awarded in an estimated cost of [NR 359
crores and is currently under construction stage and is expected to be completed by
March 2020.

The project will cover total sewerage network of 192 Kms and will have one
treatment planl with capacity of 37 MLD, The project is being funded under State

Budget.

10.3.1 Present & Projected Sewage Generation and Treatment Reguirement

* The total sewer generation from the Zone -1 of the Ranchi city is as follow;

5r. Year Total Wastewater generation
Ne. | _ (MLD)

1 2009 (Base year) 25.16

2 2024 (Intermediate year) 42.97

3 2039 (Ultimate Year) | 71.83

“As per the DPR of Ranchi Sewerage System Scheme prepared by Meinhardt
considering base year 2009

* Considering the sewage generation for the intermediate vear (i.e. year 2024) the
STP for Zone -1, Ranchi is under Construction and is expected to be completed by
March 2020,

10.3.2 Potential Usage of Treated wastewater for Ranchi City.

 Sr. | Potential I Remarks |
No. | Options
available for
| reuse of treated
 waste water _
| 1 Industrial * Ranchi Municipal Corporation (RMC) has ;
processes | identified an upcoming Super Thermal Power Plant |
(5TPP) at Patratu i.e. within the 50 km distance from
2 Metro Rail the STP plant as one of the potential user of treated
: water water from the upcoming 37 MLD STP plant,
3 Indian Railways * Patratu Vidyut Utpadan Nogam Ltd, (PVUNL)
| (A subsidiary of NTPC in IV with JBVNL) intend to
4 Infrastructure use entire 37 MLI treated sewage water from the
Projects upcoming STP at Barpai, Ranchi for its under-
construction Power Plant at Patratu for Non-potable
5 Agriculture water applications.
f Bus Depots
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7 Horticulwre
B Lake/River
Rejuvenation

o  PVUNL agree 1o bear all the cost (both Capex
& Opex) of creating necessary infrastructure (like
laying of pipeline from STP to STPP, Installation of
Tertiary treatment Plant at STPP) for taking the
secondary treated water from the STP.

e On the meeting dated 18.07.201% in this regard
under the Chairman ship of Secretary, UD&HD, Gol,
PVUNL will submit the draft agreement format and
after 1aking approval form the Competent Authority,
the further process of agreement signing will take
place.

e The Correspondence in this matter is attached
hereto as Annexure -2.

e« No Metro Rail is cumently operational in
Ranchi City,

» At present there is no Sewage Treatment Plant
operational under RMC.,

o  STP under Zone — | of Ranchi Municipal arca
of capacity 37 MLD is currently under construction
and expected © be completed by March 2020.

s Citv level Action Plan for utilization of weated
waste water from the STP is under preparation and
that will be prepared within three months from the
date of final commissioning of STP.

10.4 Sewerage scheme for Adityspur under Adityapur Municipal
Corporation. (AMC)

The Ministry of Urban Development, Government of India has launched Atal
Mission for Rejuvenation and Urban Transformation (AMRUT) Scheme with an
objective 1o provide basic services (e.g. water supply, sewerage, parks) to houscholds
and huild amenities in cities that will directly improve the quality of life, especially the
poor. Under the AMRUT project Sewage Treatment Planis (5TPs) are being
constructed in various ULBs 1o treat the sewage water. The Adityapur sewerage scheme
has been selected under the AMRUT funding. The scheme was awarded in Nov 2017
with project components ranging from building a total of 4 units of treatment olants
with a total eapacity of 36 MLD and covering entire town with the total sewerage
network of 134 Kms. The project is expected to be completed by May 2020.
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10.4.1 Present & Projected Sewerage Generation and Treatment Requirement

* The ol amount of wasle water generated from the Adityapur Municipal
Corporation area and requirement of STPs are as follows:

Sr. No. I Year Total Wastewater
Generation (MLD) &
, Requirement of STP
1 2017 (Base year) 27.33
4 Year 2027 3 35.63
'3 2032 (intermediate vear) 40.27
4 2047 (Ultimate year) | 56.15

*As per the DPR of Aditvapur Sewernpe S}'slcﬁi Scheme prepared by TCE,
March 2017

* Considering the Sewerage generation for the intermediate vear (i.e. vear 20373 4
units of STP of capacity 4 MLD in Zone-1, 20 MLD in Zone-2, 10 MLD in Zone-
3 and 2 MLD in Zone-4 respectively, are under construction and expected to be
completed by May 2020.

10.4.2 Potential Usage of Treated wastewater for Adityapur City.

Sr. | Potential Remarks
No. | Options
| available for
reuse of treated
wasle water :
1 Industrial * At present there is no Sewage Treatment Plant
processes operational under AMC,
2 Metro Rail * No Metro Rail is currently operational in
3  Indian Railways | Adityapur City,
4 | Infrastructure * Proposed Strategy for reuse of treated waste
Projects water in AMC is attached hereto as Annexure-3.
5 Agriculture * S5TP under AMC of capacity 36 MLD is
6 Bus Depots currently under construction and expecled to be
7 Horticulure completed by May 2020,
8 Lake/River
Rejuvenation * ity level Action Plan for utilization of treated
waste water from the STP is under preparation and
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that will be prepared within three months from the
date of final commissioning of STP.

10.5 Sewerage scheme for Sahibganj under Sahibganj Nagar Parishad

The Sahibganj town was selected for the Municipal Wastewater Project under
the National Mission for Clean Ganga (NMCG) programme (Namami Gange) with the
objective of effective abatement of pollution, through which we can achieve the aim of
conservation and rejuvenation of the National River Ganga.

The Project was awarded at INR 132,59 Cr. in April 2016 and its
completed. Two (2) Sewerage Treatment plant with capacities of 5 MLD and ¥ MLD
respectively have been constructed as part of the Project. The Project have a total of 53
Kms of sewerage network and household service connections will be provided.

10.5.1 Present & Projected Sewerage Generation and Treatment Requirement

» The total amount of waste water generated from the Sahibganj Nagar Parishad
area and requirement of STPs are as follows:

Sr. No. | : “';’-ear Total Wastewater
Generation (MLD) &
Requirement of STP
| 2015 (Base year) 10
2 Year 2025 11.50
2030 (intermediate vear) 12
4 2045 (Ultimate year) 14

*As per the DPR of Sahibgan) Sewerage System Scheme prepared by Wapcos,
December 2013

» Considering the Sewerage generation for the intermediate year (i.e. year 2032), 2
units of STP of capacity 5 MLD in Zone-1 and 7 MLD in Zone-2 is constructed
and currently under trial stage,
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10.5.2 Potential Usage of Treated wastewater for Sahibganj Town.

. Sr. | Potential Remarks
- No. | Options
| available for
reuse of treated
! waste water -
Industrial e The Construction of Sewage Treatment Plant of
processes total 12 MLD has been completed and under (rial
. _| stage.
 Metro Rail ¢ Proposal for giving treated water to Power Plant
t to Kahalgaon (35 km away from Sahibgan;) has been
Indian Railways | explored but docsn’t find feasible,
e No Metro Rail is currently operational in
Infrasiructure Sahibgan] town.
Projects * As Sahibganj is situated on the bank of river
Ganga, therefore, the land is highly fentile, so strategy
Agneulture for reuse of treated waste water in Agriculture,
Environmental/Recreation,  avenue  plantation,
Bus Depots Construction, Dual Water supply system in
houses/officesBusiness FEstablishments, Lake/pond
Horticulture rejuvenation purposes are explored by Sahibganj
Nagar Parishad.
Lake/River * Proposed Strategy for reuse of treated waste |
Rejuvenation water in Sahibganj NP is attached heréto as
' Annexure-4,

* Accordingly, City level Action Plan for
utilization Of wreated waste water from the STP is
under preparation and that will be prepared within
three months from the date of final commissioning of
STP.

10.6 Sewerage scheme for Rajmahal under Rajmahal Nagar Panchayai

The Raymahal town was selected for the Municipal Waste Water Project under

the National Mission for Clean Ganga (NMCG) programme (Namami Gange) with the
twin objective of effective abatement of pollution, conservalion and rejuvenation of

National River Ganga.

The project was awarded at INR 52.97 Cr. in August 2018 and is expected to be
completed by June 2020, One Sewerage Treatment Plant with capacity of 3.5 MLD will
be constructed under the project. The project will have a 1otal 07 34.21 Kms of sewerage
neiwork and household service connections will be provided.
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10.6.1 Present & Projected Sewerage Generation and Treatment Requirement

o The twtal amount of waste water generated from the Rajmahal Nagar
Panchayat area and requirement of STPs are as follows:

Sr. No. Year Total Wastewater
Generation (MLD) &
I R Requirement of 5TP
| 1 2011 (Base year) 24
2 Year 2017 2.7
3 2032 (intermediate ycar)
4 | 2047 (Ultimate year) 4.0

April 2016

L |
* As per the DPR of Rajmahal Sewerage System Scheme prepared by Wapcos,

s (Considering the Sewcrage generation for the intermediate vear (i.e. year 2032), STP
of capacity 3.5 MLD is under construction and expected o be completed by June
2020.

10.6.2 Potential Usage of Treated wastewater for Rajmahal Town.

Sr. | Potential Remarks
No. | Options
available for
reuse of treated
_ waste water
1 Industrial s Al present there is no Sewage Treatment Plant
Processes operational under Rajmahal Nagar Panchayat,
2 Metro Rail » As Rajmahal is situated on the bank of river
3 Indian Rallways | (anga, therefore, the land is highly fertile, so strategy
4 Infrastruciure for reuse of treated waste water in Agriculture,
Projects Environmental/'Recreation,  avenue  plantation,
5 Agriculture Loke/pond rejuvenation purposes are explored by
6 Bus Depols | Rajhamal Nagar Panchayat.
1 Horticulture o Proposed Strategy for reuse of treated wasle
| & LakeRiver water in Rajmahal NP iz attached hereto as
Rejuvenation Annexure-5,
o Accordingly, City level Action Plan for
utilization of treated waste water from the STP is
under preparation and that will be prepared within
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| three months from the date of final commissioning of
STP.

10.7 Potential Usage of Treated wastewater for Chas, Deoghar, Hazaribagh,

& Giridih towns.
Sr. | Potential Remarks
No. | Options
available for
reuse of treated
waste water .
Industrial * Due 1o small quantity of Septage Treatment
processes Plant of capacity 89 KLD, 101 KLD, 64 KLLD & 52
- _| KLD &t Chas, Deoghar, Hazaribagh & Giridih
Metro Rail respectively, the proposal for reuse of Water for
| industrial, Railways, Infrastructure, Agriculture are
Indian Railways not found feasible,
* Feasible options for reose of weated waste
Infrastructure water in these four towns are toile! flushing,
Projects gardening, landscape irrigation, washing of vehicles,
| road washing, and horticulture.
Agricaliure * Al present there is no Septage Treatment Plant
| operational under these four rowns,
Bus Depots * City level Action Plan for utilization of treated
== _| waste waler from the SeTP is under preparation and
Horticuliure that will be prepared within three months from the
date of final commissioning of $eTP in the respective
| Lake/River Urban Local Bodies.
Rejuvenation
11. W orwa

Urban Development & Housing Department plans to take up the below

initiatives going shead:

* Delailed Project Report (DPR) for Sewerage Scheme of 3 cities of Jharkhand

namely (Mango, Jugsalai, Jamshedpur) is under preparation.

DPR for Interception & Diversion (I&D) of drains 1o STP scheme, for Dhanbad
and Phusro town is prepared and sent to National Mission for Clean Ganga
(NMCG) for its approval. Consultant selection for 1&D of drains to STP scheme,
for Ramgarh town is in progress.

is



« DPR for Septage Management Scheme for 3 towns (namely Medininagar,
Chaibasa, & Dumka) is under preparation.

o DPR for Fecal Sludge Management Scheme for 26 towns of JTharkhand is under
Preparation,

o ity level action plans will be prepared for reuse of the treaied wastewater before
commissioning of STPs/SeTPs in the wwns.

« Water Bodies at Aditvapur, Rajmahal and Sahibganj have been identified for
restoration and rejuvenation, The details are attached hertto a3 Annexure-b.

* Water Bodies at all the ULBs of Jharkhand will be identified for restoration and
rejuvenation.

* Institutional Development and Capacity Building Initiatives for reuse of treated
waste water.

12. Monitoring the Mechanism of UD&HD with LULBs

12.1 At the state level, State Urban Development Agency (SUDA Y Tharkhand Urban
Infrastructure Development Corporation (JUIDCO) will adopt San-Benchmark
framework for revised service level benchmark for sanitation that assess
perfermance of citywide waste water recveling and sewage waler treatment,

12.2 SUDAJUIDCO will develop an Monitoring & Evaluation (M&E) framework
to measure cities performance, and also devise data collection and reporting
systems using indicator framewuork developed for San-Benchmark. This will be
aligned with the 14" Finance Commission condition of publishing the service
level benchmark to avail performance grant. ULBs will develop robust
reporting format to track compliance of the various stakeholders with outcomes
and process standards.

12.3 A cell will be created inside JUIDCO for monitoring and evaluation of the
waste waler management operation. The cell will be created by funds from
external agency funding or from the funds of 14™ Finance commission or
through the State Budget. Proposed Organogram of the cell is antached hereto
as Annexure-T.

12.4 A Management Information System (MIS) will be developed accordingly to
monitor the progress.
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List of Annexures

Sr. No. | Annexure Number Details

1 Annexure-1 Jharkhand Waster Water Policy 2017

2 Annexure-2 Comrespondence between PVUNL. RMC and
LD&HID regarding utilization of treated waste
water from the under Construction STP of RMC.

3 Annexure-3 Stralegy for reuse of treated waste water by
Adityapur Municipal Corporation.

4 Anmnexure-4 Strategy for reuse of treated waste water by
Sahibganj Nagar Parishad.

5 Annexure-5 Strategy for reuse of treated waste water hy
Rajmahal Nagar Panchayat.

& Annexure-6 Details of Water bodies identified at Aditvapur,
Rajmahal and Sahibgan;.

7 Annexure.7T Proposed Organogram  for Monitoring &
Evaluation of the wastc water management
operation Cell.
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Gaver T re S

Urban Development & Housing Department

RESOLUTION]

Ne.- SUDASAMBUT /Wastewater Policy,/38/2017,2859
Subject:- [harkhand Waste Water Policy, 2017

Ranchi, Dated 27/4/17

L. BACKGROUND

}"l"-'li!f recycling is reusing treated wastewater for beneficial purposes such as agricultural and landscape
ierigation, industrial processes, toilet fushing, and replenishing a ground water basin {referred to as
ground water recharge). Wiater recycling offers resource and financial savings. Wastewater treatment
can be tailored to meet the water quality requirements of a planned reuse, Recycled water for landscape

irrigation requires less treatment than recycled water for drinking water. A common type of recycled
water is water that has heen reclaimed from municipal wastewater, or sewage. The term water recycling is

generally used synonymously with water reclamation and water reuse. Crray water is receable wastewater
from residential, commercial and industrial bathroom sinks, bath tub shower drains, and clothes washing
equipment drains. Gray water is reused onsite, typically for landscape irrigation.

Through the natural water cyele, the earth has recycled and reused water for millions of years. Water
recycling, though, generally refers to projects that use technology to speed up these natural processes.
Witer recyeling is often characterized as "unplanned” or "Flanned,”

i WHY WATER RECYCLING
Recycled water can satisfy most water demands, as long as it is adequatcly treated to ensure water quality
appropriate for the use. Recyeled water can satisfy most water demands, as long as It is adequately treated

to ensure water quality appropriate for the use.

2.1  Uses for Recycled Water

1.1 Landscaping
2.1.2 Public parks
11.3 Conling water for pawer plants and oil refineries

2.1.4 Processing water for mills, plants
2.1.5 Toilet Aushing

Z. 1.6 Dust control

2.1.7 Construction activities

2.1.8 Concrete mixing

L.1.9 Artificial lakes
2.1.10 Car, Cloth & foor washing

2.1.11 Garden and irrigation mlngahnse&pmjrur:&ip irrigation.
2.1.12 Construction,
2.1.13 Artificial lakes

& _I - K e L]}
I ’ EI . | il
S — -1 —i
1 d =2 -
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s
Altheugh most water recycling projects have been developed mm:tm;pnﬂ-n:le::;imﬂ
a number of projects use recycled water indirectly for potable P“'F'“"l“
recharging ground water aquifers and augmenting surface water mmfﬂm 5 e
In ground water recharge projects, recycled water can be spread ﬂl'.iﬂiuﬂﬂm gre
aquifers to augment ground water supplies, and to prevent sall water int

21 What are the Environmental Benefits of Water Recycling?

ing provides
In addition to providing a dependakle, Jocally-controlled water suppl ::Hf N'FJ':::I 4
wremendous environmental benefits, By providing an additlonal source 5m i 1:} o ﬁ
help us find ways to decrease the diversien of water from sensitive €60 lwhﬂ'ﬂ-‘-hum — mm"ﬁt:r
f:r:Udeu:nHﬂingmﬂmaMdis&mgﬂmﬂu&udngmﬁpﬂwﬂ“ﬂEP“ - Recyel
1 B
can also be used to create or enhance wetlands and riparian habitats.

2.3 Recycling Water Can Save Energy ] 1nd transported sometimes

srm;nﬂ.“'iml.l
fenergy I the local source of watex 1

over great distances which can require a ot o this increases the EETEY

is removed and
|ywer as more waler 15 B the energy
i Iﬂl‘;ﬂfﬁﬁ'ﬂ““dﬂ:‘:“fmmhﬂ:ﬂﬁ m.,{-‘p.e:r . Recycling watet on site of nearby “f::i_:ﬁ Tasloring
= an
m o :zlfwtn- longer distances ufuzﬂ"*? ;"’m:::; xsm water. ‘The water
vmu::rtr |-..-.:|1.1|iradhjI :n flush a toilet is bess stringent than the wakes mﬂﬂﬂﬁ‘]‘if;’:r e ﬂ:nft e
:mdnqulmlmmurgtm.dﬂm T.Jcﬂn;gmqrdeﬂwmdﬂ_tla nflmn:::::i e
require high quality water saves energy and money by reducing trealment rEquIrem

TITLE
This policy shall be called 2s Tharkhand Waste WaterPolicy, 2017

GOAL

Tharkhand Waste Water Poliey, 2017 is to anpure increass uee of recycled water for other purposes apart

from drinking, through the provision of appropriate technologies for water recycling and protection of
environmaent.

The policy specifically endorses the following core principles:
5l
54

To protect the environment and the State's water respurces.

To promate proper functioning of network based sewerage systems and ensure connections of
household so as to prevent dry weather flow in drains & streets,

Treatment of sewage, sudge andgrey water and recycle it for ether usas.
Promoting recyde & rewse ofhousehold, commercial and industrial Brey water

Tomake waste water project economical and environmentally sustainable,
Inclusive and pasticipatory decisian

53
54
L

5.6
T'ﬂlkh'lg In waste water I'E':]I"EUHE.

|
g ~ara '.E el =
TS0 ol Sk
il %
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57 Transpacent decision making processes to achieve sociv-environmental as well as rconomic
hinancial objectives.

Eﬁ.]ll:l:]rh.rtl:hrm for enhanced institutional ability to govern the sector effectively.

Ensuring, Protecting and optimizing investments,

Public Private Partnership (PPB) in the mos agproprlate manner,

Public cutreach for environmental and health relared outcomas.

purpeses. The re-use of water in a tizsable quantity up
0 3 certain quality after proper trestment of water for non-drinking purpose and last but not the least

scientifically disposal of the remalning waste is the object behind formulating this policy.

61 Toensure lﬂﬂp-mth;urm:ynh.ginﬁﬂufm

62 Tnhmmmwmqﬁmeﬁxmm“ﬂmmmnﬂlﬁmnn,mmmhqmtymﬂ
reliability

63  Supply of potable water that imcury

6.4 Pmmnm!mﬂmgnmungm@h

71 Greywater from Cloth Washing Witer
It is used in cloth washing generates around 2% - 35% of tots]
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7.3  Greywater from Kitchen

Kitchen greywater contributes about 10% of the total greywater volume. Tt is contaminated
with food particles, oils, Fats and other wastes, It readily promotes and supparts the growth of
microorganisms. Kitchen greywater also contains chemical pollutants f"‘d‘ as detergents and
cleaning agents which are slkaline in nature and contain various chemicals. Therefore kitchen

wastewater may not be well suited for reuse in all types of greywater systems,

LEGISLATION AND GUIDANCE DOCUMENTS

The Waste water Policy should be read in accordance with the most curre
Legislation and document

81 Environmentsl (Protection) Act, 1986

82 The Environment {Pratection) rules, 1986

83 Thewater (Prevention and Control of Pollation) Act, 1974

84 The water (Prevention and Control of Pollution) cess, Act, 1974

3.5 Thewater (Prevention and Control of Pollution) Amended rales, 2011
45 ‘The water (Prevention and Control of Pollution) Cess rules, 1978

8.7 ‘The water (Prevention and Control of Pollution) Rules, 1975

88 National Urban sanitation Pelicy 2008

B9  National Water Policy 2012

810 Quality standards suggested by Central Pollution Control Board and Jharkhand State Pollution
Control Board.

811 Standards set by Bureau of Indian Standards (BIS)

nt versions of the following:

9,  WHAT NEEDS TO BE DONE
9.1 A Separate System: STPs water rease and grey water rense to encourage.
92  Water reclamation centers to reclaim water after treatment of domestic sewage and greywater.

93 Whers water Reclamation centers are situated in the midst of residential area, these can be built
under ground to aveid the problem odour and parks can be maintained on the roof of treatment
facility.

54  One of the Scheme of treatment may be Grit chamber, Primary sedimentation tank, Reaction
Tank, Secondary sedimentation tank, Chlorination Tank bollowed by sand Rltration.

95  Reverse osmosis filtration may be used for tertiary treatment.

2.6 1':!0* househslds, commercial area and industrial area to be covered for wastewater recycling

8.7 Sewerage and water supply activity should be coordinated,

9.8 Water tarlff should be such as to discourage the people from wastefl use of water,

9.9  Provision of adequate
sk adequate wastewater collection and treatment facilities for all the cities and towns in

9.10 Protection of the environment and publ
e
especially, surface water and grnundn i:m: health i the areas affected by the proposed systeas,

-

%11 Consideration of treated cllucnts s 2 source for reuse (irdgation/ industrial),

[ i
@ "ot
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® 10. THEPOLICY
10.1  On Resource Development
Wastewater is a perennial water source and shall form an integral part of renewable water rET“r;E
and the State water budget. Each lacal body will consider it as a resource and make the plan for
reuse as per the site conditions with the help of experts. All local bodies will make city wastewater
reuse plan I:ﬂ'l."l?P} for a period of 20 years considering future development and city development
in line with city Master plan to avoid any conflicts in developing the city in the future.

Existing levels of wastewater services shall be maintained and upgraded where necessary to enhance
public health and the environment and separate plan is to be prepared by local body as per their
requirement. Treatment of wastewater shall be targeted towards producing an effluent fit for reuse in
irrigation in accordance with WHO Eui:ldinz:i as a minimum. Reuse of treated wastewater in other
purpases shall be subject to appropriate specifications. Coordination shall be maintained with the
official bodies in charge of urban development to account for the treatment and disposal of their
liquid wastes. Central treatment plants shall be built to serve semi-urban areas, and collection of
wastewater can be made initially through truckinguntil collection systems are justified. Specifications
and minimum standards as stipulated by CPHEEO shall be applicable for the use of septic tanks in
urban areas. Particular attention shall be paid to the protection of underlying aquifers.

10.2  On Resource Management
Itis highly imperative that Urban Local Body shall develop and manage wastewater systems as well
as the treatment and reuse of the effiuent.
A basin management approach shall be adopted where possible. The use of treated wastewater from
sewerage, households, commeseial and from Industrial application shall be given the highest priority
and shall be pursued with care, Efffuent quality standards shall be defined based on the best attainahle
treatment technologies, and calibrated to support or improve ambient receiving conditions, and to
mest public health standards for end users. Key factors will inclede the location of the discharge, its
proximity to wells, the type of receiving water, and the nature and extent of end uses. Industries shall
be encouraged to recycle part of its wastewater and to treat the remainder o meet standards set for
mmﬂmmnrmmmmeqﬂmmmhhd@mwhmﬂm%m
and,/orinto the receiving environment. Wastewater from indnctries weith significant pollution should
be treated separately to standards allowing its reuse for parposes identified by the city or to allow its
safe digpogal or water recharging. Consideration shall be Eimmmh'hﬂhﬂlﬁlmhmm&um
surface and ground walers used for drinking purposes, and to the blending of treated effigent with
rdaﬂ\tll'.r fresher water for suitable reuse. Urban Local Bﬁdlﬁmwﬂm&m Gl:l‘lﬂ:mmr_m
Engineering Celleges of Tharkhand NITs/Engineering colleges.

10.3 On Wastewater Collection and Treatment
10.3.1 Eil.'rﬂu:hmpﬂudupdmddwﬁuhmmewpm@miummpﬂﬂ :

ical Information
» Total station epe. tools may be used for

mdmmmmﬂﬂhndmmmd%h“ﬂ? 5 years. An effective

m-'lppm;g,ﬂ'l! m‘mwmwmm ‘D-FI!IIJEL'! b :.j.“u ;ﬂmﬂ'ﬂ‘gﬂm ':UI“'CH}"

2 ©
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1032 Design Period: Every city has to prepare 2 City Wastewater R-I:l]::ﬁllng :'-:an II:;::EJ !':.1-
next 20 years along with 5 year short term plan. The CWP for the city shou . “.ﬂlnbﬂ
sccount the likely changes in the city in next 20 years and plan for them an e
according to city Master plan. The Detailed Project Report (DPR) for recycling should
he in accordance to CWP. The design of the sewers and planning of space should be for
the 30 year projection requirements and for recycling from hmlISEhDIds and commercial
establishments. However, the units which can be developed in mﬂdule? Fr..g. Sewage
Treatment Facllity, sewerage Pumping machinery, on site treatment &:iimp_?, ste.) can
be designed for appropriate shorter period. Earmark of land for Sewage Pumping Station
(SP5) and Sewage Treatment Plant (STP) should be done for all Urban Lnfal Bodies
(ULBs) and appropriate land sllotmentshall be done by Development Authority/ Urban
Improvement Trust/State Govt. on priority.

104 On Reuse of Treated Efluent and Sludge
1041 ‘Treated wastewater effluent is considered a water resource and is added to the water
stock for reuse.

1042 Blending of treated wastewnter with fresh water shall be made to improve quality where
possible.

1043 Crop nutrient requirements shall be determined taking into consideration the prevailing
effluent quality. Overuse of nutrients shall be avoided.

1044 Accumulation of heavy metals and salinity shall be monitored, managed and mitigated.
Léaching of soils shall be advocated by the irrigation authorities.

1045 Treated effluent quality should be monitored and users alerted to any emergency causing
deterioration of the quality so that they will notuse such water unless corrective measures
are taken.

1045 Studies should be conducted and projects designed and implemented to store the excess
treabed wastewater in surface reservoirs but artificial recharge is not permitted, Due attention

shall be given to the quality of treated and groundwater and the characteristics of the strata.
10.5 Industry:

Industrial reuse of reclaiimed wastewater represents major reuse next only to irrigation in both

developed and developing countries. Reclaimed wastewater is ideal for many Industrial purposes.
Where effluent is to be used in the industrial processes, it should be the responsibility of the
industry to treat it to the quality standards required. Wastewater is to achieve adequate quality for

reuse as cooling water,

The membrane fltration system can remove all suspended salids, faecalcoli forms, and s;hniil
cysts. It could also significantly reduce human enteric viruses such as reovirusand enterovins.

10,6 Industrial uses for reclaimed water include:
10.6.1  Evaporative cooling water:

106.L1  once Through cooling system
10.6.1.2 Re-circulating cooling system

1061.3  cnaling wter quality requirements

B4 E_";I
S n - Segll
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L. X1

10.7

1062 Boiler -Peed water- The use of reclaimed water differs little from use of conventional
public supplies for boiler-feed wateras both require extensive additional treatment

quality requirement for boiler feed make up water are dependent upon pressure at which
boiler is operated.

1063 Industrial process water- Suitability of reclaimed water for
depends upon particular use like-

10.6.3.1  Pulp and paper

use in industrial process

10632 chemical industry

10.63.3  Textile industry

10634  Petroleum and eaal
Re-use Options:

The following options or re—yse of efiluent have been identificd: In general, public health concern
is the major issus in any type of reuse of wastewater, be it forirrigation or non-irrigation utilization,
eepecially long term impact of reuse practices. It is difficult to delineate acceptable health risks and
is-a matter that is still hotly debated. Potential reuse of wastewater depends on the hydraulic and
biechemical characteristics of wastewater, which determine the methods and degree of treatment
required. While agricultural lrrigation reuses, in general, require lower quality levels of treatment,
domestic reuse options (direct or indirect potable and non-potable) reuscs need the highest
eF reuse options lie between these two extremes, ‘The
reuse options may be (artificial recharge of aquifers is not permitted ):
10,7, Imigation

10.7.1.1  Agriculture and forestry
10712 Landscaping
10.7.2 Fish - farming

L0.7.3 Industry

10.7.4 Non-potable Domestic Reuse:

The detailed project report should clearly define the bes Feuse option particular 1o

strategy to obtain it. Action plan with clasity :hnu]dbathupm-tnfl}:hﬂed Project Repore (DPR)
while preparing sewerage Projects. Before deciding the reuse of treated wasts water authoriey mus;
full fll the water quality nermns and its begal implications,

Governing local body can szl the treated wiste water and digested shudge to generate the reverm
L

GREYWATER TREATMENT QPTIONS

Greywaterreuse metheds can range from low cost methods
from theoutiet of bathroom, to primary treatment methods
from the greywater before other uses, to more expansive
disinfect the greywater to a high standard before uslog it

greases and solids

secondary treatment S¥stems that treat ang

further, The

m-
number of factors im:lndh'lg, whether 3 new system |s heing i lled i :;'Ei'::?:f!'m will d!w ona
being converted because the household is connected to sewer. Wastewater spster is
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| Anaerobic Aerobic Anaerobic -
Aerobic
Septic
Upflow ..h.mmhi.: E:ptl_:lﬁnwnh mnk+
:.;::Ebh Filter ||'Tanlk _Pun&:. Oxdation
blanket pand
Teactor

B [

11.1 Components of Greywater Treatment Systems

A number of technelogies have been applied for greywater treatment worldwide varyingin both
complexity and performance. The following in general greywater systems considered :-

11.1.1 Primary treatment pre-treatment to secondary treatment:
11.L1.1 Screening
11.1.1.2 Equalization
11.1.2 Secondary treatment -1
LLl2E Gravel Gltration
LLE2ZE Sand filtration

11.12.3 Chlerination

-

g
i ‘ﬂ"""!' pirm b
L Misa i
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1113 Secondary treatment -1, G

Broken brick, Charcoal, Chlorination, Treated greywater

Anaerobit to aerobic treatment ]
Three-stage sepiic tank Sand filter :i:::,;.-l:

11.2 Houschold level Greywater Treatment and Reuse System

In water scarce areas, with specific treatment the greywatercan be cleaned and reused not only for
gardening but for other use also, ]

——
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Technological processGreywater treatment process at the household level o olves >
screening (grease and silt removal), soap froth removal, equalization and filtrancs 31 diagram
of heusehold based greywater treatment system is shown below

Greywater treatment for reuse In household

Advantages:

1121 Reduces fresh water requirement

1122 Prevents greywater stagnation

11.2.3  Prevents vector breeding

11.2.4  Use in flushing toilets to make toilets functional

11.2.5  Use of greywater in gardening
11.2.6  Minimal rigk to users of greywater as it incorporates principles of water safety.

113 Constructed wetlands:

Constructed wetlands have been used successfully in the past for the trestment of wastewaters.
Physical, chemical, and biological processes combine in wetlands to remove contaminants from
wastewater, Greywater treatment is achieved by soil filtration in reed-bed systems which reduces
the organic load of the greywater considerably, in addition to decreasing the concentrations of

faecal bacteria. If properly designed, these systems would produce a clear and odourless effluent,
which can be stored for several days without the need for disinfection.

REC
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=
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ONPRICING FINANCING AND INVESTMENT

14.1

In view of increasing marginal cost of wastewater collectlen and treatment, wastewater charges,
connection fees, sewerage taxes and treatment fees shall be set in cover at least the operatian and
maintenance costs. It is also highly desirable that part of the capital cost of the services shall be
recovered. The ultimate aim is for a full cost recovery:

Appropriate criteria in order to apply the “polluter pays* principle shall be establithed.

Diffesent charges for different areas may be applied, This shall be assessed for each geographical area 1
a fumction of end uses and eflluent quality and will be subject 1o ceonomic and social consideratians,

Becauseof the limited fnancinl resources available to Government of Jharkhand, setting investment

priorities In wastewater will be compatible with government investment plans,

Criteria for prioritizing investments in the wastewater spcinr shall take into account th
and future needs of the state, feeds o expand wastewater 3
wastewaler systems bo smaller towns and villapes,

¢ Clirrent
ysteins in urban areas and to provide
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126 Priorities of wastewater projects shall not be disconnected from water supply projects and Gasxt
urbanizaticn in geneml. Decisions will be made concerning them to attain optimum solutions to
the need for services, availability of finance and availability of trained manpower.

127 Treated effluent shall be priced and sold to end users at a price covering at least the operation and
maintenance costs of delivery.

128  Itistheintention of the Government, through private sector participation, to transfer management
ef infrastructure and services from the public to the private sector, in order to improve performance
and upgrade the level of service.

128 The role of the private sector will expand with management contracts, concessions and other
forms of private sector participation in wastewater management.

12.10 The concepts of Built Operate Own/Built Operate Transfer shall be entertained, and the impact of
such concepts on the consumers shall be continually addressed and negative impacts mitigated.

12.11 “The private sector role in reuse of treated effluent shall be encouraged and expanded.

12.11.1 The costs will depend on the system/technology adopted for collection of sewerage and
treatment and the administration costs. It is important that the full cost of the service is
assessed for each urban area instead of adopting a typical cost assessment. The full cost
shall cover the following:

12.11.1.1 Institutional aspect of the sanitation service e.g. the management information
systems, accountancy and finance management, billing and collection,
customer services, etc. and oversight activities.

12.11.1.2 Operating, maintaining (on 2 planned maintenance basis), repairing replacing
and extending sanitation service physical infrastructure.

12.11.1.3 Keeping updated infrastructure and customer data on a GIS base.

12.11.14 Managers, staff, vehicles, equipment and consumables associated with above.
12.11.1.5 Consumable like chemicals ctc.

12.11,1.6 Power charges.
12.11.1.7 Spare Parts,
121118 Anyother O&M contract amount
12.11.2 The urban local bodies are proposed to have following sources funds for Q&M -

12.11.21 The O&M cost will be met from the Government grants and contribution of
the beneficiaries.

12.11,2.2 Revenue from sale of treated waste water.

The government in town policy shall include the provision of the recovery of full capital cost of lying
sewerage system and prorate cost of STP for new colonies. Tt shall be mandatory for the ULBs to
adhere to minimum 20% reuse and recycling of treated waste water. The treated waste water may be
sold ak a pabe as dﬂﬂd&dbyndupﬂngtm;pmnl procedure as decided hyStnbnGﬂMTunmL

12.12 Public Private Partnership (PPP)/Engineering Procure Construct (EPC) and Operational
&Maintenance {O&M) Contract

| 1
fM
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As there is budget constraint from the Central and the state side the option ofthe Sewerage Project
through Public Private Partnesship (PPP) will be exploved. In case the PPP mechanism is not
wotkable then the Epc mechanism will be explored and long term O8:M Contract will be done,

13.  ONSTANDARDS, REGULATIONS AND QUALITY ASSURANCE

131 Particular attention shall be focused on adopting and enforcing efluent and sludge standards
for municipal and industrial wastewster treatment plants and for discharges from industrics,
laboratories, hospitals, slanghtechouses and other businesses.

£3.2  Extensive and comprehensive monitoring programs shall be developed. Influentto and efluent from
the plants and throughant watereonrses shall be measured and monitored against all appropriate
parameters to ensure that public health objectives and treatment efficiency goals are atained.

13.3 Observation wells shall be installed meqe the treatment plants (o monitor groundwater quality
where necessary, and te mitigate adverse Impacts where and when needed.

134 Data collected from the monitoring process shall be entered and stored, processed and analyzed
through computer software, and results published periodically.

135 Roofand storm water confections to public savweers shall be prohibited. Collection of stoem water
shall be done separately and will be Ihnuhjtt-nfmurhuvuthg-

13.6 Efffuentand shudpe standarde for the disposal of hazardous liquid wastes shall be defined b ensisne
the safe disposal of such wastes.

137 State Pollution Control Board, Central Pollution Control Board regulations for disposal norms
138 Industrial waste water is not allowed to disposed off in the sewer line, ULB can issue notification
for penalties to be impased cn the such industrial units,

139 Laboratories shall be maintained and propery equipped to provide services and relighle daty
needed to ensure enforcement of and adherence ta standards and regulations,

14. ONLEGISLATION AND INSTITUTTONAL ARRANGEMENTS

141  Legislation and institutional arrangements for the development and mansgement of wasiewater
shall be periodically reviewed. Gaps shall be filled, and updating of the institutional amrangements
with parallel legistation shall be made perodically to cope with varying circumstances and for this
government shall notify an agency giving full power to take necessary action in this matter

142 The role of the Government shall be fine-tuned and its involvernent reduced to be regulatory and
supervisory. Invelvement of the stakeholders in wastewster maragement and support shall be
introduced and expanded.

143 On Public Awarsness

143.1  The public shall be educated through various means ahout the rigks associated with the
Wmmdwmmdhﬂhﬂﬂﬂm:ﬂumufﬂrﬂudﬁmhnﬂm

143.2 Programs on poblic awareness shall be designed and condycted to promote the reuse of
treated wastewater.

1433 Publicawareness campaigns shall also be waged to educate the public on the impartance
of domestic hygiene, wastewnter collection, trestment and disposal,

._:..: L] =
- %_E! o g
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14.4

| ¥ .. i : (e beneficiaries to the
i that th m is dependent on the appreciation o
i :jl::nb:ﬁrid imp:::: of th:f,:tnm 1o them and thereby warking together towards
making it successful. The co-operation is vital for following areas:
14341 Protecting thesystem from g!ﬂ:lngdlokﬂﬁduttﬂl!ntrf uff.‘rtmus mmﬁﬂ!
in the sewer system. A vigilant public will help prevent this.

14342 'The sewerage system yield Full benefits or disease protection when there is

1009 connectivity.

14343 It isimportant that the beneficiarics appreciate the benefits and pay for their
upkeep. The systems require proper upkeep and the cost associated with
maintenance and upkeep should at least be recovered from the beneficiaries.
The principal of the polluter pays will be adopted anly by an enlightened and
participating public.

1435 A conscious campaign has to precede the planning and implementation of the sewerage

Systems. ULB, Non Government Organizations and local neighborhood committees

could give the process a thrust.

1436 A public participation process will not only aid in identifying potential consumers but
also serve as  public education program. Potential users will be mainly concerned with
the quality of reclaimed water and reliability of its delivery and the constraints in using
reclaimed water. Also, connection costs or additional sewerage treatment cost might
affect their ability to use the product. Consultations with various stake holders will aid
in structuring of tariff and discounts for adopting reuse technologies, awareness on dual
piping system, water conservation and safery issues.

1437 Municipal Bodies should decide and pass resolution regarding sewer connection charges.
The provision should be widely publicized

1438 Seres of ‘Sewer connection camps’ may be organized, The time and venue should be
publicized widely to inform residents, The days, time and venue should be to suit the
convenience of public.

14.3.9  Ensure that all Government offices and schools are connected.
On the Human Resources Development & On Research and Development:

1441 Capabilities of hurman resources in the management of wastewater shall be enhanced

through training and continious education. Work environment
hall
i shall be improved and

1442 Establishment of State Water & Waste water Trainin
: g Center at state level. It wi '
training of human resources in this sector. . T

443 W
uman resources performance will be continually appraised in order to upgrade

capabilities, sustain excellence and

provide job security and incenti
individuals with excellent performance. o RGN 1 fuekticd
1444  Applied research an relevant
oxciiatel mm::f“ e wastewater management topics shall be adopted and
wastewater treatment technologie mdnf %mm treatment technologies, low cost
receive adequate support. " wction of necgy m?'dﬂh and others will
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+ 16.

1445  Cooperation with specialized centers in the country and abroad shall be advanced, ani
raising of funds for this purpose shall be supported,

1446  Transfer of appropriate technology suited for local conditions will be a primary target fos
the development activities and for adaptive research.

145 On Selected Priority lssues

1451  To the extent that design capacities of wastewater treatment plants permit, priority of
collection and house connections shall be accorded to expansion of urban areas served
by treatment fl:iﬁtl-:i.lhenlwﬂlhlg to contribute to the esst of the services in addition
to fees and charges st by laws and regulations shall also be given priority.

1452  Where design capacities of treatment facilities and of conveyance systems are approached
ar exceedexd, priority shall be given to the expansion of such capacities.

14.53  Priority shall be accorded 1o situations and locations whese waste-water disposal practices
threaten the environmental integrity of freshwater resources, and where pecformance of
cesspools and percolation pits pollute underground water aguifers.

More awareness campaigres will help to spread the work, The civie body should make it
mandatory for new constructions to have a scparate system to collect grey water,

OPERATION AND MAINTENANCE

‘There are several important factors that need to be considered when planning wastewater plants and
options which will hmn&ﬁectimputnnﬂ&hludmmﬂhnﬂug.&hm OB aspects are important
for the overall long-term success of the programme, O&M planning, including the financial provision of
Emda:hn;ddb:ln:hdedium:bmufml-':mfurﬂudtﬂgnnfn:hplmt.hthemmﬁ the O&M
plan should be reviewed and approved alongwith engineering designs and specifications, including the
aperation and maintenance cost:

15.1  location of the wastewater treatment plants and its proximity to residential areas;

152 wvolomes and schedules of wastewater collection;

183 degree of mechanisation of technologies; and

154 final enduse or disposal of reuss

155 running it on PPF mechanism and charging the different users

STATE-LEVEL IMPLEMENTATION STRATEGY

161 State Urban Development Agency will develop and issue a Wastewater Implementation Strategy
and Plan Guidelines. These Guidelines will provide an overall state-level framewark, objectives,

timelines and implementation plans to the ULBs The Implementation Strategy will cover aspacts
such as implermentation targets, framework for engagement of the private sectos, training and
capacity building, behavior change and social communication, M&E framework, specific roles
and responsibilities of varlous entitles, puldelines to devr,lnp ULB-level plins, and fanding
mechanisms,

ULB-specific Wastewater Strategy and Action Plan conforming to the State Policy will be

dmhpdhmhmwmmtﬁuhfmlﬂwﬂmpmhﬁtm tali
Strategy and Plan Guidelines.

i
o g
T
|

Scanned by CamScanner



17.

18.

; roach will be designed
163 Hnwthrpnﬂqﬂlib&m!ﬂ] in ,]“Hﬂ-,.gciﬂﬁftmﬂiﬁ.'ﬂwﬂ phiase 2pp W

to implement the policy. _ Mixar.
1611 nthe fnanchl yea 201718 t il beimplemented il the noefed Nages g

d Magar Parisad.
16.32 - In the financial year 2018-19 it will be implemented in all the potifiec Nagh =i Ty
- ified N aya
1633  Inthe fnancial year 2019-20 it will be implemented inin all the notified Nagar

All efforts will be done to follow the exccution method u::fd W;ﬁ;:ﬁﬁ;ﬁ:
a

hewever, depending upon the centre/state progrmme udget ot

towns might be chosen from any category in mfﬁrnnthl}lear.m;m environm

factors the cities/ towns may also be chagen out of thess to implement the plan.

MONITORING & EVALUATION

trachu
17.1 At the state level, State Urban Development Agency (SUDA)/ Jharkhand L:'E;:Il::d i 1::
Development Corparation ( JULDCQ) will adopt S:na]lmd:;maﬂr:ﬁumewm o
ktmibmdmukﬁrsaﬂuumﬂlumPﬂfmmuﬁfdwdEmﬂ water recycling
sewage water treatment.

17.2 State Urban Development Agency (SUDA) / or JUIDCO will develop m_M&E fnmmmk
to measure cities’ performance, and also devise data collection and reporting gystems using
indicator framewark developed for San-Benchmark. This will be aligned with the 14th Finance
Commission condition of publishing the service level benchmark to avail performance grant.
ULBs will develop robust reporting format to track compliance of the various stakeholders with

17.3

i '_.'.'f.“' O -.-' T LATon e SEats :
174 AManagement Information System (MIS) will be developed accordingly to monitor the progress.

TAX INCENTIVE
The tax incentive will apply in following conditions:

18.1 All the Individual Households of RWAs will treat their waste water in a decentralised s
rense it inside their colonies as permissible will get a rebate of 10% in the property tax.

182 Al the new spartments which will be constructed and compulsory treat and reuse the created

waste water in their apartment, will get a 10% rebate of 10%of the construction permit fee, or Rs.
3,00,000/- { Two lakhs) whichever is less.

183  All the new malls, big hotels, industries, clubs, colleges, universities, hospitals, sports stadiums etc.
which will be constructed will compulsory treat and reuze the treated water, In doing so they will
get a rebate of 10% of the construction permit fee, or Rs. 2,00,000/- ( Two lakhs) whichever is less.

18.4 A separate head ofthe tax namely called "Waste Watar Tax” will be created which may be levied in
the property tax for the operation and maintenance of the sepatge.

POLICY EVALUATION:

19.1 Policy may be reviewed a5 and when required for assessing its effectiveness and making changes if
MECEERITy.

e shate bl
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19.2  This policy shall come into force from the date of issue of this resalution.

0. POWEROF THE STATE GOVERNMENT

20.1  Notwithstanding anything contained in the foregning paragraphs of the Jharkhand Waste Water
Policy, 2017 the State Government by issuance of notification In the official gazette may amend or
withdeaw any of the provisions and / or the schemes mentioned hersin above.

202 Interpretation - Should any doubt arige as to the interpretation af any of the provisions of these
Rules, the matter shall be referred to the Utban Development and Housing Department, whose
decision thereon shall be final.

Order: It is hereby ordered that the copy of this resohstion be published in the Special Gazette and wide
publicity be given and circulated among all Department/ Head of the Department.
By the order of the Governor of [harkhand,

Pl‘iﬂdpﬂ ecretary to Government

Memo No-Suda/Amrut/ Waste Water-Policy/38/2017/A87%...  Ranchi, na:&.hﬂfﬂfﬂ ...........

Copy to : Copy of the recolution forwarded to the Superintendent, Government Press, [harkhand,
Ranchi for publication in the forthcoming issue of Government Gazette/Nodal officer, E-Gazente, Urban
Development and Housing Department, Government :f_]'hn:khmdﬁrhﬁ:mmmmdnmaq- action.

e
Principal o Government

Memo No-Suda/Amrut/ Waste Water-Policy/38/2017/@£13...  Ranchi, Dated...L1/H/12. . .

= Copyto: P.Sto Minister, Urban Developmentand Housing Department/ All Additinnal ChiefSecretary/
Principal Secretary/Secretary, Govt of Jharkhand /All Divisional Commissioners, Jhatkhand/Director SUDA

/ Diirector DMA/All Deputy Commissianers, Tharkhand / All Oficers, UD&HD/ Municipal Commissioners,’
Executive Officess/ Special Officers, urban local bodies for information and necessary action.

F

Principal § to Government
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LETTER Mo~ .. 2

Froam,

To.

aube-

Ref-
sir

AanpwhE - 2

RANCHI MUNICIPAL CORPORATION, RANCHI

[ENGINEERING SECTION}

KUTCHERY ROAD, RANCHL, PIN — 834001
@ all - sEpporlER AT ATl

LS540 DATED - . ﬁllﬁ;“ tE"r_IT_?_

Municipsl Commissioner
Ranchi Muricipal Corporatiam
Ranchi

Secretary to Grovernment

Urhan Development & Housing Department

Regarding Submission of the action plan for wtilization of ircated sewage water
from the under consiruction STP under RMC.

Your Letter No- 237 date-25-07-2019

Thix has the refierence of the sud leiter No- 237 date- 15.07-201% through which

we have been directed to submil the achan plan tor utilveation of lreated SEWage Woler from
upcoming 37 MLL Capagily S TP under rone-|
The fullowing is the stutus and proposed action plan for the treated sewage wiler from 37 MLD
ST undor construction,

() Status of Present construciion o sl

including SPS & Sewer lines - 45% Uimpiciesd

(b Expeeted date of completion - Warch 2020

(¢) Regarding unbisation of treated sewnge waler, several mound of meetings with NTPC
Patratu has been held "

NTPC has requested for getting the entire 37 MLD trcated water for their

project w NTPO site patraty.

{(d} O last meeting wath them on VRAOT- 2004 foliowing action plan was decided.

{€) NTPC will regquest ) OO0 for carryang depast work o loving pipe line from, existing
S site 1w their plas aite

(f) NTPC will appoint a consuliant of repute for DPFR work and accordingly they will deposit
the money with JLTECO

() NTPC requirement for this witir will be alter 2 to 3 vears, all infrastructure wall be
remsdied in thas penod

thy RMC will ensure secondary treated water fior which tarifT will be decided and paid W
RMC by NTPC

() NTPC will be respunsible for teriary weated water reguired Tor ther plant,

This 15 Tor your information and action please

Wours Faishfully
e
Vunicipal.Commissioner
tunchi Municipal Corporation, Ranch

L. k]



Government of Jharkh and
Urban Development and Hoy sing Department

Minutes of Meeting of discussion on

Patratu Vidyut Utpadan Nigam Ltd.
(PYUNL) proposal of utilization of the entire 37.5 MLD of treated mﬁ:c waler
produced from the under construction STp At Ranchi under RMC held on

13-‘“‘?-1“1 Oat12:00 Hrs. under the Chai rmansh i.p of E’EEI‘EI!E.I]’, UD&HD Govt.
of Jharkhand. ’

Attendance: Enclosed,

The Meeting started with 2 welcome note from the Secretary, LID&HD.

[. GM (Projects), NTPC has briefed the pro
sewage water from RMC's upeoming 37,
construction Power Plant ar Patratu for Mo

pesal of FVUNL of intending to use treated

5 MLD STP at Barpai, Ranchi for its under-
n-potable water applications.

2. PVUNL requires tertiary treated sewage water in place of secondary treated sowage water
for which the current under construction STP is designed,

3. PVUNL requesied the RMC/UDEHD to do the laying of pipeline and insiallation of
Tertizry Treatment Plant on behalf of PVUNL and all the cost {both Capex & Opex)
mvolved in installation of tertiary reatment plant and laying of pipeline for supply of
treated scwage water from STP (o the Flust shall be borme by PYUNL.

4. Municipal Commissioner, RMC informed that pipeline from the STP site to Patrat
Thermal Power Plant involves laying outzide the Ranchi municipal baundary therefore he
suggested 1o involve JUIDCO in the planning and execution of all the necessary

infrastructures required to supply treated sewage water from STP to the Plant, I was agreed
apon by everyone.

3, Secretary directed PVUNL, RMC & JUIDCO to jointly prepare the Terms of Reference
(ToR] that should cover the complete planning, topographical survey, land identification,
land aequisition plan, assistance in applying for various clearances (like Environmental,
Railway, Road, Forest), Impact assessments, detailed estimate, BOQ ate. based upon which
JUIDCO ecan appaint the Consultant for preparation of DPR and to take sction for all
approvals for iis execution.

(Compliance: PVUNL, RMC and JUIDCO)

PVUNL wants to sign a formal agreement with RMC and JUIDCO in which Secretary
directed the PVUNL to discuss with RMC & JUIDCO and recordingly submit the draft

agreement format that should be inline with the agreements that has already been done by
NTPC with other Municipal Corporations.

{Compliance: PYUNL)
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7. Secretary informed PVUNL that afier submission of Draft Agreement format, the approval
of Hon'ble Minister, UD&HD on the proposal will be taken and thereafier further
necessary action may be taken in this regard,

The meeting ended with vote of thanks,

i\l
Kumar 1;1"}3111}

Secretary to Govt.
SMCG/UD&HD/Supply of treated water to PVUNL2019/25.7.229.......date; |9]s319

Copy To:- Municipal Commissioner, RMC/ DC, Ramgarh/ DC, Ranchi/Project Director

(Techaical), JUIDCO Ltd./GM (Froject), NTPC/ All the representatives present in the
Meeting.

1
S

Deputy Director, SUDA
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\y 5 PAT IATUVIBYUT UTPADAN NIGAM LTD.

- _'.‘-F'._

: /aﬁ' i (A subridiary of NTRCin liint Venture with IBVNL |
n Chakrabarti — ot v ! T

Fiegton TRTG / PATRATU

Suda
el Executive Officer, PVLIN

. 9585100915 TP-0 1/ ' : -""f; Date: 22.06.2010
’ "- ::' T 1 =
, i ¥ ! t
~ The Secretary, o, ' g
} ™ _Urban Development : g e P
Govt. af Jharkhand, Ranchi s PP e TP il
. ! T:"; gl i &
i - ; . _.,:‘.d FE‘; 'I,?-b
Cibinct:. % Sewage wter frétn STF, Ranchi of RMC to Patratu

Deaar Sir,

Patratu Vidyut Lllpad__a:r_'l Pj-'h'garn Ltd (PVUNL) a Jont Venture Company of NTPCG Ltd. &
JBVNL (Jharkhand Bijli Vitran Nigam Ltd) i« constucting & 3 x 800 MW Coal Fired Power
Plant at Patratu (PSTPP) situated in the Ramqgarh District of State Jnarkhand.

The water requirement of 27 Cusecs for tha proposed Power plant is envisaged o be met
from Patratu Dam on Malkari River and the re ated work for the sama is under way.

However, as per Government of India Guidesnes and also one of the conditions mada in
Environment Clearance for Pawvatu Super Mermal Power Project at Patratu, PYUNL
needs lo expiore the possibilities of using Treated sewage water from the Sewage
Trealment Plant of Municipality / local bocies ¢ similar crganizations iocated within 50 km
radius of the Power project to minimize the water drawd fram surface water bodies,

In wiew of the above, NTPC { PVUNL approached Ranchi Municipal Corperation (RMC) in

Oci-2016 to explore the possibility of using Trested sewage watar fom its upcorming a7 5
MLD STP at Barga) Ranchi.

RMC in the said mesting agreed lo supply the secondary Treated sewage water to
PLINL,

Subsequently, a few rounds of discussion: (Ihe latest discussions held in February 2019
and in firsi week of June 2019) between *VUNL and RMC have laken place regarding
detailed modalities / formal agreement witl. raspect 1o the said wark. However, since the
Crogss-country pipaline from the said STP at Ranchi to Patratu Thermal Pawer Plant invalve
considerable length {approx 50 Kms whizh will nesd a survey) ErSS-Cro8sing varous

municioal / cwvic sreas & districts, i i thought prodent te approach yoir-goso ofiiger

Conid page .24

Cffice: Palratu Vidyut Uipadan Migam Limiled, Pavats, 89 PTRE Patraka Bstt. @
: . ; mgarh, Pés - §28448
ifharkhand) Tal, Mo, 06553-286031, Emal: sudarsanchairabor byg@intpo oo n :
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The salient points of PVUNL's proposal regarding lhe said work are brought out blaw tec your
kind consideralion,

« PVUNL intends to use treated sewage walsr from RMC's upcoming 37.5 MLD STP at
Bargai (Ranchi) for its under construction Powsr Plant (3X800 MW) at Patratu for Non-

potable walar applications.

» Furher, in line with Oraft Model Agreament prepared by CEA (Central Electricity
Authority), Ministry of Power, GOl for use of Municipal sewage treated water for non-
potable use by power industry/plant, PVUNL requested RMC to ook In 1o the possibiity
of providing Tertiary reated sewage watr o PYUNL in place of sacondary
Trealed sewage water. [t may aise be nuted that cost of Tertiary treatment plant {which
is an additional requirement for use of treatad water in power plant: and can be installed
E*f.l' ?.mfr at STP end or at Power plant ent) both Capex and Opax would be bome by

= PVUNL is to consume the entire 37 5 ML D of treated water from the STE.

+  PVUNL requast RMCY Ministry of Urban development { MOUD). GO to provide treatad
waler to FVUNL at our Plant's doar-step. Vie requast RMCY MOUD(GO) to do this job
an behall of PVUNL on deposit wark hasis i entira cost (both Capex end Opex)

t;v“ﬁﬁf transporation of treated sewsage water ta sur slant premises shall be borme by

. T!;: T:qsl of supply of l_reaatad walter [Capax and Opex) associated with entire work
Ern mﬂ g;gﬂ tg ttrg;:;l:;?aé:gn qf trea';a:’ ewage water (o plart end will be duly sporoved
_=iecincily Regulsting Authority). The cost will be discovered

Enﬂigr tlraﬂspamm bidding process by RMCMOUDIGO.) sither in EPC mode or PPP
nline with tha maodel followed in [Aunicipalities already in other states for NTPC.

¢ ;Qaamrr:‘igpnll.:ﬂm _Iéeriud of agreement lor suply of traaled sewege watar shall be for 25
ate of stant of operation & cam mancement of supply of treated sewsge

water o PYUNL
Arns taiwe: by RMC. Renewal of agreemany beyond 25 years shall be on mutually

i IF e SNce i i L H = }’
I I i 4 '

In view of the g <
above, we requesi yOur kind support and direction for execulion of the

Wansmission pipeling works
i this regard will ba highly ap:rst::‘;f;"iﬂllﬂtﬁﬁlh on deposil work and an early confirmation

EUhSHU.‘IJ-!I'Illy afo
1Y, a lormal agreement between RIACIMOLD h
any canveniant times ag hass been done with ot e Statas. ool ali et

With W arm Regards

mg e "E’-—rf-'iff

EArsan Chakrabgn
Chiefl Exacylive D'rl‘in:u;r:: PyumL
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RECORD NOTES OF DISCUSSION

Apreliminary discussion was he'd Betweon Bapchil Khurtheianl Corpanwtmin, Wbl Al 500 Tiisii
on 14™ Octobor 2016 o tho oifice of mubenal Ceoanyivbener ERIC Wil i Ui bt gl
providing Sewape Lreadgd Water from Ranchi City Sewapa Traatitont Mail T VA B lvati 21400
(3500 M) project,

Fresence

Raachi Munlcipal Corporation, ftanch) MU [laniLedd

Ehii Praghant Kumar, 145, Sauanitis Bliatincliary o

Municipal Commiassianer - AGKIPE = CRIL Prof MasagarEnun)
EQG MM

Shrl Surash Paswan, Chief Exglneer K, Al :

MGRIEE B, WS], POC MW
hri Biggy Kumar Ghagat, Sugerirtanding Engleea
hii UK. Towary; Executive Enghnzor

Fallowings are the recard notes of discuvdon b ivked

1 NIPC infermod that as per the Gowsmrment paideliws, BIOC ounde b asplons (i

passibifities of using Sewage Trested Waver Friany 510 b9 Maneld Gty For thie peaiihig Sxing
P Patratu STPP,

i The prefiminary date sought by Mumicipal Comisstaner, W4T arehl sl qsaimiiy of wite,

Lepected wWaler quality {chamistryl, pre¥iinacy spurcs ol wator ety (o g progose i
| 1=B00EW) wan pravided by HTPE,

1 Murlcipal Commlsslamer, RAC-Ranchl mfosmad that thaie have alvwaidy awnbdual (e eontiact
of sewape troatment work to WU Iyatl Lulldieeh = Lucknow and work on sevaral gl n
different paris af Rancld i in progress.

The land swhore the Sevage Treatmant Plant will come & abeady seguleel, IV wil g il
Bargal {rnoar Booty Read] and demarcaotien ol kad b alremly dose. Tha propasecl [esiion
visited by HTPC gliong with cnginears of Munizipal Carporatios of (epch)

Bluslcipal Commisslaner, EMC, Raachi Turthes labatied Gsnl i jieamumesl Lpwafjn
Traatment Plant 15 ol 305 MUD capaciiy i enpiscted Lo e resdy By 2000 oo Vivey ars mady
ta providg Sewage Trealed Water [afte: Secondary Treabmend] fo desirod chiomilecal muslfy 16
HYPC. They further nfoamied thay the sedoomics af walor troeatonse will b linbhisr waii kel
gl by tham ard the samie shall b Fertlsor dioagscel sehih MG

Q-F'..

Scanned by CamScanner



KTPC requested BMIC to 3t wp thir lestiary treaiment plant os required based on the
socondery treatmont plant cutpet quality for meeting the water guality reguirament af
power plant make up ot 5TP comeles onhy aed alse reguestod RALC 1o lay the cross country
pipeline of tertiary trosted water fram 570 camplex 19, tho danrstep of Patrata Statlan of
HTPC necassary CAPEX and OFEX towards the snme will be bome By NTPC Further

econamics regarding this will be fiseusssd belwegn NTPC and BME for drawing wp the final
agreemeant and terms and conditians,

Kence NTPC requested RhAC 1o float a separate open tender for TTP and assnclated delivery
plpakings and pumping abso o arrbvg 31 the dlscoecred rate of water por KL hasle 1o b
eharged by RMO 19 NTEL. (NTFC needs thii Ees taking up subtably subsequently with CERC ax

per the garette notification for granting pass thraugh in the electdieity tariff 1o be chargod
from the consumar]

hunicipal Commissloner, BMC suggegted thot i will be better If HTPC takes the secondary
treated water through pipeling 1o their sremises and de the tertiary treatment bn thelr
premiies, creise, the populatlon on the way will tap Terlary treated water for drinking

purpose sausing |oss to NTPC. Also it will be proper that NTPC doos the pipsline laying werk
and erection of TTP an its own as it has better praject hunﬂﬂﬂ and D&M capabilities,

RMC would llke 1o charge KTPC far s2condary treated sowage water based on
ity underitanding and flnancial madelling

il
Municipal Commissloner
Ranchi Municipal Corparation, Ranchi
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PROPOSED STRATEGY FOR REUSE OF TREATED SEWAGE WATER IN ADITYAPLIR BALIMICERAL OO RPORATION
Spwerage System [n Advapur Mundsisal Corparaticn

b thip gbabnce of 3 sewarage Yyitem, he moda of dispodal of weste water consisty of 1eptic wnks followed by
souk pits or apen drains for rebeacn of cepric teek efluant The surlaoe drain are DasiCally sLOP waler deirs and
incscrimmate duposal unt rested soptic haok ptent in b the slotm wator SRerape system resutls in pol ulon ol
Pae surfaci watir boelies and grosi waler, This Sidyapr Munic pal Corperation iy propesing Lo construct §TPs
untler AMRLIT Scheme for effeciive abatzment of peilatian ol Raver Swarmarckha 2ne harkasand ¢4 ecelogical
rejuvasatisn through sebesse of munenam fiows in thi o Trae devkges confonm to the NGREA guidalings.

Afier 3 techno-sconomic feasibility study, @ partky decorirafized spstem w sdepted consisting of 4 MLD STP for
Teme-1, 20 MLD STP for Zone- 1, 10 MLD STR for Tone-5 ang 2 MLD $T1* for Zine-4, Sequential Batch Reacice (58]
sechaplogy 8 adaqied Mo the 5TP:

Rpute of Trested wwags

A5 por bhe SLBS defined by MaruA, 200 reuse or secyclisg of the ineated sewage i Lo be attancg. in fh
siasEnt project 1 s propesed to reuse/ rocech wg 1 808 of (he treated ewdge The estimated canatity of rreatad
witer reuse s 3200 cu,ov ALE MLD, 16000 cim al 2 1410, H000 cum a1 13 MLD and 1500 od.m st 2 MLD plant,
The recycling it propated mo ba dens through watsr tancer for which @ pumping station and PO waton Lankers e
required along with adequate manpower to opesit the faciity The ORI rissanus model Indicates that by griclag
the racycied water ot reesprab iy, the menlenance cnpreeliline of the ST can be Tully sacossddd.

The tarpeted application of recycled water i3 ag follows |

1. Adityspur Municipsl corporation lor waterng sarks end perdens within thi Municips Cor poraticn lierely
The supply will b ough water Tanken, ol SO0 10000 ke capachy.

5. |ocH residential commuonitet Sad iatibulians for gardeaing of thalr landsca pe ones. These mcude
plagreunds, educetional innitutions, cammercial mankanments and residentil colomse;. The swppli el
b trurougn waler tankers of SO007LDCDD ther capdlsy

3 Far Mudhing of 108815 ane uenals i pubic place, cammsicil esdishments, educaticnal ard
government nstitution. Tha supphy will Be Trougn waler wnsars 3000110000 fer capagty mib
spaciically construcied sumps al he wics

A, Foriribusteisl processes and comtiuction 100 awties the supphy wil be thiough a spacially laid ploling or
water tankert.

Sapply of rezyeled water to various 100t o Likely To-beras shown below!

Cammedcial estebishments . 5%
Pares and Gardars: LUR
Governmen! eslablistments. 5%
Foucationa estabishmont: 5%
Educatiansl patabishment | 5%
incusnes 0%
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NAGAR PANCHAYAT RAJMAHAL

Undet the ‘Misslon claan Ganga’ no untreated municipsl sewsge ar industial effiuent would be aliowed to be dischaged
it the river Ganga by the year 2020 in Rajmahal, otal estimated sewage generation of the towm in the vear 2007 i
sxpoctad to ba 3.0 mid and in tha vear 2047 & 154,35 mid. Currantly, the igwarage and storm water system in Rajmahal is
under-construction. |1 sime to pravide 2 cornplete sowarage faclity in the town for which required trunky branch/ lateral
sewer netwoark hag héen taken ia this propass|,

To schigve tha desired BOD & T55 levet tha treated effluent rom conventional Acthvated Sudge process, Maving Bed Bio

Redctor and Extended aeration shall need further Trestment in thi shape of sand filtration, To reduce the waliform bevel,
dismfection of weated effiuent through eklorination i proposed.

P D R UTILIZATION OF TREAT WATER T

1. AGRICULTURAL RELISE:
| Availability of suitable irrigaticn fields in the wiginity of the 3.5 MLD capacity plants
iif Irrigathony of agricultural areas and in tarming;
1] Construction of reservoir for the slorage of treated water;
iv} Supply of Water to sgricultueal sreas through drain/plpe linef fankers;
s} Prior to allocation of treated water for irsigetion purpasaes in any area, sl hydraulic
tests for those areas, water requiremeants for the erapsfvegetation in tha respective

area and water quality of irdgation water 1o bie wed in thase respective areas according 1o these tests
should be somputed. {Tranted Water Parnreters attached)

& EMVIRONMERT AURECREATIONAL RELISS
The treated water shall be used by Rajmahisl LR far the following applications in their sdministrative
boundariss:

i} Maintanance of parks, gardens and developing landszaping, {Sanghi Dalan Park Ard Shaan Park].
i) Rajuvenation of ponds and strasms far recharging groand water disring lean seascns,

3 COMNSTRUCTION PURPCSES:

Fajrnahal ULB may propse to uss the troated water lar the following constriction activities:

| Supply of reated wates 1o the mew construction dtes /developing are through tankers 2gmingt a fiegd
Pre-determine charge,

i} Location for setting up filliag statiars. lor teemted water i0 tankerslodes shall ba developed after assessment
of the cemand at local level

(8} Laying of special sunply line for treated water n develesing sreas fnew localities if found feasibla,

e} Stap supply of fresh water once the sbove infrastructure is functional and found satisfactony by tha user,

4, DAL WATER SUFPLY IN HOUSES/OFFICES/BLSINESS ESTARLISHMENTS:
L Provisians of dual waler pipetine; independent of each othar, one for potable water supply and another for
potable watsr sepply and anather for wipplying traaled watar,
il Treated watar shall be wed for flushing aod watesing the lawns/gardens,

fil. Lossall LLB shall make endeavour to creae conviyanie network fo SUPPIN traated water to Institutional
Argay having lavge numibers of goh wers o Ui neeg

5 URBAN LOCAL BODY |ULBs): '
A large portion of the treated water i clanned ta be used for agsins the watar Pequiremnants of ¢ he
LB, The treated water shall be used for Solid Waste Management [0 plant, hortieulture, maintenancs
af parks, public toilet flushing and other constraction actiities in the town,
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2nd Fartnightly Report @ July - 2019

River Front Development (RFD) - Rajmahal
| PAfS Eri Bam Enterprises

1 ATT=IUEDCD
:Eo O 35, 48,010
£ 36052018

115042009 (EOT upto 15th june 1019}
SeREAw

T V1AM (731 Cr jupho RAk 05

R T e
Progress (4] | Frogres (%] =
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& il
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DPf tor Sewerage Sysiem and Related Schemes, Rajmaha

CHAPTER -4

DESIGN DETAILS OF SEWERAGE NETWORK AND
SEWAGE TREATMENT PLANT

4.1 POPULATION WITHIN THE PROJECT AREA

4.1.1 Census Population for the Last 3 Decades

The census population for the |38t three decads is aiready described in Chapter-2 and also
given in Table-4. 1

Table-4.1: Census Population Uetails of Rajmahal Tewn

Year Population
1951 13058
2001 ~ 7977
2011 22514

4.1.2 Details of Future Population Projections

The City Master Plan has not been prepared by Rajmahal Magar Panchayat till date. The
Population has been projected as cescibed in CPHEECQ Water Supply Manual, The
Population projection for Rejmahal town has been done by various methods and detalls are
given in AnnexureJV. The prejected populstion By various methods for various years is
sumimarizes in Table-4.2 and depicted in Figures-4.1 13 4.3,

S g u Projected Pogulation

STHIN
\

2033 oar

———— —_—e

Figure-4.1: Population Projection by Arithmetical Progression Methad
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Figure4.2: Population Projection by Geemetrical Increase Method

DPR for Seworage System and Related Schemes, Rajmahal

Years

2011

i Projectied Population

- N
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DPR far Sewerage System and Relstsd Schemas, Rajmahal

fdopted Population for year 2047 is 37,915.
41.3 Detail of Projected Population Ward Wise

The ward wise population for vanous years using Arithmetic Mean Method is given in Table-
4.3,

Table-4.3: Ward-wise Projected Population

Rajmahal Nagar | Population =
Panchayal 2011 | 27 2032 2047
W o1 1876 2090 625 3150
W 02 1691 1205 2440 2974
W3 1308 1520 2055 HE8 |
mg; 1738 1952 | 2487 g:m
: 2187 2401 2936 )
W 05 1811 2125 2660 31
W o7 1620 | 1834 2359 2903
W o8 1884 2008 2633 3167
| W09 1760 2004 2538 3073
10 1403 1617 2152 2606
W 11 2360 2574 3108 3643
W12 - 2748 2562 3457 4031
Total | 22514 25081 31498 37815

4.1.4 Details of Projecied Water Demand Ward Wise
The pet capita water supply needs to be enhanced 135 Ipcd so that sewerage natwork can
funclion. & separate walter supply project s under planning stage which on completion shall
increase water supply to 135 Ipcd. A copy of the letter to tnis effect is enclosed as
Annexure-y. The water demaned lor projecied population is glven in Table-d.4.

Table-4.4: Water Dermand for Prajected Population _

Rajmah | Populati | Waler | Populati | Water | Populati | Water | Populati | Water
al Nagar on Dema an Dema on Dema an Dema
Pancha nd @& nd & nd @ nd @

yat 135 135 135 135
. o | dped | | IDod Ipcd __| lped

2011 | 2011 2017 2017 2032 | 2032 2047 2047
WO 1876 | 0253 7000 .28z | 26e5| Q.o 3158 | 0427
W02 1691 | 0.228 1905] 0.257 | 2440 0329 2074 | 0402
W 0S 1306 | 0.176 1520 | 0.205 2055 | 02717 2580 | 0.350
W 04 4738 | 0235] 19521 0.264 7487 | 0.238 ap21 | 0.408
(W05 9187 | 0295 2401| 0324 2336 | 0386 3470 | 0.469 |
W 06 1911 | 0.258 2125 0287 2660 | 0.359 3184 | 043
W a7 1620 | 0.219 1834 | 0.248 2369 | 0,320 2903 | 0.392
W 08 1884 | 0.254 2098 | 02831 2633 | 0358 3187 | 0.428
W09 1780 | 0.242 2004 | 0271 2539 | 0.343 3073 | 0.415
W10 1403 | 0.18¢ | 1617 0.218 2152 | 0.230 2686 | 0.383
W 11 2360 | 0318 2574 | 0.347 3108 | 0.420 3643 | 0.492 |
W 12 2748 | 0371 | 2962 | 0400 3407 | 0.472 4031 | 0.544
72514 | 3.039 25081 | 3.386| 31488 4.252] 3THIS 5118

4-3
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DFR for Sewerape Sysiem ond Relalen Schemes, Rajmahal

5 Detail of Future Sewage Generation Ward Wise

g scheme is o be design complying with norms prescribed in the Central Public Health
Envircnmental Engineering Organization (CPHEEQ) manual. The manual describe that
sewerage system should be designed with 135 Iped rate of water supply. As per CPHEEO
manual for Sewerage and Seowage Treatmert (Revised edition), sewage generation rale
woukd be B5% of the per capita water supoly (Ipcd) Le. @ 115 per capita. The future sewage
generation for projected population is given in Table-4.5.

Table-4.5: Sewage Generation for Projected Population

Rajmah | Popula | Sewag | Populati | Sewag | Populati | Sewag | Populati | Sewag
al Nagar | tion e @ on o @ on ¢ @ on e @
Fanchay 115 115 115 115
at Iped - Iped lped Iped |
2011_| 2011 2017 | 2017 | 2032 | 2032 | 2041 | 047
W o1 876 | 0216 2000 | O240|  2635]| 0.301 3150 | 0.383
W02 1691 | 0.104 | 1005 | 0.219 2440 | 0280 2674 | 0.341 |
W3 1308 | 0450 1520 | D174 2065 | 0.236 2589 | 02897
W04 1738 | 0.180 1062 | 0224 | 2487 | 0.285 3021 | 0,347
W 05 2187 |_0.251 2401 | 0278 2935 | 0.337 3470 | 0.398
W 0B 1911 | 0219 2125 0.244 2650 | 0305 | 3194 | 0.357
W o7 1620 | 0.186 1834| 0210] 2360| 0272 2003| 0.533
W D8 1884 | 0218 2008 | D.241 2633 | 0302 3167 | 0.383
W o9 1780 | 0.205 2004 | 0.230 2630 | 0.297 3073 | 0.353
W10 1403 | 0.161 1617 | 0.185| 2162 | 0247 | 2586 | 0.308
UEE 2360 | _0.271| 2574 | 0.995| _ 3108 | 0.867 3643 | 0418
W12 2748 | 0.316 2062 | 0,340 3497 | 0,401 A031 | 0.483 |
32514 | 2.683 | 25081 | 2878 | 31408 | 3614 37916 | 4.361

4.2 DESIGN OF SEWERAGE NETWORK

The proposed sewerage eysiem has been dhaded into four Seweroge Zenes namely
Sewerage Zone 1, 2, 3 and 4 as per tapography of the area. The uitimate population for the
ultimate horeon year 2047, average and peak sewage flows 1o each Sewerage Zone is

presemted in Table-4.8. The Now charl for sewerage schema for Rajmanal town is givan in
Figure-4 .4

4.4
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Sewerage and Relaled Schomos, Rajmahal

2.6.1 Componants of Proposed Sewarage Work

Comprehensiv sewarage network Is proposed for Rajmahal 1o cover entie area with
sewerage system, 50 thal sewaga flows can be collected in an integrated manner
and conveyed to STP for treatment befare discharge inlo Ganga river via drain, The
propesed sewerage system is designed for a 30 year perlod with base period of 2017
and design year 2047, The Indicalive influsat characleristics of sawege to be

considerad for design espects are given In Table-2.5.
Table 2.6: Influent Sewage Characteristics

Paramefer Concentration Range

o 5.5-9.0

BOD (mgh) 350-300

COD (maf) 500-200

Ofl & Graasa [mol) 10-15
| .5, (mgf) 500-E00

TOS (mgll) 1200-1800

Gollform Gount (MEN/00mI) 010"

A Sewer Nelwork
(Il Sower Pipas: It is proposed to lay approximaiely 34.206 km long sewer network
Intown. The sewer diamater and length in varous Zones [s shown in Tahla-2.7.
Table 2.7 Slze wise details of the sewers proposed

Sewerage Zones Sewars Dia (mm] Length [Km)
~Zone | 200-450 7.585
~Zone [ 200-240 3475
Zona I 200 120
[ Zone IV 200-600 37 956
v ; Total - 34,206 .

The proposed sewers are of Duclie lron pizes with cement martar lining inside for
convaying the sewage from pumping staiions (o the alhar sewer manhole in case of
invert leval is more the 5.0-8.0 m daep [ Sewaze Treaiment Plant sites.

(il Wanheles: The ordinary ciroular manholes of brck masonry, RCC are proposed at
alfunctions, change of diamaters, «nd chzngs In pipe gradients and on 30 m straight

T S
e

v run of sewer, RCC marnhaoles are pupnsed for sewer diameter upto 600mm 1o
: facilitate lowaring of equipment fer ceaning purposs.
= () Heuse Connectlon: Lalerals are proposed along the roads to connect sewage from

individual houses and || is connecied 1o branch cowers, 100% house connections are
proposed for Rajmahal gince this area is un-sewarad.
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c. Sowageo Treatmaent Planl

STP I uﬂ‘llﬂﬁﬁﬂ 1o d-ﬂ-ﬂhﬂ'-rﬂﬂ' tha Iregtag aowage 1o Rlvar Ganps wiln fﬂlﬂ"l'l'hﬂ affluant
standards &3 shown in Table-2 .44,
Table-2.14: NRCD Standards for Discharge of Effluent Inta River

HiHo. | Paramoters Units

Aew Sewago Cuallty (a5 | 1A
F = por (el resulin), -l
Total Suspended Sollds g’ 200

il | BOD; al 20°C : gt S0 e [y

The ullimate capachty of STP Is 4.084 mid {avesage flew) for wiimate design year 2047.
Howaver, as per NGRBA framework nnd CPHEED guidsiines construstion of STP fs
considered for 70 years e, for year 2027 from base year 2017, Aecordingly the STP
capacily Is considered as 3.0 mid. The dotalls ass gven In Table-2.15

Table-2.15: Capacity of Sowage Treatment Plant for Year 2027

Fopulation year Bewage gannration &7 E0% of WiG rate of Proposad 5P
2027 135 lped In MLD por day Capacity
20358 Z110 3.0

A detafled comparisan of Land requircment and efizicngy of various freatment processes is
given in Table-2.16. Land requirsd for vanous campanenis of sawerage sysiem for fhe
ullmate year 2047 will be acquired / transheed betoro the siml of construction, -

Table 2.16: Land Requiremant for Vorlous Frocesses

—% i i el

Selection of Tachnologles [stage [

s Tha lend reguiremient for Anserobic o

a ~ Land
&.No, Treatmant{ Frocoss CI.?E]‘!]F' TrlrlTeuL!r ;n:ﬂl'flﬁ:qu_llll::?'d . Eqm:ﬂ,]m o
T Anaerobic + Faculstve + | 0 1.00 100
Maturation Fond Ema st
2 Aeratad Lagoon wilh LR (.50 1.50
Maturation Pond
3 um: :I:nnwed by 7 L 0 30 i, [
Facultalive Palishing Lini —
% | Aclivated Sludge 3.0 0.20 K]
Procass " -
[ Extended Aaration a0 0,25 0,75
i & Moving Bed Blo Reaclor 30 0,10 0.30
5 { Sequenlial Bad roacter i | Ui .30

Facultetiva + Maturation Pand, Asraled

Lagoon with Maturation Pond s LAZER fotiowng by Faculiafve Polishing Unit is
high and unevailatle af-sile.

r 243
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1. Running cost for cnsuring segregation of Bio Medical
Waste at the site of generation and transportation &
disposal of BM Waste through CTF agency:

Purpase: To ensure Proper segregation of Bin Medical Waste at the siie of

Beeration and enlfectio, tra nsprurtation arl disposal of Bio moedical waste by ETF ARy
avwilalile o flverkhand,

Common Troatment Facility:
I CTF at Lohardoga for 7 MHstricts
2 CTFat Ramgarh Tor 5 districes
4 CTF at lamshadpur proposced by M5 Medicare Pyt Lt
4 CTF at Dhaabad: proposed by M /s Medicare Pyt L

| Rate  for Callection, Transpartations & | Rx7 perhed per l:iu].r. |
| disposal of hin medical wase by Agency ¢

Hudge! proposed: : - e s
[ Ede | Niem ) | Uit eost | guantity | Taral budget |
1 | tor District tanpital, Average Running tast for .00 21 6%AM Lakh

| EMUNFY proger segrogaten at wie of | Tankch/year |
gvneration and collesban, trantporistions £
| | disposal ||F_BIE_r-1=-u!!'_q_wg_n_|-_ug.-_LH-_a;_:n_n:-,.- | R
S For SOH/CHE o0 | 200 200.000akh
| | | Lakh fyear |
2 I

26.00 Lakh

Totul Amount requlred fsr 23 D& 200 SUH CHE i5 Ry, 20900 1akh aniy

hitps dmal gongie. combmailia2Foghltinboe? projecior= 1
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¢ A FORMETE FOR PREPARATION OF ACTION PLANS FOR SRUTICALLY / SEAVERELY POLLUTED INDUISTRIAL AREAS
1, INTRUSDUCTIH

L.}

1.2

1.4
1.5

1.6

| W)

Area relails incleding beel history {background
mformation}

Locaburn with latiwde and Longit wdes
{Rarmngart Town 1O KM o 10 KM surrounding,
Area having industnial cluster)

Dagitized map wilh demarcation of geogeaphdacal
boundaries and impact ones.

LEFI Scowe with air =~ EPI, water = EPI and land EPI.
Tolal ppulation ard sencitrve receptors |aspikals,
edus atumnal institulions, couts etc.| residing i the
argy Carnprizing 2eagrsphical ares of the cluster
ardd its impacl oone,

Eco-paHogical features ol impact zones [the area
comprizing of gepgraphical area of the Cluster andd
s ipact zone [rmimiom 2 kmj

16,1 Major water bodees (rnvers, lakes, ponds,
efc. )

Ecolopu sl parks, Sancrgarses, Flory and Dauna
O 3Ny 200 SeNSitive 2000s

Buildings gr maonwmenrs af historical

ar el Ogice]l religious irnpor tance .
indusiry chassncation and distrbudson (r). of
industrigs per 10 sq.kmn araa gr fraction)

1L.2.L  Highly pollubwn mdusiries (17 categories)
1.7.1  Redcategory rdusiries (B0 catepories)
1.7.3  QOrange and Green category industnes
1.7.4  Grotshy polleion indusinies

162

1.6.3

2, WATER EMNVIRONMENT

4.1

e

Frasert stal s of warer endiraninent sbpported

willd (e o One 4rear anddyplical daka.

211 Water badies f efluenl receiving drams in the
area impatant for waber quality monitoring.
Precst levels of pollutants o wansr bodnes, [
effiyant receiving drains / ground waler
[realing paramelgrs, special paramnefor and
walel by reluwant Lo Lhe areaincihrese
rAlFROriEs — Krrwn Carcingesns, probable
CArCinGEENs and olher texis)

Predaninant sources conknbuting b various
Polletams.

Sources of water pollugon

X Indwtiria)

222 [Dwamest

A7

Z.1.3

2.1 3
dumgp, itkegal dump sites eic.)

XA Impact on suFrounding area (outside the CEPI

area] on the waler spurces [ drainages syslem

oF the area urdder consitra bon.

Ol ey fagriculiural runcii, leachale Trom 5w

100 5q. ¥™?

Lakbluda Lanigetude
Rargarh Town 236504 $5.5612"E
Barkheta e RANLL 25 A05R"
tdarar 236T1I6N 55.5071"
Chihatiammbdandu 2% 6042°8 25 S90R"F
Sirka 23 7520 5 s£4a'E
Hesta 23.6190"N 452630
Rarngarh Cany 23 5365"N E5.5115"
Subhash Chowk 240143670 B4.0250E21
Altache
860,75
9,48, 736 (Hotpital = 10,

Educaticnak Instilute — 15, Court - 1)

Damerdar Rrear, Bipula Talab.
Rarkakana Ponis
N

hara Tungarl Hirddy Templke, Kankelan,
Ramparl

£49
L

Cara of NWRIF 31tached
Camodar Breer, Rarngarh Town, Cant Area

Data af Damadar on Gamgarh Road Bridge
Attzached

138

5
3 (Ramgarh Tosn, Canrl. Area, Barkakana
Tewen}
kil

Malkark Rivar, Bhurkumnda Towaship,
Patraty Townshlp,
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Cetanls of wealet poHuting industeies i (he area § chasiar,

24 Cfllyent disposal metbads — Recipient waler badees.
24 Cuantebcation of wastewarer pollution lesd and relative
contnbulion by different sources vz indusirial [ domesig
1.4 Arhon plan for compliande and control of pathuton
6.1 Existuwg indrasiructure facilitles Ambeni Ao
Dmaality Mannonng Mefwork
362 Polten control maxsore installed by rhe
intwidpal soyurces of pollulisn.
163 Techmdogidl mgrventicn
164 1 Inventorisation of prominent mdostries
with teChrwbagical gap
2.6 3 1 wentilwatien of low cost ard advanced
cleaner pechmalogy far ar P peliution
contral
314 3.1 Imiroduction and swati b pwver to cleaner
Freeh
564  Needof infrasiruciurg removation
% 6.4.1 Development o rosls
165 Impacton CEP seore afer installation)
comimugsianing of Full-Fledged air pollutsen control
Sy slanis
T 5.6  Manzperial and finanvial aspecls - cast and fime
#5 teates
T 661 Lol and time a5limates
3662 Weptihed povatef sector polential
rveeslons g Bhele oLl et/ oiARganions
4 863 Goverment hud@eran upport raquirement
3564 Hierarchlcal and structured managerial
sypstemn har eHickent implameniation
367 Sell momuormg systens in ndusteies {stachs,
AP
162  Data linkages te SPCEY CPCE [of moniloning
dewites;
9 LAME FHYIRQNMENT (Soil and grovrad waler)
4.1 Sl Lot Amination

4.1.1  Pratent siatus of land emningnment supported
with minimum ane-year data

4.1.2  Criical locations for landfsol pollution assessmeant
and ground watar ponitarnng

413  Present levels of pollutants in landsoil and ground
weater froubne parameters, special parame1srs and
yuater komics relevand b0 the area in three cotegories
- [IQN CACinDgens, probabke carcmogens and other
Toaxitsh

4.1.4 Pre dominani fourcas conlabuting 1o of posmg
danger of poMution of lnd and grourd waler such
as hazardaus § loxic wadie ar chemical dumps
starage gty

415 Sowrces o $odl LA aiagn

d L& Types of existing pollutitn

4.1.7  °remedes o abalement, trestneil god ¢ storatan
! rormnal sol Qualicy

E

Sewrage £fluent dsposed off
without TP

Mok KEncwn

P, analyzer installed al ramgarh
Lonwer.
160 ros of indusires

All large irdusirses ingtalled APCD

[T

M.A.

-3

All HH, SH & DWP are constroctad
puecd,

Afrer inslallation f COmmssiQning of
APLD, Pollution kpad desreane:,

M4
H A

Tas
M.A.

Cnbing Monitoring ysiem 5,
APCD - 155

Ordine Datz linkages are with
LPCRSCPCE.

Crara nol av3itable

Coana nod available

Dara renl Available

MO any Sourpe

Hat availahlka
Manhly 3ir & wataer plutson
Mot avalable
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4.2 Groursd watdd ContAminatamn

41
4.2.2

323

a4l

415

425

Present status fqualily of gooand water

Source identification |Exisling sources of Ground
water pollubnm}

Sround wates quality monitpning program

Action plan far control af palluben ncluddsg cost /
time aspecls.

Treaiment ahd management of contaminated
grourd watar boxhes et

Impact on CEPI Score afrer abatement of polbution

Fummary oF proposed acton panis
121 Sbort Term Action Poind {Upto one year, inclwding continues acliviles)

ALTion Ponis I:II'IIIILIIZIII'IE Resgonsibbe Srake  Teme Lumill
Lowrce and mitigaliom Helder
MEF5AES]

Daila nol available

R LR ) TN, P

3.2 Long lenm AL0on Poings {Morae thae 1 yéar]

Action Pgints {Ingluding Responsibde Skake | Tine Limiy
Source and afigation Hder
Measures}

Data nol available

(PP =4

Data not avakahle
Dl mal dvalable

e greaurs] wedler qualily meeriaLurisgg
program. Dong ZPCB
MO KM

Dala nan available

Follution load decreased
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A FORMATE FOR PREPARATION OF ACTION PLANS FOR CRUTICALLY f SERVERELY POLLUTED INQHISTRLAL AREAS
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INTRUSELICTON

arad Detranly mcluchng Driel history (Dachground
infrmarcong

Lecation with [atitude and Longitudes

Mg, Haeanibagh

Dagitized map with demarcation of gasgraphcal
bowndarses and mapact Jonee

1.1

1.2

1.3

1.4
15

1.6

1.7

CEPI SCare wrth air — EPI, water

EM and{and EPL

Total population and seazbive receplors [Rospitals,
sducatspnal sGEuHoNS, couwls eic.} residing in the
ared conpnising gaographecal area of the clysier
and ils impact zone.

Eco-geologwal featores of impact zones [the area
comprising ol geographucal areas of the custer and
its impack Jone frrinimurn 2 kmj

1.6.1

1.5.2

1.6.3

fdajor water badiec (rivers, lakes, ponds,
&t

Ecologral panks, Sancluaries, Aora and fauha
Qr 3y £L0 seTISite I0Tes

Bunldirngs o1 monyments of hetarical /
archeglogw al vehgrus impariance.

Industey Classifrcatipn and distibution (oo, of
wetlustries per 10 5q km ared or fractiong

1.7.1
1.7.2
1.2.3%
1.7.4

Highly pollution industnies {17 categorias)
Red categOry ivdustries (&0 categories)
Qrange and Green categany uvlustriss
orossty pollunon ndustries

WATER EMW|HONMENT
Pressnl status of waler envirgnment supported
with minimum ane-year analytical dawa.

21

1.1

13
24

1.5

i11

212

413

water bodies f efllusn receiving deans in the
aren important or waker Quality rmeniboring,
Present levels of paliutants in water bodies [
effuent receiving drains f ground watar
(routine parametars, spectal parameters and
warer [onics relevant 1o the area in thres
tateggries — known carginggens, protable
care [nagen: and other W

Predominaat tources contribiubing ©o various
FolNrtar s

Sourees of water pallution

2.2
2.2
223

224

mndustrial
Dol It

Cthars {agreuitural rundfl, leachate from MSW

durrip, illegal dump sites gty }
Impact on surrgunding arsa [oulside the CEPI
area) on the waler sources [ deainages systen

05 5q. KM [MForanglf

Lanhiuxde
23.5234%
13 9140%

Longitude
55.3825'
&5 3079

hMorangi
Depnatand
At Ak

6d.20

G5 {Hospital =2, Educalkiconal nstibygle
=4 Court - Mil)

Mo Mapor Waler Body,
Only geee dake
M

Mo

Ml
16
15

Mil

Hot Appldabke

33

z
Hil
Hil

Eotar Rivar, Hazankbasgh Town: g,

of the ares undey consitratsan

Details of water pollutoyg mdustries in the area / cluster.
Efluent disposal metliods ~ Regiplent waler bodes.

Quantificatsdn ¢f wastewatar pollution kad and relative
contribonon by dffercent sources viz mdusirial ; domesne

I
ETP anstalked in both indostngs

Mol Kniwn



R Actsan plan for compliance and contrad of polluton
161 Existing infrastroctura Facdities dmbsenl Ajr
Douality Momitaring MHebwork
6. Pollgtion contrgd measure installed by the
individual sources af pollunon.
363 Technological intersen o
16.3.1 Inventorsation of prominent indosones
wilh 1echnokogical gap
3.6 3.2 wentification of low oost and sdvanced
chaanet techrnobogy frd air 1 polution
candral
3.6.3.2 Introduciion and swaitch dwer L clEaner
Fueel
3.4 Meed olinirasiruclure renoy aLon
i 641 Development of riads
365  Impact om CEPI seore alter inslallation/
comrnssrrng of Full fledgad a4 poHution controd
EYstRme
366  MManagenal and Anancial aspects - cast and tine
eslimatcs
3661 Cost and Lime estemates
3.0.8.2 Idennfisd pavatef sector potentual
wvestors and thelr contrlbubacny obgatons
3663 Govgrnment hudgetany support reguirgmank,
3664 Hierarchical and stractured manager|al
systerm for efficient implementation
367  Sell mdnaboring syshem in ipduasirss [s1acks,
ARCDS]
368 Datalnkages to $PACES CACD (of maonitgring
devices)
4 LAND FNWIEDNMENT (Sl and groursd waler)
&1 Sail contaminalion
4,1.1 Present status of ind envirgnment supported
with minimum ore-year data
4.1 2 Critical Iocal o for Landfeen pollution assessment
and ground water mgnilgnng
4.1.3  Present levels of pallutants in landysoil and ground
waler {rouling paramelers, special paramelecs snd
warer foxh s relevant 1o the area in three Categonies
- nan cardinggens, probabde carcnogens and other
Toxics)
4.14  Pre dominant dources contnibuting b0 or posing
danger of pollufion of Bnd arl greund water such
a% hazardaus [ 1awic waste or chemical dumps f
skarago ofs.
4.1,5%  Socurces of sodl contamingtson
4.1.6  Types of existing paliuckon
4.1.7 Famedies lor abatement, treatment and resioration
of normal sgil quality
4.1 Graurs] waker contamination

121
123

4.2.3

4.1.4

Present status fquallty of grand satar

Souree identification [Dosting sources of Grownd
weabed poliuaticrs)

Cround wATET QUANTY (O anToring program

Action plan bor contrel of poluton including cost /

1L mat of indisi e

All indimsiries mslalheo APCLY

M A

MNH & DR ane constroCted

FAICTA.

afer installation / commissioning of
APCD. Pollution load decresse:.

MA.
M4,

Tes
M.A

ARCD it % unils

Mot apphcalibe

Cata not available
Crata not avalable

Crala Pk avanlalile

M Ay S0OuUrce

Crara vl dusilakle
fMainky air & water pollubon
Mot avanlabie

Data ml available
Dala et availabde=

NO groand water quahty monitoring
prigrarn. Dpne 5PCE
Mot Kndwn



tirne Aspecls
4.35  Treatment ard] management of cantaminated

grovund water bodies atc

4. 246 Impacton CEP S2ore afrer abatement of pollunicn

Data not avaikable

Pollution [Gad dedreased

12 Surmmany of progosed aCton points
121 Shoan Term Actan Point IUph:l- o year, including cOntinues ; actreiteesy e
.| Beton Pants flacludiag Respansibie Stake | Time Limit | Cost Hemarks
M. | Source and mikigakion Hirldher

o pmacures) 1 I

Data not available ‘

_ 122 L Term Action Paints |Mone than 1 year} e
1 | J!u:th:m 'Pn:rmts. {Including Responsible Stahe | Tinme urnlt Lot Revriarks
Mo. | Soarce and rraLig sl Holdar

Measures) |___

Cata rvot availabde
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& FORMATE FOf PREPARATIIN OF ACTION PLANS FOR CRUTICALLY [ SERVERELY POLLUTED WWIDLSSTRIAL ARFAS
L IMTEUSCUCTION
1.1 Arga DaLails incleding besaf hittaey (Lackgromnd O S KM {AForiond, [anogar,
infermation) Hararikogh)
1.2 Locarion with lamode and Longnudes Lakitwcke Levingatuwl 2
Morangi 239234% 853385k
Dacnatand 2391407 B5.3979°
1.3 Cugitizesd wnape with demarcarion of geagraphical Arrachad
boundarics arnd Pt Jorwes.
14 CEM Score with air O, water — EP) and land EPL €d. 20
1.5 Tokal poputation and sensitive receprors [hospitals, S {Hespital - 1, Educational institule

educC dbional msUlsbsns, courts &, | residing o the

=2 Conrt = Nil)

arga comgrising gepgraphical area of the Clutler
and afs anpact Inne.

146 ° Eco-geologwal Features of Impact 2ones [the ared
comprizing of geagraphical area of the chuster and
s ALt Bene [nasmarngne £ k)

18.1  MAajor wakdr bodees (rnfers, lakes, porads, Mo hMajor Water Bady.
etC.]
16.2  Ecolodlcal parks, 3anciuarles, fipra and fauna Ho
OF A L0 SENS|TIve TOMes
163 Buildings or monuments of historical f Ho
archeplogical religioos importandce,
1.7 Irdustry classificaten and dlsiobubion (e, of

industries per 10 s7.km area or fractsn}

1.71 Highly polluytns industries {17 catagorsa) 3

1.7.2 fed catogory industries [l categones) 1

LF 3 Orange avdd Green calegory mndustnes 3

174 Grossly polluign industrias Hil
2. WATER ENVIEONMENT

21 Present status of waker environimsenl supported

wilh minimum ane-year analyticzal data.

211 Water bodies / ¢ffugnt receiang drans st the Ml
area impartant for water guality monitoring.
Prasant lavels of pollutants in water bodies /
alflyent recelying drams f ground water
{routrme pd rarmeners, Spec il Rararreeters Ang
water towics rebevant to the area in three
categories = wn cardinagens, probhkke
carcinogens avd ather toxlos)

Pradaminant sources contributing bo vanous 12
Pollul annt=.
2.2 Fourees ol warer pallotion

212 Nt Applicakle

213

2.2.1  Imduskrial fiul
.22 Domestic il
2.2 4 Ouhers [agrcullural runglf, leachate from MSW Nil
dump, ilkegal dump sites els.]
2.2.4  Impatt on sumgunding area (outside the CEM Bokaro Rlver,
arealon the water sources f dranages syslem
af the ares under consitration
23 Details of watar polluting sndustries In the arga fclustes . Ml
2.4 Effierl dicpasal el hods — Recipient waler bodies. H.A.
2.5 Cuantiticaton of wastewater pollutsdn load amd redative a1 K ngower

contribution by diffecent sources viz industrial / domestic
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Hction plan for compliance and control gf pokulien

161

362

363

jb6d

365

ink

IE7

163

Ewisting infrastructure facilities Amblent Bir

Tuality Manitdning MNelwork

Pollulion contral neasore installed by the

wedawslyal Sources of poliytion.

TR R3] L NN

3.6.3.1 Inventorisation of pronunent industres
with technological gap

3.8 3.1 1denuhcarion of low cost ard advanced
cleaner technology for ar M polytion
control

2633 Introdoction and switch over to cheaner
Tl

reed of infrastructurs renovabinn

3.6 4.1 bevelgpment of roads

Impact gn CEFI ioore afler mstallauenf

catnmlssioning of full-fledged air pollutian contral
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. , = Department of Forest, Environment & Climate Change
A.K. Rastogi, LFs. ma— Govt. of Jharkhand
Special Secretary

Letter No-......... Dated:

To,
The Chairman,
Central Pollution Control Board.
Parivesh Bhawan, New Delhi.

Sub: Submission of revised “Action Plan for Improving Air Quality im
Dhanbad"” - Regarding.

Ref: - AD & Head, AQM Division letter dated 25092019,

Sir,

In connection with the above subject and above referred letier the revised
“Action Flan for Improving Air Quality in Dhanbad™ has been prepared on the basis of the
recommendations made by the three member committee constituted by Hon'ble NGT. The
revised Action plan is attached herewith for your kind perusal and necessary action please.

Thanking You.
Sd/-
{A. K. Rastogi)
Special Secretary
cum Chairman, AQMC
Mesio No. 3 7/S5¢ Ranchi, dated, %772 3/%¢

Copy to: Sri V. K. Shukla, AD & Head, AQM Division, CFCB, New Delhi for information and

necessary action from his end please.
B
(A K. Rastogi)
E]Jﬁ:lal Secretary
cum Chairman, AQMC

Nepal House, Doronda, Ranchi
Phone-off ; 0651-2491098, Fax : 0651 — 2491249

E-mail : splsecyfdiharkhand2013@ rediffmail.com
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I ntr oduction:

Air-borne particulate matter is an ensemble of solid particles suspended and dispersed in
air. The properties of these particles vary in terms of chemical composition, morphology
(size/shape) optical parameters (colour/light scattering), and electrical characteristics
(charge, resistance). The particulate and gaseous wastes of various human activities e.g.
burning of fossil fuels, transport, construction, mining etc. contribute various pollutants
to atmosphere and when the presence of these pollutants starts affecting the human
beings, plants and animals the matter becomes a cause of concern. Industrialization and
urbanization have resulted in a profound deterioration of Indias air quality. India's most
severe environmental problem, come in several forms, including vehicular emissions and
untreated industrial smoke. Apart from rapid industrialization, urbanization has resulted
in the emergence of industrial centers without a corresponding growth in civic amenities
and pollution control mechanisms.

Urban areas in general been experiencing a higher concentration of air pollution due to
extensive vehicular movements and other activities concentrated in comparatively similar
areas and the cities have been divided into four categories on the basis of exceedence
factor (EF), which is the ratio of annual mean concentration of a pollutant with that of its
standard.

The particulate and gaseous wastes of various human activities, e.g., burning of fossil
fuels, transport, construction, mining, etc. contribute various pollutants to the atmosphere.
When the presence of these pollutants starts affecting the human beings, and other
biologica systems the matter becomes a cause of concern. With extensive
industrialization and urbanization the particulate and gaseous waste generation and their
disposal in atmosphere has attracted wide attention. Urban areas have in general been
experiencing a higher concentration of air pollution due to extensive vehicular
movements and other activities concentrated in comparatively smaller areas and the cities
have been divided into four categories on the basis of exceedence factor (EF), which is
the ratio of annual mean concentration of a pollutant with that of itslimit value. The four
categories are as given below:

1. Critical pollution (C): when EF is> 1.5;

2. High pollution (H): when EF is between 1 and 1.5;

3. Moderate pollution (M): with EF is between 0.5 and 1.0; and

4. Low Poallution (L): where EF is< 0.5.

The air pollutants of immediate human concern are those which when in higher
concentration affect the health and well being of the people. These are listed as below:

* Suspended Particulate Matter (SPM);

* Respirable Particulate Matter (RPM);

« Sulphur Dioxide (SO2);

* Nitrogen Oxides (NOX);
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The Government of India on the basis of extensive studies has prescribed the National
Ambient Air Quality Standards (NAAQS) for industrial, commercial, residential and
sensitive areas (Table ).

TABLEI
National ambient air quality standards‘®)

Pollutant Time Concentration in ambient air

weighed Sensitive Industrial  Residential, Method of

average  area ared rural and measurement
(g m=) other area
Sulphur Annual* 15 &0 ti) Improved West and
dioxide Gaeke method
S0, U 30 120 80 Ultraviolet fluorescence
Oxides of Annual® 15 80 bl Jacab and Hochheiser
nitrogen modified (Na—As method)
NOy 24 P 30 120 Rl Gas phase chemiluminescene
SPM Annual* 70 360 140 High volume sampling
{av. flow rate not less
240" 100 500 200 than 1.1 m* min—")
RPM (size less  Annual® 50 |20 b Respirable
than 10 em) 24 h® 75 | 50 100 particulate sampler
Lead Annual* 0.50 1.0 0.75 AAS method after sampling
using EPM 2000 or
24 he? 0.75 1.5 1.00 equivalent filter paper

3 Annual arithmetic mean of minimum 104 measurements in a year taken twice a week 24 hourly at
uniform intervals.

b 24 hourly values should be met 98% of the time in a year however, 2% of the time, it may exceed
but not on two consecutive days.

Air quality parameters, SPM, RPM, SO», and NOx are monitored by using High Volume
Samplers and Respirable Dust Samplers (Envirotech Instrument APM451) following
standards procedure laid down by the Central Pollution Control Board (CPCB) in IS
5182(5-7).

For the study of the air pollution status along the road at the monitoring stations
identified the following parameters are monitored.

The following air quality parameters were monitored:

* Suspended Particulate Matter (SPM).

* Respirable Particulate Matter (RPM).

« Sulphur Dioxide (SO.).

* Nitrogen Oxides (NOx).
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The dust collected during monitoring of the SPM and RPM is analyzed in the laboratory
using Atomic Absorption Spectrophotometer (AAS) to assess the presence and
concentration of lead and other heavy metalsin the dust.

Monitoring and I dentification of Non-attainment Cities

According to Lancet Commission Report, the air pollution is responsible for 6.5
million (72%) of 9 million deaths per year from al type of pollutions. The Southeast
Asia, which includes India, had the greatest numbers of pollution related deaths. The
average life expectancy could have been 1.7 years higher, had pollution levels been less
than the minimal level causing serious health lossin India

The State Pollution Control Board is conducting the ambient air quality
monitoring at identified NAMP sanctioned locations for air pollutants and is submitting
the monitored data with a required frequency and interval as per CPCB monitoring
guidelines i.e. 24 hourly monitoring, twice a week, having 104 monitoring in a year at
each monitoring location with the monitoring interval of 8 hours for particulate matter
(RSPM/PM1g), 24 hourly basis for micro pollutants (PM2s) and 4 hourly interval for
gaseous pollutants (SO2/NOy).

On the basis of monitoring and data submission by different boards to CPCB through
EDB (Environment Data Bank) under National Air Monitoring Program during the
period 2011-2015, the CPCB has identified 102 cities across the country violating the
standard permissible norms for RSPM (PM10) / PM2.5 during the monitoring period of
entire five years and even thereafter. Among these 102 non attainment cities across the
country, one (01) city of Jnarkhand namely Dhanbad is having the level of air pollutants
(PM10) towards higher side and has continuously violated the standard permissible limits
soitisin thelist of non-attainment cities. Further, the State being ecologically fragile and
passing through a stage of development, the mega projects like construction of circular
roads, flyovers, road widening projects, barrages, housing colonies etc. have to be taken
up with precautions and stringent remedial measures to minimize air pollution during
execution of such developmental projects.

Hon’ble NGT Directions:-

On the basis of news item published in the Times of India, titled as >’NCAP
with multiple timelines to clean air in 102 Cities, and accordingly, the National Clean Air
Program (NCAP) proposes to reduce the pollution level in 102 cities where Standards of
Air Pollution are in excess in the next 10 years - 35% in the next 3 years, 50% in the next
5 years and 70-80% in the next 10 years”, the Hon’ble NGT, taking cognizance of
alarming situation, has issued directions dated 8/10/2018, in the matter of O.A No0.681 of
2018, for preparation of appropriate Action Plan to bring the standards of air quality with
in permissible norms within six months from the date of its finalization.
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Non-Attainment City in Jharkhand State - Dhanbad City

Accordingly, the action plan is proposed to bring down the level of air pollutants in a
required time frame in coordination with responsible implementation agencies for both
the non-attainment cities identified for the State with due consideration to the Graded
Response Action Plan (GRAP) points relevant to the emissions, estimated source, their
level and likelihood of impact on air quality, in both the non-attainment cities. Based on
present level of air pollution and trends observed in last five years, the GRAP points
given below have been incorporated in the Action Plan, which include :-
a) Periodic mechanized sweeping of roads having heavy traffic and water sprinkling
on unpaved roads.
b) To stop use of diesel generator sets in case of “Emergency” status of AQI.
c) Strict vigilance and no tolerance for visible emissions, impounding or imposing
heavy fine on plying of visibly polluting vehicles.
d) Strict enforcement of PUC emission norms.
e) Stringent enforcement of rules for dust control in construction activities.
f) Deployment of traffic police for smooth traffic flow at identified vulnerable traffic
Cross section areas.
g) Strict enforcement of Hon’ble Supreme Court directions dated 23.10.2018 on use
of fire crackers.
h) Stringent enforcement of ban on open burning of garbage etc., covered movement
of vehicles carrying construction material, MSW etc.
Air quality monitoring net work

Air quality monitoring stations have been set up at five locations across the city. These
stations are functional and capture data for various components. Based on the data
captured by these stations action plans have been designed to reduce harmful components
to auditable level and to keep air safe for communitiesin cities.

Annual Average value of PM 10 (Microgram/mq)

Stations | Latitude & Y ear
L ongitude 2012 2013 2014 2015 2016 2017 | 2018
PMwp | PM1o | PM1o | PM1p | PM1o | PM1o | PM1o

R.O. 23° 48'24.6"N | 133.78 | 109.17 | 122.69| 80.20| 166.60 | 175.68 | 208.66
Dhanbad | 86°26'0.20" E
MADA, |23°4511.9" N | 211.92 | 198.18 | 224.55| 228.46 | 279.63 | 302.68 | 319.89
Jharia 86°24'44.4" E
PDIL, 23°40'02.1" N | 166.36 | 129.70 | 121.79| 74.85| 144.85| 147.40| 136.83
Sindri 86°29'26.4" E
Bastacola | 23°45'655.2" N | 191.55| 187.29 | 187.88 | 210.94 | 252.41 | 257.34 | 268.60

86°24'40.1" E
CGMO, |23°47'05.0" N | 204.92 | 177.53 | 214.43 | 214.34 | 268.89 | 294.18 | 300.79
Kusunda | 86°2345.4" E
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L ocation map of the air quality monitoring stationsin Dhanbad city
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Sour ce I dentification

Various pollution sources have been identified across locations in the city which includes
places of heavy traffic congestion and Jam, construction and demolition activities, use of
more than 15 years old commercia vehicles, open cast mining locations, brick kilns,
locations of pot hole patches in the city, parking in non designed area, polluting
industries, residential areas using fossil fuels for cooking and residential complexes
having open spaces where no greenery are there. These sources have been identified and
action plan has been based on the location specific and implementing agency specific
recommendations.

S.No. Sour ce of Pollution L ocation
1 | Traffic congestion Bank More, Station road, Steel
gate, Hirapur, Saraidhela,
2 | Construction and demolition activities Saraidhela, Barwadda, Steel
gate.
3 | Plying of more than 15 Years old commercia | Mining areas, Public
vehicles transportation, Three wheelers,
4 |Open cast mining operations and | Barora, Block-I1l1, Govindpur,
transportation of coal in uncovered vehicles | Katras, Sjua, Kusunda,
Bastacolla, Putki  Balihari,
Eastern Jharia, Lodna, Western
Jharia, Chanch Victoria areas
of BCCL
5 | Pot hole patches of roads Kusunda, Near Hirak more,
6 | Parkingin non designed areas Bank More, Hirapur, Court
more, Jharia, Shramik Chowk,
7 | Brick kiln Rajganj- Tetulmari-Mahuda
8 | stone crushers Bagsuma & Rangdih
(Govindpur), Moko (Baliapur)
9 | Residential complexes having non green | Hirapur, Jharudih, Steel Gate,
spaces Jai prakash Nagar, Bank More,
Rangatand, Dhowatand,
10 | Polluting industries Coad Mines, Had Coke
(Govindpur), Soft Coke
(Govindpur)
11 | Locations burning fossil fuel as source for | Telipara, Damodarpur, Jharia
cooking
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Sour ce apportionment and emission inventory

For Source apportionment and emission inventory a study will be conducted in Dhanbad
city for which NEERI has been appointed by M/s Bharat Coking Coal Limited (BCCL), a
Coal India Subsidiary and JSPCB will be finalizing the Terms of Reference (ToR) of the
study and the air quality action plan for improving air quality in the city will be improved
as pe the results and recommendations of the source apportionment study and
suggestions based on the study will be incorporated in the future plans and long term

plans.

General Observationsto reduce air pollution

For Air quality improvement from the study it is evident that the area along the
road under study is significantly considered as polluted and actions should be
taken to reduce the concentration of PM1o level. On the basis of these results and
physical observations the following suggestions are being made for the purpose of
improving air quality which has been incorporated in the action plan.

The paved portion of road generally has a number of bad patches, which cause
dust generation and slowing down of vehicular traffic, contributing to the air
pollutants, which can be minimised by maintaining the paved road in good
condition.

Due to high traffic density on the road and the tendency of overtaking by vehicles
invariably the vehicles go out to the unpaved sides of the road which cause huge
amounts of dust to become air borne, which contributes to the PM 1o concentrations
in the ambient air. This can be minimised by increasing the width of the road to
accommodate high traffic density, regulating the traffic and if widening is not
feasible than consolidating the unpaved sides by laying bricks so that the
generation of dust from this source is minimum possible.

Use of catalytic convertor should be made compulsory to all vehicles.

Launching a National Clean Air Mission for Multiscale and Cross-sectoral
Coordination: This Clean Air Mission [CAM-INDIA] should have the mandate to
implement government policies for air pollution mitigation across several
ministries dealing with transport, power, construction, agriculture, rural
development, and environment, as well as across city and state jurisdictions. The
targets for the CAM-INDIA are particles referred to as PM2s to PM 10 and Ozone.
The term PM (particulate matter) denotes a collection of difference species of
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particles in the air, while the 2.5 or 10 refer to the radius of the particle in
dimension of micrometer (millionth of a meter). The most important ones are:
ammonium sulphates, ammonium nitrates, black carbon (elemental carbon),
organic carbon, fly ash, and dust (mineral and road dust). To emphasize the point
about cross-sectoral coordination, the ammonia in ammonium sulphate comes
from agriculture while the sulphates come from sulphur dioxide (SO2) emissions
from the power and industrial sector. The per cent contribution of each of these
particles to PM 1o differs from one location to another, from month to month and at
times from one village or city to the next and even, from one day to the next,
implying that the science of monitoring, determination of emission inventories,
and modeling is crucia to evaluate the efficacy of policies. The rest of the nine
solutions deal with various sectors that contribute to pollution; the technologies
required implementing the solutions. Each of these solutions requires auxiliary
measures and these are described in more details in the sections that follows this
summary.

Agriculture: Develop business models for collection, transport, and storage of
agriculture residues and farm manure. This strategy aims at reducing open
burning of agricultural residue; instead, we recommend them to be used as a
source of energy. Business models focusing on the economic viability of this
strategy are required. However, this practice is not in general practice in the city of
Dhanbad.

Agriculture: Convert agriculture residues and farm manure to electricity for
rural power and biomass pellets for women who depend on biomass stoves. This
strategy aims at developing and customizing gasification technologies for
converting agricultural waste into useful energy.

Power and other Industry: Adopt cleaner and efficient production technologies
such as supercritical technologies in power sector, vertical shaft kilns, Hoffman
kilns, and tunnel kilns for brick manufacturing. For urban households, it is
recommended to improve energy efficiency of room air conditioners. This solution
will reduce emissions that produce sulphates, nitrates, and black carbon.

Power and other Industry: Deploy National Emission Trading Schemes (ETS)
with cap and trade for power generation and other large polluting industries.
The government is already experimenting with ETS in three industrial clusters in
Gujarat, Tamil Nadu, and Maharashtra, which needs to be scaled up.
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e Power and other Industry: Implement stringent emission standards to control
fine particulate (black carbon and fly ash) emissions from both power plants
and big industries. This will reduce PM1o levels due to reductions in sulphates,
nitrates, fly ash, and black carbon and will also mitigate ozone formation through
reduction of NOx.

e Dust and Waste: I mplement wall-to-wall paving of streets and vacuum cleaning
of roads, enforce ban on open burning of solid waste; manage waste and
recovery of methane from landfills. Dust and waste burning are major sources of
PM in cities and Solution 10 will drastically cut their contributions to city PM
levels.

Other than these ten solutions, India’s efforts to meet its Paris INDCs (Intended
Nationally Determined Contributions) will significantly reduce air pollution due to the
nexus between air pollution mitigation and climate mitigation. For example, India’s
ambitious target of 100GW power generation from solar energy by 2022 can help reduce
the power sector’s overall emissions of PM1gas compared to its current coal -based power
generation. Similarly, improving the energy efficiency of room air conditioning units can
sufficiently reduce energy demand to avoid the need for 60-140 medium-sized peak
power plants in India by 2030 (Shah et al., 20154). This would mitigate climate change
by preventing nearly 100 Gt CO. by 2050 globally. Smilarly, reducing fugitive methane
emissions from landfills, manure, and gas pipes is important as methane is 25 times more
potent greenhouse gas than CO; this will also lead to a significant reduction in ozone
concentrations, as methane is an 0zone precursor.

These aforesaid solutions also require a combination of new policies off-the-shelf
available existing technologies, new technologies (Table 1), behavioral changes, most of
all cooperation among a myriad of agencies and ministries. It is a very complex problem
but there are many successful living laboratories in the world which gives us confidence
that the solutions listed in this report will have a major impact on reducing the toxins that
enter the lungs of the men, women, and children of India.
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General Observation to Reduce Air Pollution:

Sector ‘ Sub-sactor ‘ Technology
Tramspart Venidas

Fill

Industries and powes plants  Tapipa
control

Progess
mprcvemant

Rasicdential Sty

FussLighing

(pen buming of agricultural  Agn. residues
reslilugs
Waste management Wacte

Live shocks

Action Points for Dhanbad:

Chesel particulate filters, selective catalytic reduction; exhaust qas recrculation;
on-board diagnostics for inspection and maintenance; high energy density
biattenas and tachnologes for electic vehicles

Ryclio-cesufurization at refineries

Electrostatic pracipitators; bao filtars, cyclones; flue gas desulphurzation; wet
scrubbers; selective catalytic raduction

Low NO, burness; efficient super crtical combustion technologies; advanced
brick manufacturing technology (vertical shatt kilng, hoffman Kilns, tunnel
king

Tier-4 cook stoves with higher thermal efficiencies |50% or more) and emissions
conforming to WHO quidelinas

Processad biomass for high eficency combustion; replace kerosenewith LECS
powerad by solar

Biomass gasifiers

Methane recovery at lanidflls and sewage treatment plants;
Anaercbic digesters and methane ecovery in ivestock farms

The following are the department wise action points for Dhanbad. Notably Dhanbad has
been placed in the 102 critically polluted cities w.r.t. PMioonly. The action plan has been

derived accordingly.
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Action points for reducing Air Pollution (PMj,) in Dhanbad

Source group Action Implementa | Time a) Responsible agency(ies)
tion period tar get b) Any other infor mation
(Short/ Mid/ for
Longterm) | Impleme
ntation
STEPSTO Launch extensive drive a) TRANSPORT DEPARTMENT (Traffic police)
CONTROL against polluting
EMISSIONS | vehicles for ensuring Mid Term b) (I) All the subordinates have been directed for
FROM strict compliance. ensuring launch of extensive drive against polluting
VEHICULAR vehicle.
POLLUTION October
2019 (I1) Regular checking drives of polluting vehicles
being conducted by Traffic Police per day and every
Two days in a week by DTO in every month, also
Registration of vehicles, insurance, fitness, driving
license and PUC certificates are mainly examined
during the drive.
Launch Public a) TRANSPORT DEPARTMENT
awareness campaign for
air pollution control, Mid Term b) (1) Thiswill be implemented along with road safety
vehicle  maintenance, awareness programme by different stake holders of
minimizing use  of Department of Transport.
personal vehicle, lane Continuous
discipline, etc. basis (I1) Awareness programme and camps are being

organized at various schools and places on one day
in each week of every month by Road safety cell &
Traffic police officials Dhanbad. Till now awareness
programme has been organized at 65 School and
places in Dhanbad. Whereas traffic rules are aso
being tought in various schools.
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Install weigh in motion Long Term a) TRANSPORT DEPARTMENT
bridges at the borders of
citied towns and states b) Being the mining district, In mining areas about 5-6
to prevent overloading days in every month regular checking drive are
of vehicles. being conducted by DTO for overloading of vehicles
and checking of weighing machines are installed or
not in mining areas of BCCL, ECL, MPL, TATA etc
for preventing overloading.
Promoting battery a) TRANSPORT DEPARTMENT
operated vehicles.
b) (1) As per new taxation act 25% of rebate in tax has
Long Term been given to the battery operated vehicles for
Continuous reducing pollution.
basis (1) DTO Dhanbad has till now issued 35 trade
licenses to e- rickshaws.
(I11) E — rickshaws trade licenses is being issued on
priority basis by DTO Dhanbad.
Inspection / a) TRANSPORT DEPARTMENT
maintenance of all BS Il | ghort Term
& BS Il commercial Continuous b) Inevery 2 or 3 days vehicle checking drive has been
vehicles. basis conducted by DTO and fine has been challaned to
those which are found unfit & without PUC for all
BS-11 & BS-I11 commercial vehicles. .
Prohibition of entry of a) TRANSPORT DEPARTMENT & DHANBAD
commercial heavy MUNICIPAL CORPORATION
vehicles in the city.
Short Term De;:grlr;ber b) (I) DMC have created a team to identify the major

entrance point towards the Dhanbad Municipal area.

(1) Initially we have survey & identified 8 major

12| Page




point entrances towards the City (Heavy Vehicles &
LMV).

(11) Implementation of toll tax on these points is
under process.

(V) 300 nos. of traffic barricades owned by the
DMC for maintaining the flow of traffic.

(V) Entry of heavy vehicles to ply in the city area of
Dhanbad is prohibited.

Banning of old a) TRANSPORT DEPARTMENT & STATE
commercia vehiclesand | ghort Term TRANSPORT AUTHORITY
other steps.
Continuous | b) (1) Plying of commercial inter state buses older than
basis 12 years have been banned by the State Transport
Authority of Jharkhand.
(1)
To install PUC centers a) TRANSPORT DEPARTMENT
in petrol pump as perthe | Short Term
order of Hon'ble b) (1) All the Didtrict Transport Officers have been
Supreme Court. directed to grict compliance of Hon'ble Supreme
Court order to install PUC centersin petrol pump.
Decermber (1) Till now 38 PUC centres (13 in Petrol Pumps +
2019 25 other than Petrol Pumps) have been established
in Dhanbad.
(111) 60-70 more PUC centeres will be established
by the end of december 2019.
Good traffic a) TRANSPORT DEPARTMENT (Traffic police)
management  including
re-direction of traffic b) Frequent and regular Traffic congestion and jam
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movement to avoid | Short Term October density are two most important reasons for air
congestion. 2019 pollution load in the city. Traffic density and
carrying capacity of roads are required to be looked
into with optimal transport network with effective
movement of traffic and minimal traffic congestion
with the taming and training of commercial vehicles
/ matadors (Public Transportation) drivers, who have
no concern for specified and designated stoppages
for mini buses, and use aready congested and
narrow roads for stopping vehicles as and when
required on “I Stop My Bus Stop” thinking, forcing
traffic movement at a snail pace, road blocking,
thereby, resulting emissions in large quantity.
Besides this, unauthorized parking adds on to the
traffic congestion which further results in
deterioration of air quality in city. The traffic police
to ensure good traffic management and enforcement

of rules.
CONTROL OF | Regular cleaning of a) DHANBAD MUNICIPAL CORPORATION
POLLUTION Complied | b) (I) Road dust is mainly due to traffic load, worst
FROM ROAD condition of roads especially without black-topping,
DUST absence of water spraying etc. Besides this, sweeping
is a major cause of increasing levels of PM10 in the
area.

(I1) Control measures for road dust including
sweeping, water spraying on roads, black topping,
plantation, etc. to prevent re-suspension of dust.

(1) Regular cleaning and sweeping of city roads is
being done on daily basis, besides that the DMC will
also be using the road sweeping vacuum cleaning
machine for sweeping dust on the major trunk roads
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of the city. (As proposed in the NCAP)

Action already taken

1. Recently DMC have purchased road sweeping
machine.
a) Truck Mounted Sweeping Machine- 03
b) Smart sweeping machine to access easily to sweeping
in narrow road location- 02.
2. DMC have aready practicing / implementing on
these activities.
Road sweeping Area (In trail basis)
Time: 11:00 PM to 07: 00 AM
1} Housings colony
2} Memko more to Puja Talkis
3} Luby Circular Road
Water  Sprinkling on a) DHANBAD MUNICIPAL CORPORATION
road through tankers.
March b) (1) In the areas where there is road dust, water
Short Term 2020 sprinkling is to be done regularly. This has also been
proposed in NCAP.
(1 DMC, BCCL, TATA, CMPDI all are dedicated to
water sprinkling in roads dust area.
{n) Six new mobile water sprinklers will be
purchased under NCAP in the financial year 2019-20.
Widening of road and a) URBAN DEVELOPMENT AND HOUSING
improvement of DEPARTMENT
infrastructure for
decongestion of road. b) Work awarded for 375.40 Crore World Bank funded
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Long Term

March
2022

Jharkhand MunicipalDevelopment Project (JMDP)
for total stretch of 19.99 Km road from Kanko
Chowk to Memko Goa Building Chowk in Dhanbad
to improve city road infrastructure and decongestion.
The road has been recently inaugurated by Hon’ble
CM on 22.02.2019. The is having tota 8 lane
including both sides with 2 service lane and 2 cycle
track and 4 carriage way.

Construction of
expressways/bypass to
avoid congestion due to
non- destined vehicles,

Long Term

March
2022

b)

URBAN DEVELOPMENT AND HOUSING
DEPARTMENT

Urban Development & HousingDepartment, GoJ has
already awardedcontract for construction of 8 lane
Roadfrom Kanko Chowk to Memko GoalBuilding
Chowk in Dhanbad. This is amoderate step towards
diverting trafficand avoiding congestion due to non-
destined vehicles to some extent.

Green buffers along the
traffic corridors.

Mid Term

March
2020

b)

URBAN DEVELOPMENT AND HOUSING
DEPARTMENT

Under ATAL MISSION FOR REJUVINATION

AND URBAN TRANSFORMATION (AMRUT)

Five park work status:-

% Rs3.36 Crore Bekarbandh Park. Inaugurated on
22.02.20109.

% Rs2.76 Crore LiloriAsthan Park work in
progress.

¢ Rs.1.08 Crore Manaitand Park work in progress.

% Rs1.39 Crore HIG(MIG) Park Work in progress.

% Rs1.41 Crore LiloriAsthan, KatrasPark ,under
tendering.
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Action already taken

a. Statusreport of Bekarbandh park - Project Completed
b. Statusof LiloriAsthan Park
Name of implementing agency: DMC
Physical progress of work: 40%
c. Statusof Manaitand Park
Name of implementing agency: DMC
Physical progress of work:85%
d. Statusof HIG (MIG) Park
Name of implementing agency: DMC
Physical progress of work: 99%
e. Statusof LiloriAsthan, Katras Park Park
Name of implementing agency: DMC
Physical progress of work: 70%
f. DMC has sapling planted approx. 150000 (Kapoor,
Neem etc.).
Maintain potholes free a) DHANBAD MUNICIPAL CORPORATION&
roads for free floor of URBAN DEVELOPMENT AND HOUSING
traffic. DEPARTMENT
. June 2020
Mid Term b) (I) Necessary direction already given to Dhanbad
Nagar Nigam by this office vide letter no.
SMCG/UDHD/NGT/AIR/2019/09/69 dated
23.02.2019 by UD & HD.
(I1) DMC has aready implementing on this through
engineering cell.
Black topping metaled a) DHANBAD MUNICIPAL CORPORATION &
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road including pavement
of road shoulders.

URBAN DEVELOPMENT AND HOUSING
DEPARTMENT

; June 2020
Mid Term b) (1) Necessary direction already given to Dhanbad
Nagar Nigam by this office vide letter no.
SMCG/UDHD/NGT/AIR/2019/09/69 dated
23.02.2019 by UD & HD.
(1) DMC has already implementing on this through
engineering cell.
CONTROL OF | Covering of a) DHANBAD MUNICIPAL CORPORATION &
AIR construction site. URBAN DEVELOPMENT AND HOUSING
POLLUTION DEPARTMENT
FROM Complied
CONSTRUCTI Short Term b) (1) DMC to issue directions to all the concerned
ON AND construction agencies for covering of construction
DEMOLITION sites while granting building permissions.
ACTIVITIES
(I1) DMC has aready implementing on this through
engineering cell.Directed to all construction agencies.
Ensure  Carriage / a) DHANBAD MUNICIPAL CORPORATION
Transportation of
construction  materials Short Term Complied | b) (1) The DMC will enforce and implement the ban
like sand, soil, stone, with the help of Traffic police.
chips etc. in covered
system. (I DMC has aready implementing on this through
engineering cell.Directed to all construction agencies.
Restriction on Storage/ a) DHANBAD MUNICIPAL CORPORATION
dumping of construction
materialsalong theroad. | et Term | ComMPlied | b) (1) DMC will put in place the mechanism for

preventing people from dumping of the construction
material and the C&D waste on road side. The public
will be informed by way of notices in the leading
NewSspapers.
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(1) DMC has already implementing on this. Directed
to al Executive Officers of concerned Circle.

Enforcement
Construction

of
and

Demolition Waste

Management
2016.

Rules,

Short Term

Partialy
Complied

b)

DHANBAD MUNICIPAL CORPORATION&
STATE URBAN DEVELOPMENT AUTHORITY

(1) Strict enforcement of C & D Rules, penalty to be
imposed on defaulters. The draft C & D action plan
is already in process of finalization.

(I1) After the notification of the C & D Action Plan it
will be strictly implemented.

(1 DMC has aready implementing on this and
has directed to all construction agencies enforcement of C
& D Rules 2016, penalty to be imposed on defaulters.
Also published in newspaper.

Control Measures for

fugitive emissions.

Short Term

Complied

b)

DHANBAD MUNICIPAL CORPORATION&
STATE URBAN DEVELOPMENT AUTHORITY

(I The above agencies are responsible to take control
measures for fugitive emissions from material
handling, conveying and screening operations
through water sprinkling, curtains, barriers and dust
suppression units.

(I1) DMC has already implementing on this. Directed
to all construction agencies enforcement of SWM
Rules 2016, penalty to be imposed on defaulters.
Also published in newspaper.

Builders should

leave

33% area for green belt
in residential colonies to

DHANBAD MUNICIPAL CORPORATION &
STATE URBAN DEVELOPMENT AUTHORITY
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be made mandatory. Long Term Continuous | b) (I) The agencies responsible must ensure that
basis building permissions for the residential colonies are
issued with Jharkhand Building Bye-Laws 2016
Notification dtd. 05.04.2016.
(I DMC have dready implementing on this.
Directed to al builders & public to follow the
Jharkhand Building Bye-Laws 2016 Notification dtd.
05.04.2016.
CONTROL OF | Regular Check and a) DHANBAD MUNICIPAL CORPORATION
EMISSIONS | Control on open burning
FROM of  municipal  solid b) (I) DMC is responsible agency for collection,
BIOMASSAND | waste, Biomass, plastic, segregation, transportation and scientific disposal of
GARBAGE horticulture waste etc. Continuous municipal solid waste as per MSW Rules, 2016.
BURNING Short Term basis

(1) Agricultural biomass burning is not taking place
in and around the city.

(111 DMC / SPCB will be regularly imposing the
fines on persons who will be found burning the
MSW, biomass, plastics, horticulture waste etc., and
strict enforcement of directions issued by the Hon’ble
NGT in this regard. The provision of mobile
enforcement units to check this has also been made in
NCAP.

(V) DMC has directed the implementing
agency (DIMSW Ltd.) for collection, segregation,
transportation and scientific disposal of municipal
solid waste as per MSW Rules, 2016.

(V) IEC activities for the local people engaged in
biomass burning etc. will be done once a month on
regular basis.
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V1) Launch extensive drive against open
burning of biomass and coal on random basis.

(V1) Regular check and control of burning of
MSW.

(v1I) Proper collection of horticulture waste
(Biomass) and its disposal following composting cum
gardening.

CONROL OF
AIR
POLLUTION
FROM
INDUSTRIAL
EMISSIONS

Ensuring installation
and operation of air
pollution control devices
in industries.

Mid Term

June 2020

b)

JHARKHAND SPCB

() The non — complying units will be given
directions for the compliance of emission standards.

(I1) In Dhanbad there are Industries like Coal mines,
Hard coke plant, soft coke plant etc. which have been
equipped with online monitoring system as per guide
lines of CPCB which ensures the monitoring of real
time data. Similarly, al industries causing air
pollution shall be made compliant for installation of
adequate PCDs as per guidelines of CPCB.

Ensuring emission
standards in industries.

Long Term

March
2020

b)

JHARKHAND SPCB

() All industries causing Air, Water and Noise
pollution shall be made compliant w.rt causing
emission levels with the standard as are issued by
SPCB.

(1) To install Online PM 1o Analyzers in all major air
polluting industries. All the major polluting industries
such as Railway sidings, Stone crushers with capacity
more than 500 TPD and Bauxite mines, iron ore
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mines and hard coke industries etc.

(111) The covering of loaded transport vehicles will be
compulsory.

(1V) All haul roads will be made pucca, by. New haul
roads will be taken in use after making it pucca,

(V) All OB dumps will be enclosed by pucca
boundary wall to prevent entry through them.

(V1) All drillings shall be done with dust containment
and suppression systems, from. The fixed type
sprinklers will be installed in all dust prone aress.

(VIl) The prudent operational practices will be

adapted to control.
Clean technology in a) JHARKHAND SPCB
industries.
b) (1) Industries shall be encouraged to adopt cleaner
technologies as per guidelines of CPCB.
Mid Term Cor;)tégiusous (11) Conversion of natural draft brick kilns to induced

draft. The occupier of the brick kilns owners has been
asked to give affidavit that they will change natural
draft brick kilns to induced draft by March 2020.

(111) Efforts for good mining practices. In this regard
consultation with authorities of BCCL and corrective
measures to be adopted by BCCL.

(IV) Green Belt for activity zone and the buffer zone
for each mining area. In this regard direction has
been given to the authorities of BCCL for green belt
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development as per guidelines/norms.

(V) Proper maintenance of induced draft system by
Hard Coke industries which has been already
installed.

(V1) Proper maintenance/upgradation of bag filters
attached with coal crushing/grinding disintegrator.

(V1) Proper maintenance/upgradation of paved/black
top haul road by the hard coke units.

(VIHI) Soft coke units  to properly
maintain/install/upgrade wet scrubber.

(IX) Proper water sprinkling arrangement in all the
hard coke/ soft coke units.

Shifting of
industries.

polluting

Mid Term

Continuous
basis

b)

JHARKHAND SPCB & INDUSTRIES
DEPARTMENT

The identification of polluting industries is under
process. After the identification they will be shifted
with the help of industries department. Further, all the
brick kilns nearby and around the city shall be
converted to zig-zag technology within stipulated
period of time.

Ban on
industries.

Polluting

Mid Term

Continuous
basis

b)

JHARKHAND SPCB & INDUSTRIES
DEPARTMENT

Many polluting and non compliant industries have
been closed down. The industries which will not be
complying with the emission standards will be issued
closure under the provisions of The Water
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(Prevention and Control of Pollution) Act, 1974 and
The Air (Prevention and Control of Pollution) Act,
1981.

STRENGTHEN
ING OF AAQ
MONITORING

Installation of additional
NAMP monitoring
stations at Dhanbad

Mid Term

June 2020

JHARKHAND SPCB

Presently, there are five (05) NAMP sanctioned
stations at identified locations (I) JSPCB Regional
Office, Dhanbad (II) MADA, Jharia (I11) PDIL,
Sindri  (1IV) Bastacola (V) CGMO, Kusunda
operational since 2009-10.

Establishment of
CAAQMS

Mid Term

March
2021

b)

JHARKHAND SPCB

At present one CAAQMS is ingtalled at Digwadih,
Dhanbad. MOoEF& CC has sanctioned two CAAQMS
Stations for Dhanbad under the National Clean Air
Programme (NCAP) in the current financial year
2019-20. One more CAAQMS is proposed under
CPCB-SPCB (50-50 share basis) at Dhanbad. One
more CAAQMS will be installed in next financial
year (2020-21) with NCAP fund.

Source  Apportionment
of Dhanbad city

Long Term

December
2020

b)

JHARKHAND SPCB

For Source apportionment and emission
inventory a study will be conducted in Dhanbad
city for which NEERI has been appointed by M/s
Bharat Coking Coal Limited (BCCL), a Codl
India Subsidiary and JSPCB will be finalizing the
Terms of Reference (ToR) of the study and the
air quality action plan for improving air quality
in the city will be improved as per the results and
recommendations of the source apportionment
study and suggestions based on the study will be
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incorporated in the future plans and long term

plans.
PUBLIC Issue of advisory to a) JHARKHAND SPCB
AWARENESS | public for prevention
and control of ar | got Term | COMNUOUS | b) Advisories have been issued from time to time to the
pollution. basis public for prevention and control of pollution. Same
needs to be continued in future as well through mass
awareness programmes using print and electronic
media.
Involvement of school a) JHARKHAND SPCB
and other academic
institution in awareness Short Term Contin_uous b) Stgte_PoIIution Qqntrol Board conduc_tg programslik_e
program. basis painting competitions, essay competitions, symposia
etc. amongst students. The registered NGO’s may be
involved in this process too.
OTHER STEPS | Compliance of a) JHARKHAND SPCB
TO CONTROL | guidelineson :- September
AIR a) D.G. sets, Short Term 2019 b) (1) Board conducts the monitoring/inspection of DG
POLLUTION | b) Fire crackers sets/similar installations as and when required, as a
DG set with canopy (acoustic enclosure) and
requisite stack height on meeting emission norms as
per EP standard be allowed to function, failing which
strict  action including seizure and penalty be
imposed.
(I1) Use of fire crackers as per Hon’ble Supreme
Court order dated 23/10/2018 and directions there
under to be gtrictly enforced. The enforcement will be
carried out by Local administration.
Establish a NABL a) JHARKHAND SPCB
Accredited Laboratory Long Term March
a the Regional Office 2021 b) A NABL Accredited laboratory to be established at

Dhanbad to oversee the

the Regional Office Dhanbad to oversee the air
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air quality management
activities in the state and
to interact with CPCB.

quality management activities in the state and to
interact with CPCB which will be headed by a
Scientist (Board Analyst) of SPCB on priority basis.

Steps to  Publicize a) JHARKHAND SPCB
helpline in city as well
as in SPCB (HQ) for August | b) JSPCB is having its twitter handle, email id etc.
complaints aganst | o o Term 2019 where public can lodge complain and get their
reported noncompliance grievance redressed in time. The link of twitter
issues related to cause of handle and email id is as follows:-
air pollution. Twitter: - https//twitter.com/jspchbranchi 2s=09

Email ID: - ranchijspcbh@gmail.com
Involvement of a) JHARKHAND SPCB
Industrial  associations,
NGOs, Transport unions | gyt Term | CONINUOUS | b) Awareness programme will be conducted on regular
associations in process basis involving NGOs, transport unions, industries,
avareness program industries associations and other allied agencies.

based on ambient air
quality status, present
prevailing trends.

Action plan for prevention and control of air pollution for mine/collieries of BCCL which isto be followed on

continuous basis.

Sl. | Environmental Activities Current Future Action Plan

No Aspect Practices Short Term Mid Term (by Long Term (by August 2024)
(by August August 2022)

2020)
1 | Ambient Air Covered This is being | Strict Mechanically
Transportation | practiced enforcement | covered trucks shall

and random | be deployed on
audits  with | availability with
Pollution OEM (CIL referred
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Control for same)
Board
Permanent Road made up of Will be compacted | Will be black topped in Non-
Pucca local stones and to control fugitive | Coal Bearing Area
Transportation | OB/ Pucca dust
Road
Sweeping of Manual Mechanical
road sweeping of | sweeping will be
sides of road | done
of Major NH
through
which
transportation
is done
Drilling  with | Some drills are All new and old
Dust extractor | equipped with drills will be fitted
/wet drilling dust extractor with wet drilling and
while some are dust extractor
equipped with wet system
drilling
Sprinkling Mobile sprinkling | Mobile water | Fixed Sprinkler | Fixed Sprinklers shall be
arrangements at | on haul roads, | sprinkling shall be installed at | installed at Railways siding,
Siding/Permane | Fixed sprinkling | frequency Railways siding, | Feeder/Braker at dust
nt a feeder brakers | will be | FEEDER/Braker at | generating sources. Mist type
Transportation | and washeries increased. dust generating | mobile sprinklers will be used
routes/Coal Road sides of | sources. for haul roads and unloading
Dumps major NH operations.
being used
will manually
broomed

27| Page




Action plan for prevention and control of air pollution for Coal Washeries of BCCL which isto be followed
on continuous basis.

S. Action Point Action Plan for stakeholders Compliance

No

1. | The ambient air of | @) The covering of loaded | Coal transportation from out underground colliers takes place through
the premises of transport  vehicles will be | underground belt conveyor network system directly to captive
coal washeries compulsory. washery. Coal transportation through trucks is done only from BCCL,
remains dusty due mines till washery and it is ensured that only optimally loaded trucks
to pliance of with proper tarpaulin cover are allowed into the washery premises
uncovered trucks Clean coal is dispatched via rail from the Rail-yard situated in the
and those too on washery premises.
kutcha haul roads | b) All transport roads will be made | All the internal roads of the washery have been concreted while the
and on reect pucca. approach roads are black-topped.
dumps and due to | ¢) Reject dumps will be enclosed | Rejects are already kept in stockyards enclosed by pucca boundary
uncovered by pucca boundary wall to | wall and rejects are sold off regularly to various customers.
processing of coal prevent entry through them.

d) All processing (crushing | All processing chambers are provided with enclosures. Conveyer belts
screening, etc) chambers of coal | in washery are covered on top and both sides. In addition, dry fog
will be covered. system isinstalled at all transfer points of CHP.

e) Fixed type of water sprinklers | Fixed water sprinklers are installed in internal roads of washery for

will be installed in all dust
prone areas.

dust suppression. In addition, movable water sprinklers are also being
deployed on the roads for dust suppression.

Action plan for prevention and control of air pollution for Coal Mines of Tata Steel Limited, Jharia which is
to be followed on continuous basis.

Action Point

Action Plan for stakeholders

Compliance by Tata Steel Limited, Jharia
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The ambient air
of the collieries
remains  dusty
due to pliance of
uncovered

trucks and those
too on kutcha
haul roads and
on OB dumps
and due to

drilling &
blasting and
uncontrolled

emission of their
boilers.

The covering of loaded
transport  vehicles will be
compulsory.

Coal transportation from our underground colliers takes place through
underground belt conveyor network system directly to; our washeries
only sand is transported via tarpaulin covered trucks from riverbed to
sand stowing yard.

. Coal Transport roads and long

time transport road shall be
made pucca New haul roads
will be taken in use after
making it pucca.

This is not applicable for underground mines. However, the approach
roads of the underground collieries are already made pucca.

. OB dumps will be enclosed by

pucca boundary wall to prevent
entry through them.

Not applicable as Tata Steel is presently operating underground mines
only. Earlier, we had one open cast mine viz. Kalimela OCB for which
production has been ceased since Nov’14. There is retention wall of
around 2200 metersthat exist around the dump of OCP Kalimela.

. All drillings shall be done with

dust containment and
suppression systems. The fixed
type sprinklers will be installed
in all dust prone areas, including
all coal stock & sidings.

Not applicable as this is for open cast mine. The Kalimela OCP is
already closed and backfilling of the mine void is being done.

Raw codl is directly transported from underground mines to washery via
belt conveyor networks where water sprinkling arrangements are present
at transfer points.

. The

prudent operational
practices will be adopted to
control dust.

The best environmental practices adopted by Tata Steel Jharia Division
are attached in Annexure-I.

Action plan for prevention and control of air pollution from Thermal Power Plants, Soft Coke Units and Bee

Hive Coke Oven Plants (Hard coke units) which isto be followed on continuous basis.

Source group Action | mplementatio Time a) Responsible agency(ies)
n period target for b) Any other infor mation
(Short/ Mid/ | Implemen
L ong term) tation
Thermal (@ The covering of loaded a) Maithon Power Limited
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Power Plants

transport  vehicles will be
compulsory, from.

(b) All haul roads will be made
pucca, by. New haul roads will
be taken in use after making it
pucca, from.

(c) All ash dumps will be
enclosed by pucca boundary to
prevent entry through them.

(e) All processing of ash will be
done in covered space.

(f) The chimneys of all boilers
will be equipped with ESPs
with  on line monitoring
systems.

(g) Dry ash collection system
shall be installed and dry ash
sale cement mills shall be
resumed.

(h) All ash shall be disposed of
by utilization or sale and it will
be continued from.

(i) The plantation of saplings
for creation of tree and forest
cover of local species.

() The conversion of

Mid term

June 2020

b) JSPCB will be giving directions in this
regard to M/s Maithon Power Limited.
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abandoned / inoperative mines
into water bodies.

Soft Coke
Units

(@ The covering of loaded
transport  vehicles will be
compulsory, from.

(b) All haul roads will be made
pucca, by. New haul road will
be taken in use after making it
pucca, from.

(c) The space of processing of
cod or coke will be kept
covered.

(d) All plants will be modified
to ensure emission of
particulate matter to below 150
micro gm per cubic meter.

(e) The plantation of saplings
for creation of tree and forest
cover of local species.

Mid term

March2020

a) All the Soft Coke Units

b) JSPCB will be giving directions in this
regard to all the soft coke units.

Bee Hive
Coke Oven
Plants (Hard
coke units)

(@ The covering of loaded
transport  vehicles will be
compulsory, from. All haul
roads will be made pucca, by.

(b) New haul road will be taken
in use after making it pucca,
from.

(c) The gspace of processing of

a) All the Bee Hive Coke Oven
Plants (Hard Coke Units)

b) JSPCB will be giving directions in this
regard to all the Bee Hive Coke Oven

Plants (Hard Coke Units).
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coa or coke will be kept
covered. Mid term March 2020

(d) All plants will be modified
to ensure emission  of
particulate matter to below 150
micro gm per cubic meter.

() The plantation of saplings
for creation of tree and forest
cover of local species.

Long term strategy

Long term strategies involve —
e Making people aware about the effects of air pollution

e Developing good practices among industries and mining

e Creating green belts around the mining areas and also around the local habitations

e Bringing behavior change communication among the people using traditional cook stoves and make them use
improved cook stoves

e Replacing diesel operated three wheelers with battery operated vehicles

Time frame

Time frame for action points have been mentioned in the action plan segment.

Budgetary Provisions

As the budget for the aforementioned programme will be finalized by the concerned departments it will be conveyed to the

concerned authorities and will be incorporated in the action plan.
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Executing agencies
Executing agencies will involve —

e M/sBCCL

e Transport department

e Traffic police

e Industry Department

e Dhanbad Nagar Nigam

e Jharkhand state pollution control board

e Urban Development and Housing Department

Implementation will be monitored by a district level committee headed by the district collector and will aso involve head of
different executing departments. All these will be done under the aegis of State Pollution Control Board.

Public awar eness and grievance r edressal mechanism:

For making public aware about the harm full effects of the air pollution and its various segments will be explained to public.
Public information disclosure boards will be installed at Petrol pumps, designed parking stations and weighbridges. Local FM
stations will be tied up to announce awareness programme especialy during peak traffic aware. Awareness drive will also be
requested by the implementing departments. Driving schools will be also made to make aware bout the air pollution resulting
from old vehicles and also due to adulteration in the fuels. Moreover, JSPCB is having its twitter handle, email id etc. where
public can lodge complain and get their grievance redressed in time. The link of twitter handle and email id is as follows:-

Twitter: - https//twitter.com/jspcbranchi?s=09

Email ID: - ranchijspcbh@gmail.com

XX
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SL Action Plan for Rejuvenation of River Concerned dept. Time Target Status Report of Compliance
Ma.
B | Sewage Treatment and Disposal Plan i 3 3
1| District-wise estimation of total sewage generation, | State Government, March 2020 |lssue s not relafed to Water Resources
existing treatment capacities, quantum of disposal UDD, Water Department, Jharkhand.
of sewage presently through drains and the gaps in | Resource Dept.,
sewage treatment capacity. District
Administration and
2 | To undertake measurement of flow of all the drains | State Government, March 2020 | Drains presently contributing pollution loads in
presenily contributing pollution load in rivers and UDD, Water rivers need to be identificd by concemed
to formulate detailed project report (DPR) for each |  Resource Dept., department o _.._, then W.RD Jharkhand can
drain and cormesponding town and submission of District EEF of flow of such drains.
DPR. Administration and
Local bodies.
3 |Proper design, execution of STPs with full | Swtc Government, | Manch 2020 | Issue s not related to W.R.D Jharkhand,
utilization capacity. UDD, Water
Resource Dept.,
Diistrict
Administration and
. Local bodies. = g
4 | Channelization including diversion of sewage | State Government, March 2021 Issue is not related (o W.R.D JTharkhand
gencrated from householdtown ships/villages to UDD, Water
sewer lines /interception of all the druins presently |  Resource Dept.,
carrying sewsge and for ensuring proper treaiment District
throwgh the upcoming STPs. Administration and
.ocal bodies.
3 Loeal Authorifies March 2020

Ensuring  dairy/sutomobile service stations and
Hotels/Restaurants particularly located on road-side
should have a treatment system and levy of fine in
case found Violations.




Action Plan for Rejuvenation of River Concerned dept. | Time Target Status Report of Compliance

Ground water guality
EEEEH_E??EEE Rural drinking Seplember
unfit for drinking purpose by the public, waler and 2020
Sanitation
Depariment and
. Local authorities.
Supply of potable waler 0 (he affected |  Rural drinking March 2020
communities in the identified eritical blocks, water and
Sanjtation
Department and
Local authorities.
Carrying asscssment of ground waler survey for Ground Water March 2020 Such type of activitics are being done by
quality and 1o identify over exploited and critical Authority CGWR, State unil, Tharkhand, Ranchi.
blocks in the districts. i X
To conduet periodic surprise inspection of the | JSPCB & Ground Confinuous | Issue is not related to State Ground Water
industry to rule out smy forceful injection of | Water Authority Directorate.

All the industry should be direcied o obiain NOC | COGWBICGWA Continuous | Directly or indirectly State Ground Water
E!Enﬂﬂ#ﬂnﬁ:&::ﬁ:ﬂﬁczﬁm: and Crround Water (The Directorate is not involved for such type of
Operation without obigining of NOC from CGWA Autharity proposed) | action,

To ensure rain water harvesting by the industrial, | CGWA/ Ground | March 2020 | The Stale Ground Water Development and

sommercial and other institutions and ground water Water Management (Control & Regulation) Act

recharging with only clean water be encouraged by | Authority/JSPCD. 19 is under process. After anactment of law

COWB/ICGWA. it will be mandatory to all institutions for
water ing facilities.

o
.__.__.. _“.h._ .‘.L”.um s




] Action Flan for Rejuvenation Of Concerned Dept. TimeTarget | Status Report of

River Compliance

Flood Plain Zone(FPZ)

Plantation in Flood Plain Zone(FPZ) | Forest, Environmenid | June 3030 =

Climate Change

Checking encroachments in FPZ of District/Local Regular

e s

Prohibition of disposal of municipal Local Administretion Seplember

plastic and biomedical waste 2020

particularly in drai h

Protection and management of Flood | State Govemnment/ Water UptoMarch | Selection of  consultant  for

Plain Zone Resource Department 2020 and preparation of detailed action plan
execution of | has already bheen Completed.
agreement by | Consultant is expected to Complete
October 2019 | assipnment is six months.




Action Plan for Rejuvenation Of

Concerned Dept.

River

Environmental Flow (E-Flow) and Irrigation Practices 4

Mensurement of flow in the river and Water Resource

records maintained Department dar

To conserve water and good irrigation Water Resource (e

practises to be adopted by the farmers Department /Agriculture y

by organizing mass awareness Dept. O

programmes and Through media -

vermacular FE .-

Completion of work for issucs 10 E- | Water Resomrcs Up to March iof  of consulamt  for

Tlow Department 2020 and tion of detailed action plan
execution of | has already  been  Completed,
agreement by Consultant is expected 1o Complels
October 2019 | assignmient is six monihs.

Completion of work related ground Water Resource UptoMarch |Sclection. of consulant  fa

waler recharge/rain water harvesting Department 2020 and on of DPR has  already
execution of | been w pleted.  Consultant
agreement by | expected to Complete assignme
October 2019 | four months, |




Roles and _ﬁﬁ..._uaE:-Emma of Urban Development & Housing Department under Hon'ble NGT 0.A. No.

673/2018
Action Plan for Rejuvenation of Polluted River Stretches of Jharkhand
Sl No. Observations _ Remarks
Name of List of major | Papulation distributaries & Map
River towns (as per census | major drains
2011) contributing to
pollution in
i identified river ' !
Garga Chas 141,640 3 nos, Map showing details of drains
/Nallahs in Chas town and
calchment drainage zone are
] attached as Amnexure |
Sankh River not > -
passing
through any
Detailed List of major towns with urban town,
total population, disiributaries & | [Subarnarckha | Ranchi 10,73,427 Piped outfall -6 | Map showing locations of
major drains contributing to 105, drains/Nallahs discharged into
1 pollution in identified river along Tributaries and Subumarckha river is atiached
with a digital map showing the Nallahs- 6 nos. as Annexure 2
above details. I
Adityapur 174355 5 nos. Map showing details of
drains/Mallahs in Adityapur
town is attached as Annexure
3
Manga 223805 5 nos, Map showing details of
drains/Nallahs in Mango town
is attached as Annexure 4
Jugsalai 49660 4 nos. Map not available
Jamshedpur | 677350 7 s, Map showing details of
drams/Nallahs in INAC area is
atlached as Annexure 5




Damodar Ramgarh 1,23 875 Dats not available | Map not available
Phusro 20178 3 nos, Map showing details of
drains/Nallahs in Phusro town
: is attached as Annexure 6
Dhanbad 11,62472 4 nos. Map showing details of
drains/Nallahs in Dhanbad
town is attached as Annexure
7
Jumar Ranchi 10,73.427 13ata not available | Map not available
[ Konar | River not - N
passing
through any
! urban town,
Nalkhari River not
passing
through any
11 urbran towrn.,
| Name of List of major | Town wise sewage management plan

River luwns . .

Ciarga Chas = Presenily there is no formal sewerage system in the town and
most households are using septic tanks and soak pits for sewage
disposal.

* Presently, approx. 21.56 MLD of sewage generation oceurs in the
Chas town through the Urban Population,
Detailed gap analysis w.r.t « UD&HD under AMRUT scheme of Gol, has been taken up the
2 town wise sewage Septage Management scheme of the Chas Town in which %9
t ol KLD plant of MBBR technology is under construction.

s e * Proposal for preparation of DPR for Interception and Diversion
scheme of Drains at Chas is in progressin which STPs will be

proposed for treatment of sewage form drains.

Subamarekha | Ranchi * Presently there is no formal sewerage system in the town and
most households are using septic tanks and soak pits for sewage
disposal,

* Approx 45 MLD of untreated domestic sewape waste flows into the
_| Subarnarekha river at Ranchi,

* DPR for Rejuvenation and Conservation of Subamarekha River under




Ranchi Urban aren is under preparation in which STPs arc proposed for
treatment of domestic sewage.

* Proposal for preparation of DPR for integrated sewerage system for the

Ranchi City is in progress.

Adityapur

Mango

Presently there is no formal sewerage system in the town and
most households are using septic tanks and soak pits for sewage
disposal.

To stop the discharge of sewage into the Subarnarekha river from
Adityapur town, UD&HD under AMRUT scheme of Gol has
been taken up the Adityapur Sewerage system scheme in which 4
units of total 37 MLD STPs are under Construction.

» Presently there is no formal sewerage system in the town and

most households are using septic tanks and soak pits for sewage
disposal.

To stop the discharge of sewage into the Subarnarekha river from
Mango town, the DPR for sewerage svstem at Mango town is
under preparation, in which around 3 units of 43 MLD 8TPs are
proposed to cater the treatment of waste water for the Ultimate
year e 2047,

Jugaalai

» Presently there is no formal sewerage system in the town and

most households are using septic tanks and soak pits for sewage
disposal.

To stop the discharge of sewage into the Subarnarekha river from
Jugsalai town, the DPR for sewerage system at Jugsalai town is
prepared and it will be under execution after the finalization of
source of funding, in which around 1 units of 8.5 MLD STP is
proposed (o cater the treatment of waste water for the Ultimate
yeari.e. 2047.

Presently there is no formal sewerape svstem in the town and
most houscholds are using septic tanks and soak pits for sewage
dispozal.

To stopthe discharge of sewage into the Subarnarekha river from
Jamshedpur NAC, the DPR for sewerage system at Jamshedpur
NAC is under preparation.

Ramgarh

» Presently there is no formal sewerage system in the town amd

most households arc using septic tanks and soak pits for sewage
disposal,




| » Ta stap the &mn_.u_.mn.n_w.ﬂmﬁﬁw_w into the Damodar river from

Ramgarh town, the process of selection of consultant for
prepamtion of DPR for construction of 1&D for drains,
construction of Sewerage Treatment Plant, integrated sewerage
network of Ramgarh town is in progress.

Phusra

Presently there is no formal sewerage system in the town and
most households are using septic tanks and soak pits for sewage
dispozal.

T stap the discharge of sewage into the Damodar river from
Phusro town, the DPR. for construction of 1&D for drains,
construction of Sewerage Treatment Plant of 14 MLD is prepared
and send to National Mission for Clean Ganga (NMCG) for

approval.

Dhanbad

: Presently there is no formal scwerage system in the town and

most households are using septic tanks and soak pits for sewage
disposal,

To stop the discharge of sewage into the Damodar river from
Dhanbad town, the DPR for construction of 1&D for drains,
constrsction of Sewerage Treatment Plant of 144,58 MLD is
prepared by the consultant and under scrutiny in the UD&HD,

Jumar

Ranchi

Presenily there is no formal sewerage system in the town and
most households are using septic tanks and soak pits for sewage
disposal,

To stop the discharge of sewage into the Jumar river from
RanchiCity, Ranchi Municipal Corporation has been taken up the
Ranchi Sewerage system scheme of Zone -1 area in which rives
Jumar falls, the Zone -1 map of Ranchi Sewerage scheme is
attached as Annexure-8 and to stop the discharge of direet
sewage inlo the Jumar rver, 37 MLD of STP is under

Construction. j B




Name of List of major | Town wise performance of existing STPs
River towns L=
| Garga Chas At present, there are no existing STPs i in the E...E
Subarnarekha | Ranchi At present, there are no existing STPs in s the town
Detailed gap analysis w.r.t Aditvapur At presert, there are no existing STPs in the town
performance _u_ﬁ_mumm:_._m | Mango Al prescnt, there are no existing STPs in the town
5TPs Eﬁrﬁ At presert, there are no existing STPs in the 5.....:
e 1= | Jamshedpur | Al presen, __ﬁa are no existing STPs in the town
Dramodar Ramgarh At presen:, there are no existing STPs in the town
Phusro At present, there are no existing STPs in the wwn
Dhanbad At present, there are no existing STPs in the town
Jumar Ranchi Al presen:, there are _.ErEﬂEnM_,_uw in the town
Name of List of Town wise STP slugde Propesal for utilization of
River major management & upgradation | treated sewage
lowns of existing STP if required for
ensuring compliance to
discharge norms, present
. : treated water utilization
Detailed gap analysis w.r.1 practices
STP sludge management & || Garga Chas Al present, there are no existing | UD&HD, Gol has been issued a
upgradation of existing STP i STPs in the town. KM policy called as Jharkhand Waste
if required for ensuring Subamarckha | Ranchy At present. there are no existing Water Policy n_E_.u ..,____5 a vision that
. F STPsin n_.-_m____.,__.._: “AN Mharkhand cities and fowns
compliance Lo discharge Adityapur At present, there are no existing achieve the water recycling
norms, present for treated STPs in the towa. capability from STPs, heuschold,
water utilization practices Mango At present, here are no existing Elin..nm._..,__nn!_ industrial arens in
o STPs in thetown. A sustuinable manoer and reduce
and proposal for utilization e = e e Bk kb B
of treated sewage 2 STPs in the town. sizeable extent™.
J A nt, there are no existi
i m.".___-_“..ﬂa__”.n tow., e As per the Jharkhand Wastz Water
Damodar Ramgarh | Al present, here are no existing Policy 2017 the recycled water can be
STPs in the lown. used for “Landscaping, Public
Phusro At presenl, here are no existing parks, Cooling water for power
STPs in the wwn, plants and oil refineries,Processing
Dhanbad At prescnl, there ane no ﬂH.Eﬂmn-.-m water for mills and }..Iﬂ.._ Tesiliet




STPs in the town.

Nushing, Dust n_n.___.d.-.._

Jumar Ranchi At present, there are no existing Construction activities, Concrete
STPs in the town. mixing, Artificial lakes, Car, Cloth
& Moor washing, Garden and
irrigation using a hose spray or
drip irrigation™.
Whereas based upon the on ground
conditions every ULBs have to make
its city level implementation plan as
per the provisions laid out in the
policy.
The Jharkband Waste Water
Policy 2017 is attached as Anncxure
-0
Name of List of Town wise List of STPs & Total Capacity
River major ETPs to be commissioned
towns
Crarpa Chas 1 unit of Septage Trentment Plant- | 89 KLD
under constriction Ll
Subarnarckha | Ranchi 4 units of Sewage Treatment Plam | 37 MLD
on the bank of Subarmarekha river
: . at Ranchi- proposed.
List of §TPs & ETPs with Adityapur | 4 units of Sewage Treatment Plant | 36 MLD
their capacity (To be — under construction L.
n__u_mu._ﬂ.mmm__uﬂ_mﬂm shall also be Mango 3 units of Sewage Treatment Plam | 43 MLD
included) Jugsalai I unit of Sewage Treatment Plant — | 8.5 MLD
propased -
lamshedpur | 4 units of Sewage Treatment Plant | 20 MLD
: — proposed
Damodar Ramgarh Consultant selection for .
preparation of DPR of 1&D scheme
for drains and construction of STPs
[ are in progress 2
Phusro < units of Sewage Treatment Plant | 14 MLD
— proposed




Dhanbad 3 units of Sewage Treatment Plant | 144,58 MLD
= propased
Jumar Ranchi I units of Sewage Treatment Plant | 37 MLD
— under Constriction
Detailed gap analysis w.r.t
industrial effluent Not related to UD&HD
management of all industries
Detailed gap analysis w.r.t
upgradation of existing
Captive ETPs, performance
ETPs/CETPs & utilization
of treated waster also be Not related to UD&HD
included along with timeline
for attaining Z1.D for all
industries
[ Mame of List of Town wise Interception & Capacity (MLD)
River major diversion of Sewage/Industrial
towns effluent carrying drains to
. STPS/CETPs
Ciarga Chas Proposal for preparation of DPR -
for Interception and Diversion
m.n_..ﬂdnﬂ.?E._E is in progress in
Interception &diversion of “Hn__ m,__.,wﬂﬁ__ be ol
. tment of sewape form drains,
Sewage/industrial effluent Subarnarekha | Ranchi Total 12 outfalls have been 37 MLD
carrying drains to identified in the river at Ranchi.
STPs/CETPs to be provided DIPR for Interception and
Diversion scheme of Drains,
Construction of STPs are under
prepasation.
Adityapur Integrated sewerage system 36 MLD
scheme for Adityapur Urban area
is in implementation stage under
AMRUT scheme, Hence no need
l 10 provide separate 1&D) for drains.




Mango

DPR for Integrated sewerage
system scheme for Mango lown is
under preparation. Hence po need
to provide separate [&D for drains.

43MLD

Jugsalai

Jamshedpur

DFR for Integrated sewerage
system scheme for Jugsalai town is
under preparation. Hence no need

to provide separate L&D for drains.

5.5 MLD

DFR for Imegrated sewerage
system scheme for JNAC area is
under preparation. Hence no need
o prowvide separate 1£D for drains.

20 MLD

Damaodar

Consultont selection for

for druins and construction of $TPs
AT in prropress,

preparation of DPR of L&D scheme

Phusro

Total 3 nos. of major drains have
been identilied in the Phusro town.
DPR for Imerception and
Diversion scheme of Drains,
Construction of STPs is prepared
and sent to NMOG for approval.

14 MLD

"Dhanbad

Total 4 nos. of major drmins have
been identified in the Dhanbad
L.

DPR for Interception and
Diversion scheme of Drains,
Construction of STPs is prepared
by the consultant and under
serutiny stage at UD&HD,

144 58 MLD

Tumar Ranchi

Integrated sewerage system
scheme for Zone -1 of Ranchi
Municipal Corporation is in
implementation stage in which

river Jumar falls, Hence no need to
provide separate [& D for drains.

3T MLD

Action plan on adoption of
good irrigation practices

Mot related to UD&HD




along with timeline and
budget estimates

10

Action plan on utilization of
treated sewage to minize
abstraction of ground water
along with timeline and
budget estimates

_ﬂuh:_ of List of Action plan on utilization of treated sewage to minimize
River major abstraction of ground water along with timeline and budger
towns eslimates £
Carpa Chas
Subamarckha | Ranchi UD&HD, Gol has been isssed o policy called as Jharkhand Waste
Adityapur Water Policy 2017 with a vision that “*AN Jharkhand cities and towns
Mango achieve the water recycling capability from STPs, household,
B = commercial and ind usirial areas in o sustainable manner and reduce
e e the fresh water demand to a sizeable extent”,
| Jamshedpur
Damaodar mE.._.u.mnHw As per the Jharkhand Waste Water Policy 2017 the recycled water can be
| Phusro used for “Landscaping, Public parks, Cooling water for power planis
Dhanbad and oil refineriesProcessingwater for mills and plants, Toilet Nushing,
Jumar Ranchi | Dust contril, Construction activities, Concrete mixing, Artificial

lakes, Car, Cloth & floor washing, Garden and irrigation using s hose
spray or drip irfigation™.

Whereas, as per the policy a city level waste water recycling plan (C'WP)
for the next 20 vears along with 5 year short term plan will be prepared
after the commissioning of the STP proposediunder construction in the
respective tewns and accordingly budget estimate have been made,

The Jharkkand Waste Water Policy 2017 is aitached as Annexure —9




Annexure -1

Drains in Chas town discharging into River Garga



Draining towards
Jhodhlya Nallah (Natural
Drain)

Draining towards Garga
River

Catchment Drainage system - Chas



Details of piped drains (6 nos.) and Natural drains (6 nos.) discharging into Subarnarekha river at
Ranchi.




Details of Existing Drains at Adityapur town



Annexure -4

LEGEND

MUNICIPAL SOUMDARY LINE se——
RIVER/ NALA ™™™
ROAD —_—

CRAIN
FOND

Details of Existing Drains at Mango town



Details of Existing Drains at Jamshedpur NAC area



Annexure —6

Details of Existing Drains at Phusro Town



Annexure -7

Damodar River

Details of Existing Drains at Dhanbad Town




Annexure -8

Map of Zone -1 area of Ranchi Sewerage System scheme.
Annexure -9

Jharkhand Waste water policy 2017
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List of Gram Fanchayats and Villuges for Pioting

Solid Waste Manapement and T

rentment Process in Rurll_l

Areas
Sl Mo District Block Gram Panchayat Revenue Villege
Kanke Gagi Gigi
1 Ranchi Ratu Futlal Tals Jhiri
Namkum Duuigers Dugri
Hazaribagh sadar i o
2 Hazaribagh Chiya Oriya
Katkamdag Kud Rewali
Tel Goan Tel Goan
3 Gumla Gumla sadar Pugu Pugu
Dumardih Dumardih
Paradih Babne
i Chaitra chatra Sadar Dara Pakariya
Dewariya Dewariya
karma xarma
Koderma
5 koderma loka lokai
Domchanch Domchanch Puryi chainpur
kuchiya soli Balibagh
| East Singbhum chakuliya Bhatkunda Bhatkunda




Barmara Barmura ]
Jori Jori
Lohardga Lohardga Sadar Nimni Nimni
Manho Manho
Khamrbendi Khamrbend
Bokaro Chas Kandra Kandra
Narayanpur Narayvanpur
Rapcha Rapcha
Saraikela Gambhariya Burudih Rurndih
Dumra Mumra




Jamtiara Sadar Bewa Bewa
10 Jamtara Jamiara Sadar Udalbuani udalbani
& Jamitara Sadar Dhalacih Duledih
Thethsitsngar Tukupani pindripani
1] Simdega meromedka Tapudega
K Simdega Garja Ciarja
Fatratu Masmohina Masmohana
12 Ramghar Ramghar Sadar Barlong barlong
Chitarpur Borobin Borobin
diliyamarcha Aachu
13 [West Singbhum|  Chaibass Sadar
Nawada Nawada
14 Garhwa Garhwa Sadar Achala Achala
kalyanpur kalyanpur
3 Deoghar Sadar Ciiddhani Gidhani
15 Deoghar Mohanpur Sarazani Pandeytan
Sarwan Baijukura Parsodih
bhatdiha bhatdtha/sarkanda




16 Codda Godda Sadar pairadih kandih gaon
kanwars Kanwars
Ganga prasad purah sohanpur bhang
17 Sahebganj sahebganj sadar Ganga prasagd madhys mahadevgan]
Canga prasad west chotti kodarjanna
Maheshlund; Maheshiundi
18 Giridih Girdih Sadar Patrodih Patrodih
Sihodik shankrachak
Dhankara Baajkum
19 Latehar Latehar sadar Parsahi Jalta
Pandepurs kinamaadh
Jamune Pokhrakals
20 Palamuy Sadar Medininagar Chiyaki Chivaki
Rajwadih Rajwadih
Purana Dumkz Purana Dumks
21 Dreermikca Dumbca sadar Sarua Sarun
Lakhikundi Lakhikund;
Kolajoda Kolajoda
22 Pakur | Pakur Maslpahadi

Bishunpur




Kalidapur Kalidaspur
Nawadih Nawadih
23 Dhanhad Dhanbad Sadar Styalgudn Siyalgundn
Damudarpur Damodarpur
Khunti block Tirla Tirla
24 Khunti Murhu Eunjla Kunjla
Hasen Hassa




research on varjoys environmental issues,

L. Sri Rajeev Lohan Bakshi, IFS, Member Secretary, JSPCRB welcomed all the
members present apd Put forward, all the Proposals of the Board on
implementation techniques/methods to Phase out single use plastic and declare
their premises free from single use plastics such as plastic cutlery etc.

Building, Assessment of Environmental Compensation based on the damage
done to the environment and restoration & remediation technigues to be
adopted and Monitoring & Calibration of OCEMS. Legal Institution can
conduet studies to identify and analyze the loopholes present and suggest
various legal approach for better implementation of the Rules and cap suggest
@ change in the Policy Framework in consultation with JSPCB which can be
put forward to the Government,

4. Proposal had been Submitted by XISS, Ranchi for inventorisation of
Biomedical Waste which be reviewed by JSPCB,

6.Other Institutions of the State are asked to put for forward their proposal
0n various subjects related to Environmental Pollution,

8. Proposal had been sy bmitted by NIFT, Ranchi for inventorisation of
Battery Waste rules and the same shall be reviewed by JSPCB,

9. Representative form IIT (ISM), Dhanbad has prepared a format for o
enlist the details of the professors along with their field of expertise. The same
is communicated to the other members for review and suggest about the
changes, if required.

10. Each of the institutions shall nominate and appoint a Nodal Officer as a




MINUTES OF MEETING

point of contact before the next meeting of the Committee,

Meeting ended with vote of thanks

s
-

Member Secretary




Voo me -

-'*ﬂHUmEIFMIE'ImE
L hﬂ-ltunfhhudqhﬂull'hq,ﬂﬂmﬂu of §ri A. K,

fields of En Research, anc Information Techng To facilitate

- mw
|d=umd#:pmﬂd=plmfmntnmd=rm=dummdmadnm E’dﬁﬂhﬂﬁrmg
mh:rnﬂiphsmdmnmﬂusnuudw:hm&umm o camy out varous
evaluation studjes,



7. Tt was also decided that professionals with expertise in different domain of pollution from
diﬂ'emu[mﬁmﬁmmnnhminmfmemn:lmm mfhﬂﬂiﬁrun"immnhﬂﬁhmd
by the Board,

8. Edum:innim&mﬁmniusuhmmmfurimmdﬁp.
9. All institutes wij] nomingte nodal officers along with hisher contact details.

10. Various research projects may be submitted by the institutions, which will be considersd
by the Board,

1lEPGB.shaﬂqam:nd-hft=rmmtﬂﬂhnimliﬂaﬁmﬂunamdhinhwcdumhn
insﬁhﬂmsnfﬂwkhmmmmrﬂcipminrb:mxtmmﬁ!@

14, The fext meeting shall be convened on 16.10.2019 at JSPCB, HQ.
Thmuﬂugmmuded Wiﬂﬂhurmanfﬂmnhtuthtﬂhqirm

e
ol
majwh Bakshi)

Member Secretary



Minutes of Meeting held on 16.09.2019 in the Conference Hall of

Chief Secretary Office, Project Bhawan, Ranchi.

A wiesting under the Chairmanship of Dr. DX, Tiwari, IAS, Chief Secretary, Gaovt, af
Jharkhand on the compliance of direction order dated 12.07.201% of Hon"ble NGT, Principel
Bench, Mew Delhi in O A No. 606 of 2018 held on 16.09.2019 in the conference hall of Chief
Secretary, Govt. of Jharkhand. The attendance sheet is annexed as Annexure 1.

The new issues as per the direction of Hon'ble NGT in order dated 12.07.2019 Delhi in
0.A. No. 606 /2018 in which the Chief Secretary needs to address during his personal
appearance are as follows;:-

a)

b}

c)

d)
)

Atleast three major cities, and three major towns in the Stale, and atleast three villages
in every District of the State may be notified on the website within two wecks from
today{if not already notified) as model villages which will be mede fully complian
within the next six months. Remaining cities, wowns and villages of the Siate may be
made fully compliant in respect of environmenial norms within ene year.

A quarterly report be furnished in every three months, First such report shall be
fumished by October, 10, 2019,

The District Magistrates may monilor the ststus of compliance of environmental
norms, atleast once in two weeks. The District Magistrates or other Officers may be
imparted requisite training.

The District Magistrates or other Officers may be impared requisite training.

Estimate of value of environmental degradation and cost of restoration be propared
and compensation be planned and recovered from polluters for emvironmental
restoration and restitution on that basis,

Performance audit of functioning of all regulatory bodies may be got conducted and
remedial measures be talen, within gix months. :

Introduction of a policy of giving ranking, based on performance on the subject of
environment and giving of rewards or other incentives on that basis 1o individual
areps, localities, institutions or individuals may be considered. This may also inclade
encouraging students or other citizens significantly contributing to the cause of
ervironment. The best practices may be evolved, if necessary, In the light of
experiences on the subject. This may help in educating and involving public at iarge
which may help in enhancing of environmental laws.

After deliberation and subscquent discussion, Chiel Secretary has given the following
directions:- '

1.

Government will ban certain single use plastic prodects from all government and
sttachad offices from 2™ Oct, 2019. Government will also issue instructions for



migimum use of some other Single Use Plastic products in all government and
amached offices fram 2 October, 2019,

Secretary, Urban Development and Housing Deperiment shall identify two more
towns {apart from 3 cities which have been already notified and uploaded on their
websile) 1o be made fully compliant,

The concerned departments will submit their revised updeted reports o JSPCB wort,
Solid Waste Management Rules, 2016; Plastic Waste Munagement Rules, 2016; Bin.
Medical Waste Management Rules, 2016 & Construction & Demaolition Waste, 2016
by J0/092019 1o JSPCB.

 Secretary, Panchayati Raj will identify 3 villages from each district (which shall be

notified and upload the same on their websiic) to be made fully compliant.

Secrctary, Industries Department will get a website developed and upload the details
of §TFs, ETPs, CETPs on the Website and link it to the website of ISPCB also,
Secretary, Department of Health and Family Welfure will issue notices 1o thoss
healtheare units wha have not applicd for Consent/AuthorizationBar Code il
31.09.2019,

Adr Quality Action Plan for the non-anainment city, Dhanbad will be sent to CPCB by
30.09.2019 after addressing the queries raised by CPCB,

Updated timeframe and budgeary provisions will be given for the non-attainment city
by the Director, SUDA, Transport Commissioner and Director Industries.

Details on total sewage generation and budgetary provisions for treatment of sewage
will be furnished for all the river stretches by the Secretary, Urben Dwth:lﬂml: and
Housing Depanment.

- Secretary, Water Resource Department will provide Information about action taken

with respect to the E-Flow of the seven-polluted river stretches.

- Secretaries of Water Resource Depariment: Agriculiure, Animal Husbandry and Co-

Uperative; Panchayti Raj Depariment and Urban Development and Housing
Department shall provide to JSPCB by 27.09.2019 the necessary information required
o prepare the action plan on restoration of water bodies in compliance of the
directions as mentioned by Hon'ble NGT in O.A. No.- 325015,

I2. Additional Chief Secretary, Govt. of Jharkhand, may take decision whether the
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Regional Monitoring committee constituted earlier in compliance of the Hon'ble NGT
order In O.A. 606/2018 should continue its proceedings further or should be disablad.

< JSPCB will prepare a format for District Environment Plan based on the Rules for g

district end the same chall serve as & model for the other districts of the State,



14. UDD will prepare & proposul in co-ordinmtion with the Industries Department for
utilization‘reuse of treated sewage water by the thermal power plants or other
industries operating in Adityapur [ndustrial Cluster,

| 5. Secretary, Lirban Development and Housing Department will sign a Mol with Patratu
Thermal Power Plant (NTPC) afier approval from the cabinet, to reuse the treated
sewage water from all the STPs aperating within 50 Kms. of Renchi,

l6. A single comminee will be constituted at the District Level to look inte all matters
pertaining to O.A. No, 606/2018,

17, ISPCB will appoint an agency or may itself conduct an Environmental Performance
Audit of all the local bodies of Jharkhand.

|8, All concened departments will submil reports by 30.09.2019 to JSPCB, so that the
data can be reviewed and compiled,

The mesting ended with & vote of thanks 1o the Chief Secretary, Jharkhand,

L
D.K. Tiwari
{Chief Secretary)
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